
OIH 
GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
 

LOK SABHA 
UNSTARRED QUESTION NO: 4096 
TO BE ANSWERED ON 18.08.2025  

 
Contamination of groundwater in Barmer 

 
4096.  SHRI UMMEDA RAM BENIWAL: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a)  the details of the funds received by the Central Pollution Control Board under 

environment protection and environment compensation during the previous years, year 
and State/UT-wise including Rajasthan; 

(b)  the details of the funds utilised during the said period, State/UT and item-wise including 
Rajasthan; 

(c)  the steps taken by the Government to prevent the contamination of groundwater and 
surrounding areas in Barmer Lok Sabha constituency that caused by the disposal of waste 
from crude oil production at the Mangala Processing Terminal through borewells by 
Vedanta Limited, which adversely affecting the health of the local population; and 

(d)  whether any inspection has been carried out to check pollution control/complaints in 
Barmer district during the last ten years and if so, the details thereof location-wise along 
with the inspection Report thereof? 

 
 

ANSWER 
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE 
CHANGE  
(SHRI KIRTI VARDHAN SINGH) 
 
(a) & (b) : The Hon’ble Supreme Court of India in the matter of 13029 of 1985, M.C. Mehta Vs 
UOI issued directions and imposed 1% Environmental Protection Charge (EPC) on diesel vehicles 
with engine capacity of 2000 cc and above which will be registered in Delhi-NCR as given in 
Hon’ble Supreme Court Order dated 12 Aug 2016.  
 

A total of Rs.538 crore has accrued in the EPC fund account as on 17 .07.2025, out of 
which Rs. 194.83 crores (Annexure-I) have been disbursed as on 21.07.2025, and Rs. 201.6 crores 
is allocated for sanctioned projects and activities and Rs. 54 crore has been earmarked as 
performance grants for FY 2025-26 under CPCB guidelines for providing gap funding support to 
19 NCR cities  of are Greater Noida, Dharuhera, Gurugram, Sonipat, Bharatpur, Muzaffarnagar, 
Bulandshahr, Panipat, Charkhi Dadri, Bahadurgarh, Baghpat, Hapur, Bhiwani, Jind, Narnaul, 
Karnal, Palwal, Nuh and Bhiwadi. 



 
Details of funds sanctioned to Urban Local Bodies (ULBs) under EPC funds  for road 

construction/ repair works, procurement of MRSM/ ASG etc are enclosed as Annexure-II. The 
status of fund release for gap funding support for implementation of clean air city action plan to 
16 NCR cities out of 19 NCR cities  under EPC funds  is enclosed as Annexure-III.  
 

Environmental Compensation (EC) funds are collected in compliance of the directives 
issued by the Hon’ble National Green Tribunal (NGT).  As of now, a total of Rs. 620.6 Crores has 
accrued in the NGT EC account. Out of this Rs. 80.82 Crores has been utilized, while Rs. 138.38 
Crores has been committed towards 24 sanctioned projects and ongoing activities and Rs.284.18 
crores is held in sub judice accounts as per Hon’ble NGT direction. The utilization of NGT EC 
funds has been stopped after the Hon’ble NGT order dated 21.01.2025 in the matter of OA No. 
638/2023. Details of the utilization of NGT EC funds under the specific activities and project wise 
status / list of 67 projects is placed as Annexure-IV.   

 
 (c) & (d):  The oil company M/s Vedanta Ltd (Cairn Oil & Gas) operating at Mangala Processing 
Terminal (MPT) in Barmer District of Rajasthan is engaged in the production of Crude Oil & 
Natural Gas through underground exploration. 
 

During oil extraction from underground reservoirs, water is also extracted  which is a salty 
water and the same  is treated to remove the physical impurities and is further reinjected into the 
same oil reservoir to help/ maintain pressure within the reservoir. Additionally, Reject water 
(water that is not suitable for reinjection into the oil reservoir) is injected into abandoned wells at 
depth greater that 1000 meters, well below the fresh water aquifers, further ensuring that no 
contamination reaches the local water sources. 
 

In the Mangala field the fresh water aquifer is located between 40-150 meters depth 
whereas hydrocarbon reservoir is approximately 1000 meters or deeper. Between these two layers 
lies an 850 meters thick impervious layer exists which acts as a natural barrier preventing inter-
mixing between fresh water aquifer and hydrocarbon reservoir. 
 

During the oil exploration, hazardous waste i.e. drill cutting mud, sludge containing oil, 
drilling mud containing oil are generated which is disposed in captive secured landfill of Mangala 
Processing Terminal. 

 
The industry is being inspected regularly by Rajasthan State Pollution Control Board to 

ensure compliance of conditions of Consent to Operate & authorization under Hazardous and 
Other Wastes (Management and Transboundary Movement) Rules, 2016.  Inspections of  M/s 
Vedanta Ltd (Cairn Oil & Gas), Mangala Processing Terminal (MPT) have been carried out to 
check pollution control/complaints in Barmer District. The inspection reports of such inspections 
conducted during the last ten years are enclosed as Annexure-V. 

 
*** 

 
 

 



 
Annexure-I 

 
 

Details of Disbursal of EPC Funds 
 
 

Head Amount 
Financial assistance for setting up of pellet 13.78 crore 

Smog Tower 38.23 crore 
Technical studies/projects 17.84 crore 

Clean air campaign and field visits 5.15 crore 
Project related to laboratory infrastructure 6.77 crore 

Project related to CAAQMS 27.9 crore 
Infrastructure projects (road/pavement, MRSM, ASG) 26.29 crore 

Gap funding guidelines 56.74 crore 
Miscellaneous (stipend, infrastructure for office, expenditure for 

meeting/workshop, bank charges etc.) 
2.13 crore 

Total 194.83 crore 
 
 
 
  



Annexure-II 
 
Details of CPCB support to ULBs for road construction/ repair works, procurement of MRSM/ ASG etc 

S. 
No. 

State ULB/Agency Work/Purpose 
Sanctioned 
Amount (Rs.) 

Released 
Amount 
(Rs.) 

 

Uttar 
Pradesh 

Ghaziabad Municipal 
Corporation (GMC) 

8 road construction projects 13.37 crore 13.37 crore 

 

UPPCB 

Procurement of 16 Mechanical 
Road Sweeping Machines 
(MRSMs) and 10 Anti-smog guns 
(ASGs) 

12 crore 3.52 crore 

 
GMC 

Procurement of 1 MRSM and 10 
ASGs 

7.28 crore 4.84 crore 

 New Okhla Industrial 
Development Authority 
(NOIDA Authority) 

Procurement of 4 MRSMs and 5 
ASGs 

5.60 crore - 

 Meerut Municipal 
Corporation (MMC) 

12.07 km (15 roads) road 
construction/repair work 

15.60 crore - 

 58.85 crore 21.73 crore 
 

Haryana 
Municipal Corporation 
Faridabad (MCF) 

Procurement of 10 MRSMs and 10 
ASGs 

8.05 crore - 

 16 km road construction and 2.5 
km paving works 

27.1 crore - 

 35.15 crore - 
 

Delhi 

Municipal Corporation 
of Delhi (MCD) 

18 road construction/paving works 4.93 crore 2.46 crore 

 New Delhi Municipal 
Corporation (NDMC) 

Procurement of 5 MRSMs 14.3 crore - 

 19.23 crore 2.46 crore 
 Rajasthan Municipal Corporation 

Alwar 
Vehicles for collection of MSW 4.27 crore 2.1crore 

 4.27  crore 2.1 crore  

Total for Delhi-NCR 112.5  crore 
26.29 crore 
* 

 
Note: Works are awarded following due tendering process. 50% of sanctioned funds are released on 
issuance of work order and remaining 50% on completion of activity. 
* - Release of funds of Rs. 7.8 cr to MMC (15 nos. of Roads) and Rs. 0.81 cr GMC (5 ASGs) is under 
process. 
 
  



Annexure-III 
Status of fund released to 16 cities under EPC for  gap funding 
 

S. 
No 

City  Sanctioned 
amount 
(Rs. in 
crore) 
 

Release 
Amount 
(Rs. in 
crore) 
 

Date of 
sanction 

Date of 
Fund 
Release 

Components in the Proposal 

1. Bhiwadi 4.80 2.40 29/04/2025 03/07/2025 1 MRSM, 2 ASG, 35 auto tippers, 1 
road Interlocking works (0.85 km)  

2. Bharatpur 7.54 3.77 29/04/2025 03/07/2025 2 ASG, 1 MRSM, 9 road /pavement 
Construction works (4.88 km) 

3. Greater 
Noida 

3.59 1.79 29/04/2025 03/07/2025 4 ASG, 1 MRSM 

4. Hapur 8.10 4.05 29/04/2025 03/07/2025 1 ASG, 8 Road side interlocking works 
(10.2 km) 

5. Bahadurgarh 5.80 2.90 29/04/2025 21/07/2025 1 ASG, 1 MRSM, 4 Road/pavement 
repair works (9.5 km) 

6. Bhiwani 4.98 2.49 29/04/2025 21/07/2025 1 ASG, 1 MRSM, 1 Pavement 
construction (2.05 km) 

7. Charkhi-
Dadri 

4.47 2.23 29/04/2025 21/07/2025 1 ASG, 1 MRSM, 2 Road Construction 
works (1.83km)_ 

8. Gurugram 34.89 17.44 29/04/2025 03/07/2025 20 ASG, 20 Tractor trolley with ASG, 1 
Construction of Footpath and 
interlocking tiles (8kms),  5 C&D waste 
collection centre/transfer points, 1 C& 
D waste processing plant (400TPD), 20 
EV charging stations 

9. Jind 4.50 2.25 29/04/2025 03/07/2025 2 ASG, 6 Pavement Construction works 
(8.97km) 

10. Karnal 
 

4.71 2.35 29/04/2025 21/07/2025 3 ASG, 2 MRSM, 3 Construction of 
onside berms of roads (1.55km) 

11. Narnaul 4.45 2.23 29/04/2025 03/07/2025 10 road Construction works (7.71 km), 
1 ASG 

12. Nuh 4.48 2.24 29/04/2025 03/07/2025 1 ASG, 1 EV charging station, 9 road 
Construction works (4.6km) 

13. Palwal 4.00 2.00 29/04/2025 03/07/2025 3 ASG, 2MRSM, 1 C& D waste 
processing plant (40TPD) 

14. Panipat 6.40 3.20 29/04/2025 21/07/2025 2 MRSM, 2 ASG, 1 Road Repair and 
Footpath works (3km) 

15. Dharuhera 1.77 0.88 29/04/2025 21/07/2025 2 Construction of footpath with 
interlocking tiles= works (0.97km), 1 
MRSM, 1 Intelligent Traffic 
Management System  
 

16. Sonipat 8.99 4.49 29/04/2025 21/07/2025 5 ASG, 2 MRSM, 13 EV charging, 8 
Road construction works (5 km) 

 
  



Annexure-IV 
 
List of Projects/ Studies/ Laboratory Equipment Procurement funded under EC Funds as on March 31, 
2024 
 

S.No  Title Type of Activity Status 
(Completed/ 
ongoing) 

Expenditure till 
31.03.2024 (Rs. 
in Lacs) 

1. Review of National Ambient Air Quality Standards  Research Ongoing 14.79 

2. Preparation of guidelines for setting up of Biodiversity 
Parks in the floodplains of rivers of India 

Research Completed 2.3 

3. Scientific study to review the deep sea discharge norm at 
Kantiajal, Gujarat with respect to increase in concentration 
of COD in discharge effluent 

Research Ongoing 78.8 

4. Source Apportionment / Carrying Capacity study for 25 
Non-Attainment Cities (NACs) 

Research Ongoing 600.5 

5. Machine learning and Artificial Intelligence (AI) tool 
development for analysis of air quality data 

Research Ongoing 23.78 

6. Emission Inventories, Source Apportionment and Carrying 
Capacity studies in the Indo Gangetic Plain (IGP) region 

Research Completed 1.65 

7. Installation and commissioning of Indigenous items for ring 
test and static injection system and replacing island tables 
in wet chemical laboratory  

Laboratory 
strengthening 

Completed 160.12 

8. Random verification of annual inventory report on 
hazardous waste management submitted by SPCBs/PCCs 

Investigation Completed 113 

9. Assessment of Air, Water, and Soil Quality in Baghjan Oil 
Blow out site & its Vicinity, Tinsukia, Assam 

Investigation Completed 52.01 

10. Strengthening of Computer Network in CPCB IEC Completed 106 
11. Setting up Continuous Ambient Air Quality Monitoring 

Stations (CAAQMS) in Non-Attainment Cities (NAC) in 
the country 

Monitoring 
infrastructure 

Completed 500 

12. Development of National Hazardous Waste Tracking 
(NHWTS) Software 

Investigation, 
capacity 
building 

Ongoing  0 

13. Design, Development & Implementation of OCEMS* Data 
Acquisition and Management System (ODAMS) for direct 
data transfer for the Control of Pollution from Industries in 
India 
*OCEMS (Online Continuous Effluent/Emission 
Monitoring System) 

Monitoring 
infrastructure 

Ongoing 0 

14. Development of comprehensive Extended Producer 
Responsibility (EPR) & Circular Economy Portal 

Infrastructure 
for surveillance 

Ongoing 14.27 

15. Upgradation of Laboratories with IT enabled services 
including laboratory information management system 

Laboratory 
strengthening 

Ongoing  208 

16. Development of E-learning module under Mission 
Karamyogi 

Capacity 
building 

Ongoing 0 

17. Implementation of centralized barcode system for tracking 
of biomedical waste 

Research Ongoing 0 



S.No  Title Type of Activity Status 
(Completed/ 
ongoing) 

Expenditure till 
31.03.2024 (Rs. 
in Lacs) 

18. Strengthening and upgradation of laboratories of CPCB Laboratory 
strengthening 

Ongoing 451.57 

19. Inspection of 389 Grossly Polluting Industries (GPIs) 
discharging in Hindon Sub basin through third party by 
seven technical institutes along with concerned SPCBs 
(Phase I) 

Investigation Completed 12.74 

20. Satellite based ambient air quality monitoring at national 
scale (SAANS): Phase II - Maintenance and Improvement 

Monitoring 
infrastructure 

Ongoing 20.02 

21. Assessment of Environmental Carrying Capacity of Eco-
Sensitive Zones: Sanjay Gandhi National Park Mumbai 

Research Completed 6.84 

22. Setting up of Continuous Ambient Air Quality Monitoring 
Stations (CAAQMS) in Charkhi Dadri and Mohendergarh 
in Haryana 

Monitoring 
infrastructure 

Ongoing 0 

23. Noise Mapping, Hot Spot Identification and Mitigation 
Plan for Noise Pollution Control in Delhi – I (85 L) 

Investigation, 
Research 

Ongoing 33.71 

24. Inventory management system for laboratories and 
strengthening of infrastructure  

Laboratory 
strengthening 

Completed 373.818 

25. Conducting 2-day workshops at Central Institute of 
Petrochemicals Engineering & Technology (CIPET) 
centers on plastic waste management in India 

Capacity 
building 

Completed 33.75 

26. Sampling & analysis charges, purchase of equipment/ 
consumables, etc. for NGT assignments  conducted by 
Regional Directorates of CPCB  

NGT 
assignments, 
Laboratory 
strengthening 

Ongoing 91.5 

27. Demonstration of Effluent Treatment Plant (ETP) for 
Environmental Laboratory wastewater treatment 

Research Ongoing 8.35 

28. NABL accreditation and strengthening of laboratory at 
CPCB Regional Directorate Bhopal 

Laboratory 
strengthening 

Ongoing 5.33 

29. Inventorization of salt generated from Common Effluent 
Treatment Plants (CETPs) of Textile & Tannery sector and 
status of management in the state of Tamil Nadu  

Investigation Ongoing 9 

30. Status of Secured Land-Fills (SLF) maintained by 
individual industries and CETPs in Tamil Nadu and 
assessment of ground water quality around SLF 

Research Ongoing 3 

31. Study on flood plain identification & demarcation of River 
Mahanadi in the identified stretches 

Research Completed 6.3 

32. Development of state of the art laboratory infrastructure at 
CPCB Regional Directorate Bhopal 

Laboratory 
strengthening 

Ongoing 23.15 

33. Strengthening & upgradation of laboratory of CPCB 
Regional Directorate Vadodara 

Laboratory 
strengthening 

Ongoing 0 

34. Upgradation of the central laboratory of Pollution Control 
Board, Assam 

Laboratory 
strengthening 

Ongoing 344.4 

35. Information, Education & Communication Activities in 
Arunachal Pradesh 

Capacity 
building 

Completed 24.92 



S.No  Title Type of Activity Status 
(Completed/ 
ongoing) 

Expenditure till 
31.03.2024 (Rs. 
in Lacs) 

36. Inventorization of Seven types of wastes in Arunachal 
Pradesh 

Investigation Completed 90 

37. Setting up of laboratory at Namsai, Arunachal Pradesh by 
APPCB 

Laboratory 
strengthening 

Completed 59.85 

38. Procurement of Video Conferencing Equipment for 
Nagaland Pollution Control Board 

Capacity 
building, IEC 

Completed 2.85 

39. Inventorization of Hazardous waste in Nagaland Investigation Completed 41.18 

40. Information, Education & Communication Activities in 
Nagaland 

Capacity 
building 

Completed 

41. Construction of 1 km road using plastic waste (polymer 
bitumen road) at Signal point, Dimapur, Nagaland*   
*The project was undertaken by Nagaland Pollution 
Control Board to demonstrate utilization of plastic waste in 
road making. 

Research Completed 27.31 

42. Inventorization and awareness of E-waste in the state of 
Nagaland 

Investigation Completed 22.5 

43. Installation of Real Time Water Quality Monitoring 
Stations (RTWQMS) by Punjab SPCB  

Monitoring 
infrastructure 

Completed 375 

44. Laboratory Upgradation of Punjab SPCB  Laboratory 
strengthening 

Completed 540 

45. VOC emission spray painting and control technologies Research Completed 4.55 

46. Manipur Pollution Control board – Assistance for urgent 
needs of the laboratory of the board (procurement of 
equipment, consumables, etc.) 

Laboratory 
strengthening 

Completed 86.91 

47. Waste to wealth hackathon under Mission Life IEC Completed 1.8 

48. Conference cum training program on environmental 
pollution and remediation conducted at Delhi Judicial 
Academy 

IEC Completed 1.22 

49. Upgradation of monitoring capabilities of Air Laboratory in 
CPCB through procurement of HPLC system & accessories 
and PM2.5 Samplers 

Laboratory 
strengthening 

Completed 106.8 

50. Restoration of Phuldera drain NGT assignment Ongoing 62.5 

51. Study to establish whether existing batch processes and 
advanced batch automated process are able to meet 
environmental concerns vis-a vis- continuous process in 
tyre pyrolysis Industry 

NGT assignment Completed 3.84 

52. Assessment of environmental damage and preparation of 
restoration plan for air, water and soil environment due to 
styrene gas leakage at Visakhapatnam 

NGT assignment Completed 25.73 

53. Bioremediation of contaminated soils and surface water 
bodies and ground water (aquifer) of the De-sludged and 
refilled Lagoon of Distillery Spent wash of M/s Godavari 
Bio-refineries Ltd. at Sakarwadi, Maharashtra 

NGT assignment Ongoing 6.78 



S.No  Title Type of Activity Status 
(Completed/ 
ongoing) 

Expenditure till 
31.03.2024 (Rs. 
in Lacs) 

54. Environmental and health studies in Malegaon  in pursuant 
to Hon'ble NGT matter in OA No. 359 of 2019-PB 

NGT assignment Ongoing 35.4 

55. Project for reporting built up area with all floor plan 
drawings and measurements of A wing & B Wing of 
Project at CTS No. 628 A & 629 C, Village Kandivali 
Mumbai  in pursuant to the Hon’ble NGT matter in OA no. 
77/2019 (PB) 

NGT assignment Completed 2.26 

56. Ambient Air Quality Monitoring at Charkhi Dadri NGT assignment Completed 1.35 

57. Monitoring of Tadgam, Tithal and Jampore beaches in 
Valsad, Gujarat and Daman 

NGT assignment Completed 10 

58. Sampling of Cigarettes & Bidi Butts through IITR-
Lucknow 

NGT assignment Completed 48 

59. Compensation to the concerned students by Delhi Legal 
Service Authority 

NGT assignment Completed 51 

60. General Framework For Imposing Environmental Damage 
Compensation - Meta-analysis study for Environmental 
Damage Assessment 

NGT assignment Completed 6.29 

61. Restoration plan for environment, public health and ground 
water around Panipat refinery 

NGT assignment Ongoing 780 

62. Testing of vegetables, edible products, soil & water on the 
bank of river Yamuna in Delhi 

NGT assignment Completed 2.46 

63. Damage Cost Assessment for MSW Landfill site at 
Bandhwari Village Gurugram 

NGT assignment Completed 8.74 

64. Validation of Right Biotic System for carrying out quick 
hygienic survey of rivers 

NGT assignment Completed 10.27 

65. Report on impact of operation of kiln on air pollution in 
NCR in pursuant to Hon'ble SC civil appeal 18213/2023 

Hon’ble court 
assignment 

Completed 1.65 

66. Report on extent of damage in & around MIDC Tarapur; 
restoration measures, environmental damage cost & cost of 
restoration, and individual accountability of CETP and 
polluting units in pursuant to Hon’ble NGT OA no.64/2016 
(WZ) 

NGT assignment Completed 5.19 

67. Value added use of Bottom Ash of thermal power plant as 
partial replacement of natural sand in concrete 

Research Ongoing 0 

 



Annexure-V

















































































-*-
:\-rr

Regional 0ffice
Rajasthan State Pollution Control Board

Jasol Fanta, Opp. JVVNL Omce, Bslotra, Dist. Barm€r
Em,il tD - ro.brlotrrr@amril,com

'*a"^O 
u,o,.rtsI-545l I6 r\

sEE & CrC (HOGM),
Rajasthan State Pollution Conaol Board
4. lnstitutional Area, Jhalana Doongri,
Jaipur.

Date: o1f 6,lL ar_

Sub: - Inspection report of Operation Base at Mangala Field of IWs Vedanta
Limited (Caim Oil & cas)

Ref,i H.O. Email dated 0711212021.

Sir,
Apropos above, please find enclosed inspection repod of Operation Base at

Maogala Field of M/s Vedanta Limited (Caim Oil & Gas) for Hazardous Waste

Authorization (Applicatiot lD 27 5742, Unit ID 24 | l8).

Humbty submitted for information and necessary action please.

Encl. :- As above.

t'aithtully,

Oftlcer,
CB. Balotra



FORMAT FOR INSPECTION OF INDUSTRIES
WTH REGARDS TO GENEMTION AND MANAGEMENT OF HAZARDOUS WASTE

st.
No

Particulars Status/Details

1 Name of industry M/s VEDANTA LIMITED (Cairn Oil & Gas)
Operations Base at l\ranqala Field

2 Complete PostalAddress of the lndustrv Village Nagana, Tehsil Baytu District- Barmer, Rajasthan
3 Website https://www.cairnindia.com
4 Tel and Fax Number 02982-660113
5 Longilude and Latitude 25'56',23.19"N

71',29'34 .42'E

6 Emaal RJON.Environmentl\4anaqerMPT@cairnindia.com
7 Date of lnspection 15t12t2021

8 Contacl Person, Name, Designalion and
Contacl Number

Dr. B. R Jat, Chief Manager Environment-Onshore

I Name and Designalion of the officials visiting
the Unit

JITENDRA DABI, JEE RSPCB, BALOTRA

10 Process description in brief for each product. Also attach prccess flow diagram indicating raw materials and sources of hazardous waste
qeneration alonq with mass bahn@
It is accommodation facility for crew working in oilfleld. There is only accommodation bunks, pantry and other amenities are provided for stay
of \&ofi force working for Hydrocarbon Exploration and Extraction. Details of hazardous waste is provided in section 15 below.

11 Year of Commissioninq March 2010
12 Production (in lvlT or KU Day) of each producl Sr.

No
Particular Type Quantity with Unit

1 Operation Base Activity 650 persons Accommodation

13 Slatus of Consent under the Water Act 1974 Consenl granled vide order No.: 2O19-2O2O|HDF|2975 dded 11lO3l2O2O and vali, till
29lO2nO24

14 Status of Consent under the Air Act. 1981 Consenl granted vide order No.: 2O19-2O2OIHOF|2975 dated 11lO3l2O2O and valid till
29t02t2024

15 Siatus oi Arlhorization under lh anageme
Hazardous & O1!9f14/as19! 04e undary !{9!q!9!!I8!!qg_?q , 2016) and delails of Hazardous Waste



aulhorized
Detail of Fresh HWA Application r Application lD 27 57 42 Uni/ lD 24118

Quantity of Hazardous Waste Generated / StorageSource of Hazardous Waste Category oI
Hazardous wasle

5 KUAnnum
Sales to Registered Recycler/ Reprocess

Used or spent oil

Name and Calegories of HW generated and their respective quantity (Please specify all types of HW generated from the unit along with
as per Schedule I or ll ofthe HOW[, Rules, 2016

The details of various categories of hazardous wasles generation and their quantity, as verified by the inspec{ing team during the insp€clion

are as bolow in Table- 1:

Actual quantity of producls
produced, or inputs used

Aclual quantity of HW generatedName of
HW (with
category)
generated
in Tonne
and their

quantity per
Tonne of
inputs'

generation
(in Tonne)
per ton of

the
consented

product

l_[w generation
as per the
consenled

capacity of the
producl Cfonne

per day of
month or
annum)

Produclion
PlanU

Process al
lhe facilily

During current
financial year
(as on date of

During current
financialyear
(as on dale of

During previous
linancialyear



Exploration
and
production of
Hydrocarbon

SpenUUsed
oit
(Category
5.1) 5
KUAnnum

No rav,
material
r€quired
for
production
of
hydrccarb
on

Aulhorized
quantilies of Haz
Waste provided
in Section 15
above.
Generalion of
Haz wasle is not
based on
geneEiion
capacrty

Not Applicable Not
Applicable

NIL, EDG
provided for
emergency
support only

NIL, EDG
provided for
emergency
support only

Captive Recycling/ Ulilization/ lncineratior/
Secured Land fillino facilitv details

Captive TSDF present at MPT

Details of HW sto of HW stored and period of
1 . Storage facility details and capacity:

(i) Lined/ unlined: Lined pits ale availabls for interim sto€ge of wastewaler. Drillcuttings are disposed lhrcugh coprocessing
(ii) Open/ Covered and safe from rainwater inkusion: Open but with proper bund walls around the pits to avoid rainwater inlrusions.
(iii) Capacity: Size: Not Applicable, in case geneEtion spent oil will be slored in banels tor further disposat.
(iv) ln case of incinerable hazardous waste storage, comment on compliance ofCPCB guidelines: Oily rags collecled in waste bins and

transferred lo MPT for further disposalthrough coprocessing

2. Details ot HW Stored
able 2: Oetails of HW

Name & Calegory of
HW [as per Column

(3) of Table 1l

Aclual HW
generated in

Tonne [sum of
Column (8) and

ofTable 1

Previous Stock (in Tonne)
stored in storage shed (at
the beginning of previous

financial year)

Aclual Quantity (in
Tonne) found

stored on the day
of inspeclion

Balance (in
Tonne)

(Column 13 +
Column 14)

Latest Date of Transfer
of HWto authorized

recycier/ @-
processor/TSDF/ etc.

Spent/lJsed Oil
(Calegory 5 1)



Comments on whether HW is being
Rules: Yes

sent to authorized recycle/co-processor TSDF/etc. timely in compliance with Rule I of the HOWM3.

19 Categories and quantily of HW sent to authorized actual use/ common TSDF: NlL. There is a Captive TSDF at MPT lRefer HWA for TSDF,
MPT RPCB/HWMz01 7-201 8/HSWHSW73 Valtd ltl 2810212022)

1. Details of tre authorized actual user'/common TSOF, asapp W sent:
@

st.
No.

(17)

Name & address of lhe
authorized common TSDF/

Actual Usef

(18)

Name of SPCB/PCC who
granted authorization to the

authorized TSDF/Actual user
and authorization no. with its

validity

(1s)

Ac{ivities for which authorization granted
to the authorized TSDF/Aclual user

(specify among transporlation/ recycling/
utilization/pre-processing/ca-

processing/incineration/
secured land filling)

(20)

Name & categories of HW
for which authorizalion

granled lo the aulhorized
TSDF/Actual User'

l21l

1. Captive TSDF. MPT
(VEDANTA LIMITED- Cairn

Oil & cas)

RPCB
HWA No: RPCB/HWi,/V2o17,

2018/HSW/HSW/73
Valid till28li2l2022

Landfill and lncineralion Schedule I Cat. 2.1, 2.2,2.3,
3.1, 3.3, 33.1, 33.2, 35.1.

35.2. 35.3. 35.4. 36.1, 36.2,
37 .1,37.2,37 .3,5.1 &5.2

'Aclual user includes occupier who pr@urcs and processes HW tor reuse, recycling, recovery, pre-processing. and utilization including co-
processing.

2. Details of HW sent to the authorized actual user and TSDF, as applicable, since previous financial year (as per daily/annual
record and manifest document Form 10): Please applicable data in Table 38 as attached with this format separately.

20 Compliance w.r.t. labeling, mahifest systom, records, annual aelurns etc.
Please make obseryations on the belowi
1. Adequate packing of HW: No Waste Generated
2. Labeling of HW conlaine.s in form 8: Applicable.
3. Compliance of all Manilest Documents and sendang/receiving of the same lo concerned when l-IW are being ser{ (refer Rule 19 of the

HOWM Rules, 2016): Salisfactory
4. Transpo(alion HW ony by authorized sender or receivei Yes
5. NOC from the concorned SPCB/PCC if HW are sent for disposal lo another State/UT: Not applicabto



6. lntimation to both the SPCBS/PCCS before handing over the waste to the transport incase HW is sent for recycling or utilization including

co-processing; Yes
7. Prior inlimation to SPCBS/PCCS ofthe stateguTs oftransit in case of interstate transportation: Not applicable
8. Transportalion of FIW and compliance with Rules under Motor Vehicles Ad, 1988: Authorized Vehicles used

9. DaiV records maintenance an Form 3: Yes mainlained
10. Timely submission of annual returns in Form 4 to the SPC&PCC: Yes

21 Safety facilities provided at storage facility Yes
22 Envhonmental Monitorinq Monitoring is carried oul as per approved plan

Details of HW contaminated sites, if any,
within and outside the induslry
premises

Nit

24 Remarks

e 3B: Details ot HW sent to authorized actual user and TSDF lisied in Table 3A since previous financial yeartill date of ins

Sl. No.
& (:alcgory

rhc lable 2)

Quanfi y rccyclcd/ Utilized/
Dsposed in crplivc fa.ilily (in llw sent for Recyclingrudliz4iorvPrc'process;ns/ Co- Uocessiny lncineratior/

S€cur€d rnndfilling h Tonnes and to whom

Totd Hw

ulilizcd in

hcility

d facility
(Sum of

24

!o 33)

Quantity

within the

l5 ofrhe
Tabl€ 2)

l.andlill /Utilizcd g
Utilizrio

g

Co-

sing
Land
filling

Slcnl to

speciry
S.No.of
Table



Recommendation:
ln-light of aforementioned fac1s, industry's application dated 2ElO7/2021 lapplicalion id.275742 -unit id 24118) for aulhorization under HW Rutes,
20'16 may be considered for grant subjecl to fulfllment of other statutory requirements with condition as deemed appropriate.

)r#
Jitend.a Dabi

JEE, RSrcB, Baloua

Rajkumar













































LiTE
Lifestyle for
Environment

Regional Office, Balotra
Rajasthan State Pollution Control Board

Jasol Phanta, Opp. Jdwnl Office, Balotra, Barmer

RPCB/RO/Balotra/CTO-9/ 313 9 Date: 1o\,ol e Lg

GIC (O&G),

Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongri,
Jaipur.

Sub.: - Inspection report of CTE & CTO for Pilot Project for Bioremediation of Oily Sludge at
Mangla Processing Terminal located at Village-Nagana, The. & Dist.- Barmer.

Ref.: - Show-cause notice issued vide Head Office leffer dated 25.ll.ZOZ4.

Sir,
With reference to above please find enclosed inspection report of M/s Vedanta Limited (Cairn

Oil & Gas) Pilot Project for Bioremediation of Oily Sludge at Mangla Processing Terminal, Village-
Nagana, Tehsil-Barmer, District-Barmer for necessary action please.

Encl.: - As above



Inspection Report

(Under Section 23 of the Water Act 1974, Under Section 24 of the Air Act 1981 and Under

Section l0 of EP Act 1986)

18tr+orufov1
tlui-e{H rrcl q-{sq frri7ul frgd,Erffil{r
q$q u.iEI, qsts ns, fuff Er+tr{r

iqsr{a:

I a. Name ofthe Industry: Vedanta Limited, Cairn Oil and Gas (Old Name Cairn India
Limited)

b. Address of the Industry: Address for Village Taluka/
Tehsil

District

Mangala
Processing

Terminal (MPT)

Nagana Barmer Barmer

c. E-mail: ankit.sharma@cairnindia.com

d. Fax: 02982 -225463

e. Mobile: 8003996696

f. Telephone: 02982-6601 l3

2 Date of inspection: 04.12.2024

J Name and designation of the person

contacted:

Mr. Ankit Sharma, Environment Manager

4 Type of industry: Oil & Gas - Exploration & Production

5 Nature of industry: Oil & Gas - Exploration & Production

6 Size of industry : Largel Medium/ Small Large

7 Category of industry: Red/ Orangel Green/

Others

Red

8 Status of Operation: operationaV non-

operational/ closed/ any other- ifnon-
operational- reason and period ofnon-
operation.

Operational

9 List of partners/ directors/ proprietor with

addresses:

Enclosed

l0 Status of consent under the Water Act,
t974:

CTE applied with Unit Id 24118 & application number 382831

submitted on 28.09.2024.

CTO applied with Unit Id 24118 & application number 383209

{-}613 ro.balotara@gmail.com



submitted on I 1.10.2024.

1l Status of consent under Air Act, l98l: CTE applied with Unit Id 24118 & application number 382g31
submitted on 28.@.2024.

CTO applied with Unit Id 24118 & application number 383209
submitted on I 1.10.2024.

t2 Status of authorization under HWM Rules Authorization Number - RPCB/HWW2D}L-
2022 [tDF fnsWl 00 vali d ti ll dated: 28t A I 2027 .

13 Name of raw materials with quantity (per
day or month or annum)

Oil Contaminated Sludge- 12000 MT/ year

t4 Name of product(s) and by-products
manufactured with quantity (per day or
month or annum)

Bioremediated Sludge/Soil - 12000 MT/ year

l5 Water related:

1 Water sourced from CGWA authorized
Ground Water Source

Not Applicable

2 Digital meters - records are maintained
in form of digital data

Not Applicable

J Meter reading (if meter provided) Not Applicable

4 Metering arrangement for water
consumption in various process/ use

Not Applicable

5 Water consumption process/ purpose

wise
Not Applicable

6 Logbook maintained Not Applicable

t6 Wastewater generation (Stream wise) per
day

Not Applicable

t7 Whether the industry is connected with
CETP or has provided Effluent Treafinent
Plant or treatment not required?

Not Applicable

l8 In case Effluent Treatment Plant (ETp) provided, detaiti
provide details for all): Not Appticabte

A Efiluent Treatrnent Plant (ETP) unit operatior,/ process.s with detail.
and status (Enclose flow sheet):

t&fuorqfoqt
{lui-S{H {rdT trflur frIi7ur S-€.m,Erfffrn
q*fl si-et, q*m *E, futrr qr*fl{r

iE1ff6: www.environment.raiastha n.eov. in
{-ie: ro.balotara@email.com



B Operational status ofETP units at the time of inspection:

C Whether separate electric meter for EfTluent Treatment Plant is

provided or Not? Ii yes then the meter reading

D Whether water meter at inlet, outlet and for recycle has been

provided or not? If, yes, then reading thereof.

E Whether logbook for operation, electric mete/ water meters/

chemicals consumption is maintained or not?

F Characteristics of wastewater (as per site observations) pH,

temperuture, Conductivity, Dissolved Oxygen

Discharye of wastewater (per day)

20 Point of discharge/disposal of wastewater and ultimate receiving body.

adequacy of disposal:

2t Recycle oftreated effluent (ifany)

22 Details of recycling arrangements

23 Metering arrangements for recycling? lf yes, then meter reading

24 Whether industry is a member of CETP? Provide details.

25 CETP inlet norms

26 Method ofconveyance ofwastewater from industry to CETP:

27 Adequacy ofthe CETP for total effluent reaching CETP

28 Details of air pollulion:

Process Stacks: Not Applicable

Sr

No
Stack attached to process Stack

height in
meter &
its

adequacy

Probabl

e

pollutan

ts

Details of
APCM

Comment

on

adequacy

ofAPCM

Whether adequate and safe

infrastructural monitoring

facility provided or not?

I Not Applicable

D Status of energy meter &
hour meter

iD Status of logbook of

t$frq orqtsql
{,,reffi {ret r{qur frtr ul dgd,Erfff{r
q$s si-cr, qd-d +s, fudrsfti-flI

Ai{iEIEe: www.environment.raiasthan.qov.in

{-t(: ro.balotara@smail.com



operation and meter

B Flue gases stacks: Not Applicable

Sr

No
Stack attached to Plant Fuel Rated

Fuel

Consum

ption

(Itlhr,
Kglhr,
mmscfcl)

Stack

height in

meter & its
adequacy

Details of
APCM

Comments

on

adequacy

ofAPCM

Whether

adequate and

safe

infrastructure

monitoring
facility
provided or
not?

I Not Applicable

i) Status of energy meter &
hour meter

Not Applicable.

iD Status of logbook of
operation and meter

Not Applicable.

C Source of fugitive emission and measures taken to control, if any with details & adequacy: NA

s.

)"

Source Probable details of
pollutants

Probabl

e

pollutan
ts

Details of
APCM

Comments on adequacy of
APCM

Not Applicable

i) Status of energy meter &
hour meter

Not Applicable

iD Status oflogbook of
operation and meter

Not Applicable

D Details of incinerator: Not Applicable

A For Liquid
For Hazardous Waste (Solid)
If Combined

B Status of operation at the time of
Inspection:

c Temperature oC Primary Chamber

Secondary Chamber

lffiomfcay
{srs{rltl-erq-{sqfrEryTi -sf, 

,q-f,}f,fl
wilv qtrcr, Er*fi *s', fffir E qtfir

fesrSe: www.environment.raiasthan.gov.in

{-teT: ro.balotara@smail.com



including complaints

Details of water/ wastJwate.@
inspection

Details of air
inspection

Compliance of Cfg
/ Undertaking / Bank Guarantee if any, EC_ conditions,

Cess verification
Not Applicable

Specificnor@
during inspection:

Du'i,g inspectio
related work for the project was going on, and as
reported by unit representative the Bioremediation
plant will be ready to operate in next two months.

Recommendations: -Since the Bioremediation melhod in oil exploration/processing field isnoteworthy phenomenon for treatment of exposed soil with crude leakage. Therefore, consents forthis Pilot project may be considered for grant. 'v 'lvsr\s-w' r.srsrurE

%*'{
Himmat Singh Shekhawat

JEE

10-fu orotcal
tIurRIrT TrEr n{qq frfiq qs-f,,Erd_dn

- q*cqria, cnfu+s, fuf,rE Eilarr
iffimgr- yvww.environment.raiasthan.gov.in

{-tfr: ro.balotara@email.com

39

40

4l
\_,(r1il1)ileo

42

43



i) Status of energy meter & hour meter

ii) Status of logbook of operation and meter

E Details of D. G. Sets: Not Applicable

Sr.

No.
Rating Status of

Acoustic
enclosure

Details of
Stack (mtrs)

Adequacy ofstack
and acoustic

enclosure

Whether adequate and

safe infrastructural
monitoring facility
provided or not?

F Source of foul odor and measllres taken to control, if any: This facility is not generating any foul order.

30 Fly ash management with all details, if applicable: Not Applicable.

3l A Details about Hazardous Waste Management: Details as per HWA application submitted are provided

below. Not Applicable

Sr
No

Source of Hazardous

Waste

Category of
ll:rzardous waste

Quantity of Hazardous Waste Generated / Storage

32 Verification and irregularities/ gap lbund in

manifests

No irregularities observed.

JJ Management/ Disposal of Spent Acirl'
Solvent/ Waste Oil, If applicable

34 Whether industry is a member of I SDF site or not? Cairn has its own captive TSDF facility at MPT

35 A Status of logbook for hazar', lrrus waste: NA

B Status of display board of size 4' x 6' at the main

gate

Board displayed at site

C Status ofdisplay board at tlrc storage area All waste storage areas are well marked

36 Electric service number Captive Power from MPT

37 Water service number Water sourced from MPT.

(Water sourced from authorized ground water

source Thumbli)

38 Other relevant information regl:lirrg the industry,

1Fftoufoul
r ule{Fr {rw tr{sq frqflur ligd,qrdtil{r
r;r*e u iar, q*q +s, fumr srfril{r

tq+rt c : www.environment.raiasthan.gov.in

t-te: ro.balotara@email.com



Photographic evidence:

1frfiuorutou)
{ure{Fl rrq q-$q frfiq dso,qrd-fir
qSfr $1-cr, Er*s +9, fufi sr#rrr

iqgrqg: www.environment.raiasthan.sov.in

t-*fr: ro.balotara@gmail.com

I

f



Regional Offi ce, Balotra
Rajasthan State Pollution Control Board
Jasol Phanta.Nakoda Road.Dist-Balotra

E Niail i ro.baloura n gnrait.conl

RPCB/RO/Batorra/BI-261q/ I C O out", 
" rl.e l--r

Yours Sincerely

(Deepak Tanwar)
SEE & Regional Oflicer

GIC (Oil & Cas)
R.S.P.C.B, Jaipur

Sub :- Regarding inspecrion repon of Bioremediation of Oily Sludge Site of M/s Vedantr Ltd.,
Cairn Oil and Gas, Barmer.

Ref:- I. H.O. letter d 
^ted 

04.07 .2025
2. lnspection ofthe unit canied out on dated 24.07.2025

Sir,

With refercnce to above, please find enclosed herewith inspection report of
"Bioremediarior of Oity Studge Site of M/s Vedanta Ltd., Cairn Oit aid cas, Village _
Nagara, Tehsil - Baytu & District - Barmer'. for your kind perusal & funher necessary action at
H.O. level.

::'l;:#1f" ffi F3i,:Ti

Signature tid
Digitally signed by k Tanwar
Designatio vironmental

Dale 2025.
App

:44:07 IST



!t - 2 111

RA.'ASTHA]\ STATE I'OI,LLTI()N CONTROL BOARD

r^l,ecrion n[,n
l a. Namc oflhe Industry: Vedanta (Caim Oiland Gas) Limiled

b. Address ofrhe lndustry: Village Tehsil Dinricl
Mangla Processing
Terminal
(Biorem€diation Site)

Nagana Blirnrer Bar er

c t-lnail: It.lO\.1:ni ironnreni\Ianager]!ll,T.a.cairnindia.conr
d. [i&\: 0291t2 225463

e. Mobile:

f. Telephone:

9771380t57

02981 6601 1i
: Date ofinspecrioni t.1.07.2025

Name and designation oflhe Sh. Caurav Yadav, Envirornnenr Manager.

.l T) pe ofindusrry: Oil & Cas - Exploralion & Producrion
Nalure olindustry: Production of Hydrocarbons

6 Size ofindustry: Large/ Mediurl/
Small

l.iLrge

7 Category of indusrrv: Red/
O.ange,/ Grccn Olhers

Red

Non - operalional during inspectionIt Status of Operalion: operational/
non- operational/ closed/ an)
other, ifnon, opcrarional- reason
and period of noD- operaiion.
List of panners/ directors/
propriclor with addresses:

lr)

ll

Status orconsenl under the Witer
Act, I974:

Statui oi"onsen unae. rflr ecr
l98 r:

r I E dpptr(d *rrh unit ID _ 2{l l8 & applrcalion number J8lg.l I
dared 28.09.2024-
CTO applied urlh Lnir tD 24 8&appticalionnumberJ8l20g
dared I1.10.2024.
.-

tl Status of aurhorization,niii
HWM Rules ^uuronzafion No. RpUB/HWM/202t 2022/HDF/HSWl00 valid

till dated 28/9212027il Name of mrv materiatiilih - T
quanliry (per day or monlh or
{!!rnJ_
Name ol produc(s, and b)- I
produds rnanutaclured *irh
quantity (per day or momh or i
q!4qm)

(nr conramrnated ;tudge _ I2000 MT/year

Biorcmediated Studgc/Oit t2000 MT/yeai
tl

l5

I uthorizcd Ground Water S.

i-;,"*l
Digilalmeters records;re
mainiained in forn ofdisitaldata

Not Applicable

N; Appl""bl.

Nrx Applcable

.l
Metering arrangcment for wati
consumption in various process/,

Domestic and interr:rineiil, rm-
other operalional activities

=

-l



I-ogUoh rnainoineO

iot Applicablel6 Warrewaler Senemrion 
(SrrcJm 

i n

sisct per du1

l'-nerl..tneinaustryis.onn.ctta \or Applicatrle

wirh CETP or has Provided
Ef1'luent Trealment Plant or

ETP'S or STP'S.

ll

t8

fl9!5€ prlv'us ucLorrJ Lu sii, !rr: _-:--_ 

-

p,Efnuent l realment Plant (h tlJ unrt opera onl

and status (Enclose flow sheeo:

B

.l
Operational sktus of ETP unrts at the ome oI rnspcc

I hifreri 6.ilectlc rnerer for Fmuenr lreatmenr Plant is

pro!ided or \ol'li )e\ lhen rhe meler readrng

l*n",h"; *;;ln"*; i.rct..rlt"t,na to' *"v"le has been provided

or nol' lr. )es. lhcn IeJding th(reol
L)

F,
Y !:lf 1 i-cYl:iY3::*ll;ililfi.Till' 

** "
Characteristics ofrvastewater (as ptr slte observalrons) pn

. Conductr\il). Dissol\eJ Orlgen

Di,.l ,rac ' I *as. sare| fcry! r: '

;i i ,,ra-1..r;na-p*ttl of $;n;;er dnd ulrirnate receiving bodv

adequacy ofdisposal:

Ileclcle ol-treated eiflucnl (il anr')

l9
1)

]
21 rr.iillc nf r..\.clinr arranqclnenl\

M@melerreadinB
Wtretffid,r.t,] i. -*.b", '' P'o"ldedeta'ls" - 

--
CETP inlet norms

ll
)1

t6 Melhod of convey:rnce of lvaslewater lrcln rno tlslry Io I L

. -....... -.. - 
--ea.q*.yorrn.ctrptot.ut"rfl uentreachingcElP

Delails of air pollulion:

Process Stacks: -,;-;:=^-;-;/ -."Al
Sr
\o

Stack atlached lo Stack I Probable

heiSh 
i 

polluranrs

*.t", I

& its
adeq 

I

APCM

of APCM

infrastru€tural moniloring
facility provided or not?

I

Status oferergv
metcr & hotlr met[r

ii) Stalus oflogbook
ofoperation and

tmetcr
Hu(

!



Sr
No

Stact att""t.a t.
Planl

fucl Rated fuel
Consumpri
on (lt/hr.
Kg/hr,
mmscfd)

Stact
heiglrt i

Delails
of
APCM

Commen

adequacy
ofAPCM

safe
infrasiructure
monitoring
facility

not?
Nor Appiicable

i) Status ofenerg)
merer & hour mcter

Nor Applicable.

ii) Status ollogbook
ofoperdion and

Not Applicable.

( Source of lugitivc emission
comprises ofclose loop syst

and measurcs taken to conlrol. ifany with details & adequacy: This facility
em. there is no source ol fugilive emission lrom Drocess.

S.
No.

Probable details ol'
pollutants

Probable
pollutants

De!ails
of
APCM

Comments on adequacy of
APCM

i) Stalus ofencrgy
meter & hour meter

Nol Applicablc

ii) Slarus oflogbook Not Applicable

L) Details of incineraaor: Nol Applicable
Iror Liquid
l:or I lazurdous Wastc(solid)
IfCombined

ts Slalus ofoperation ai ihe time
oflnspection:

a 'Iemperature'C
Prirnar), Chamber

Sesondary Chamber
i) Status ofenergy meter & hour

Status of logbook ofoperatio;

E Drlni s ofl) C Seis Not Appticabte
Sr

\,,.
Italirg Starus of Details

ofStacl
0ntrs)

Adequacy ofstack Whether adequate and
safe infrastructural
moniloring faciliiy
provided or not?L

L Source ol foulodorand rneatrr." rot.n r,..n@
.10 r:rgenlenr \vtrn J det. t5. tt irfDt....,ht< Not Aplltcablr.
ll   

1 
DetailsaboutHa-r,torrWo.@

_ . pro\rdcd belo$ Not.{pplicable
Sr Source of
No Haz.rdous

\\,itt

Calegol.r of Quanlity ofHazardous Wu"t" Ce*."tea I
Storage

t: Vcrifi cation and inegulrriries, gap No inegularities obscrved

ll

l



anagentenv Disposut of Spenr Acid'/

solve;V waste Oil, lf aPPlicable

stat-us of logbook for hazardous rYa$e:

Board displaled at site

-tao. 

ofdi"play boa.d ofsize l x6'al

,Ltt t""at" .tot"g" ,t"ua rre well markedSiG. ofdi.ptay board at th. .torage

Electdc service number

water service number

oth"; ."l"ranl information regarding the

induslry, including comPlaints

U'rt"r s.r.cea tt<r. MPT (From authorized
srtcr source Thum

o.--uit" ot *aterl *a.te*ater sample collected

during inspection

ii-iemission-amplecollected

C..plian;.tcTE/ cTo/ Aurhorizarion '

Regislralion / undedakrnB / Bank Guaranlee

ant, EC- conditions, ifapplicable

uurTng insp..rion of tlte unil onl) vacanl plol was

foLrnd. No signlficant progress a5 on dale olSpi-fi" non- .ompl iances i f any. observed

Observations:
l. During insp€dion of Bioremediation plant site' only

progress as on date ol insPection.

vacant plot wuts found No significant

Crs

e4*re v{,u{r+-,
lleii,nrl i)ttlcer. Balurm



Pholographic evidences:



Regional Office, Balotra
Rajasthan State pollution Control Board

Jasol phanta ,Nakoda Road ,Balotra ,DistBarmer
RPCB/RO/Balotra/Br_4 SS/ 36 I 9

Environment Engineer (O & c)
Rajasthan State pollution Control Board

Jaipur .

Rcf,

Sir,

our", ,rlorl*,-.r

Regarding Inspection r€port of M/s Vedanta Limited, Cairn Oil and Gas l.,,,ated, at
Village- Nagana, Tehsil_ Baytu, District_Barmer.

HO email dated 2610212024

with reference to above, prease find encrosed Inspection reporl of M/s vedanta Limited,
cairn oil and Gas rcr;ated at village- Nagana, Tehs - Baytu, District-Barmer for
information and further necessary action.

Enclosed as above

)



Inspection Report

(Under Section 23 of the water Act 197 4, IJnder Section 24 of the Air Act l9g I
and Under Section l0 ofEPAct 1986)

{rqe{H {rq r{sq fr{tzur {sd,Eld}dir
q+scri-cr,q$6+s,furrr{rstil{r

+{qlfe: www.environment.raiasthan.sov.in

t-*fi: ro.balotara@smail.com

I a. Name of the Industry: Vedanta Limited, Cairn Oil and Gas (Old Name Cairn
India Limited)

b. Address of the Industry: Address for Village Taluka/
Tehsil

District

Operation Base
plant

Nagana Bavtu Barmer

c. E-mail: an kit.sharma@cai rn india.com
d. Fax: 02982 -225463
e. Mobile: 8003996696
f. Telephone: 02982-660113

2 Datc of inspection: 01.03.2024
3 Name and designation ofthe person

contacted:
Mr. Ankit Sharma, Environment Manager

4 Type of industry: Oil & Gas - Exploration & Production
5 Nature of industrv: Air and Water polluting
6 Size of industry: Large/ Medium/

Small
Large

7 Category ofindustry: ned/ Orange/
Green/ Others

Red

8 Status of Operation: operational/ non-
operationaU closed/ any other- ifnon-
operational- reason and period of
lon- operation.

Operational

9 List of partners/ directors/ proprietor
with addresses:

As submitted with application.

l0 Status ofconsent under the Water
Aci, 1974i

CTO issued vide letter
F(HDF)/Barmer(Barmer)/16(t)/2018-2019/S843-S846, Order
No: 2019-2020/HDF/2975, dated lltq3t202l under Air and
Water Acts. CTO Valid tilt 29/02/2024.
CTO renewal applied with Unit Id 24118 & application
number 352924 submifted on 06/l0l2OZ3.ll Status ofconsent under Air Act,

l98l :

CTO issued vide letter
F(HDF)/Barmer@armer)/16(l)/20rE-20r9/5843-5846, Order
No: 2019-2020/HDFI2975, dated llto3tzo2o under Air and
Water Acts. CTO Valid ti Z9t02t2o24.
CTO renewal applied with Unit Id 24tl9 & application
number 352924 submitted on 06/10/2023.

t2 Status of authorization undei HWM-
Rules

Authorization Number - RPCB/IIW1W202f -
2Q12/HDI/HSW88 valid tilI dated: 30tu6t2o26.



l3 Name of raw materials with quantity
(per day or month or annum)

N/A

t4 Name of product(s) and by-products
manufactured with quantity (per day
or month or annum)

OPERATIONAL BASE. 650.00 PERSONS
ACCOMODATION

15 Water related:

I Water sourced from CGWA
authorized Ground Water Source

Water sourced from CGWA authorized Ground Water Source

2 Digital meters - records are

maintained in form of digital data
Maintained

3 Meter reading (if meter provided)

4 Metering arrangement for water
consumption in various process/ use

5 Water consumption process/ purpose

wise
Domestic activities

6 Logbook maintained Logbook maintained

16 Wastewater generation (Stream wise) Domestic wastewater is treated onsite STP 250 KLD
per day Quantity of

f,muent
Generated

Recycled/
reuse (KLD)

Disposed/
Discharged
(KLD)

Modc of
Reuse

200 180 0 Greenbelt
area
development.

t7 Whether the industry is connected
with CETP or has provided Effluent
Treatment Plant or treatment not
required?

l8 In case Effluent Treatment Plant (ETP) provided, details of same (In case of multiple ETP's or STP's, please
provide details for all): N.A.
A Sewage Treatment Plant (STP) unit operation/ processes with

details and status (Enclose flow sheet):
Flow sheet enclosed with
application, as per representative.

B Operational status of STP units at the time of inspection: Operational.

C Whether separate electric meter for Sewage Treatment Plant is

provided or Not? If, yes then the meter reading
Provided

D Whether water meter at inlet, outlet and for recycle has been
provided or not? If yes, then reading thereof.

Yes

E Whether logbook for operation, elecfic meter/ water meters/
chemicals consumption is maintained or not?

Yes

F Characteristics ofwastewater (as per site observations) pH,
temperature, Conductivity, Dissolved Oxygen

t9 Discharse of wastewater (Der day)
20 Point of discharge/disposal of wastewater and ultimate receiving

body. adequacy of disposal:
Adequate

2l Recycle oftreated effluent (if any) Green belt

t&fuorqioql
trqern ne r{qq f{rizq qgd,Er*d-{r
q+( tF'ia, q*fr ts, fuffr Er#tr{r

iqqr{g: www.environment.raiasthan.sov.in

{-iq: ro.balotara@small.com



Recycle oftreated effluent (ifany) Green belt

Details of recycling arrangements

Metering arrangements for recycling? Ifyes, then meter reading

Whether industry is a member of CETP? Provide details.

CETP inlet norms

Method of conveyance of wastewater from industry to CETP:

Adequacy ofthe CETP for total effluent reaching GETP

Details of air pollution:

Process Stacks:

Stack attached to
process

Stack
height in
meter &
its
adequacy

Probable
pollutants

Details I Comment
of lon
APCM ladequacy

lofAPCM

Whether adequate and safe
infrastructural monitoring
facility provided or not?

Kitchen Chimney( 3
NOS.)

5 mtrs NA

Status of energy meter
& hour meter
Status of logbook of
operation and meter
Flue gases stacks

,

Stack attached to PIant Fuel Rated
Fuel
Consum
ption
(ltlhr,
KeAr,
mmscfd)

Stack
height in
meter & its
adequacy

Details of
APCM

Comments
on
adequacy
ofAPCM

Whether
adequate and
safe
infrastructure
monitoring
facility
provided or
not?

Status of energy meter
& hour meter

Not Applicable.

Status of logbook of
operation and meter

Not Applicable.

Source offugitive emission and measures taken to control, ifany with details & adequacy: NA

Source Probable details of
pollutants

Proba
ble
pollut
ants

Details of
APCM

Comments on adequacy of
APCM

Status ofenergy meter &
hour meter

Not Applicable

Status of logbook of
operation and meter

Not Applicable

1&fuorufoq
{nreIFI {rq rflor fr{irq dsd,Erd-fir
q$Rqiet,q+d+s,fudrqrdil{r
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Details of incinerator: Not
For Liquid
For Hazardous Waste (Solid)
If Combined
Status of operation at the time of

Temperature oC

Status ofenergy meter & hour meter

Status of logbook ofoPeration and

Details of D. G. Sets -
Whether adequate and safe

inft astructural monitoring
facility provided or not?

Adequacy of
stack and
acoustic
enclosure

Details of
Stack (mtrs)

These DG sets are used

only in case of emergencY

during power outage.2 X 1010 KVA

Sffi;Jf"rl "d*".d.q*.effiility 
is not generating any foul

ent with all details, if applicable: Not

i cation submitted are Provided

Quantity of Hazardous Waste Generated /Category of
Hazardous waste

Source of Ilazardous
Waste

Reuse in process/sales to registered recyclers

No irregularities observed.'Verifrcation and inegularitiesi gap

found in manifests
fuf anagpntenV Oisposal of Spent Acid/
Solvent/ Waste Oil, If aPPlicable

Status of logbook for hazardous waste:
Board displayed at sites-atus oraisptay uoard of size 4' x 6' at the main

Status of display board at the storage area

Water sourced from MPT.
(Water sourced from authorized ground waterWater service number

is a member of TSDF site orlqq! Cairn has its own at MPT

t&ffqomf-cql
qqss 6q s6qur ftdeur qg6,Erd-dir

qscr cti-cl, q*d ts, frfrI qrfftilil

aagl{e: www.environment.raiasthan'sov.in

€-*6: ro.balotara@gmail.com



39 Details of water/ wastewater sample collected
during inspection

Sample collected and submitted to laboratory for
analysis.

40 Details of air /emission sample collected
durins insoection

4l I Compliance of CTE/ CTO/ Authorization I
I Registration / Undertaking / Bank Guarantee if
I any, EC- conditions, ifapplicable

Complied

42 Cess verification

Consumption ofwater in different categories
for cess assessment

Water consumption is being reported in the
monthly water consumption report for MBA,
Water cess is not applicable post implementation
of GST (i.e., effective from l't July'17).

Category- I

Category - II
Category - III
Category - III
Category-lV

f, Recommendation for the applicability of rates
under section 3 (2) & 3 (2A) and rebate (with
reasons)

C Details ofthe deposition ofcess

43 Specific non- compliances ifany, observed
during inspection:

No chlorination dosing arrangement was there.
Proponent was advised to provide the same for
d is in fecti on.

Recommendations: - In light of aforementioned facts, Industry's application dated
06.10.2023 (Application id: 352924 - Unit id 241 l8) for cro-Renewal may be considered for
grant subject to the installation of chlorination arrangement within a period ofone month or
fulfillment of other statutory requirements with condition as deemed appropriate.

14
Jitendra Dabi

JEE
Himmat Singh Shekhawat

JEE

, Balotra

1ffiorokt1
rqemrwr{qqft izqqgf, ,Ertl}ilrrq*( qria, q+ff +s, frfi {r+tr{r

fuqr{c,
€-*tT: ro.balotara@gmall.com



Photographlc evidence:
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LiFE
Envi,onment

Regional Offi ce, Bxlolra
Rajasthan State Pollution Control lloard

Jasol Phanta, Opp. Jdn nl Otlice, Balolra. Barmer

RPCB/RO/Balolra./BI-453/ I 2q9

crc (o&G),
Rajasthan State Pollution Control Board

4, lnstitutional Are4 Jhalana Doongri,

Jaipur.

Sub.:- lnspection repon and Analysis report for

Vedanta Limited (Caim Oil & Cas)'

Sir.
Wilh rclarcnce to above Please

M/s Vedanta Limited (Cairn Oil
Barrner for neccssary action please.

Encl.: 'As above

rxt.iq]od z.o'r-1

CTO (Expansion) of Operation Base of M/s

Ref.:- Show-cause notice issued vide Head Office lelter dated 19 06 2024'

find enclosed inspection reporl along-with analysis repon of

& Gas) Iocated at village-Nagana' Tehsil-Barmer' District-

ra)

(,ir

/( r 
Y-Y

l.je'



(Under Section 23 ofthe Water

section l0 ofEP Act 1986)

Inspection Report

Act 197,1. Under Section 24 ol the Air Act I98l and Under

f--

t.t

v-"o""ta I-irnito, c"it" oil and Cas (old Nsme Cairn lndi'a. Name oflhe Industry:

Trluka/
'I chsil

u-odr".' of rne tnarstry, i Addrcss tor

Operrli0r Dssc

ankit.sharnaaaicrirnindii.cotr
02982 225.16.]

e.;uobile:
02982-6601l3t Telephonci
t2.07,202.1Dale ofinspectionl
llr- Anliit Sharnrn. En\ironm(nt NIn'tngerName and dcsignation ofthe Person

Oil& (;rs - E\t)lor.rliI)'r .t Pro(luclionType olinduslry:
Oil & Grs - fxplorrtion & ProductionNarurc ofinduslry:

Sift ol industry: Lxrger l\4cdiuml

caregory ofindustry: Red/ Orange/

Lisl of panners/ directon/ proprietor

iGG-orop.rutior,upe.ational/non-loperarional

As subtrriited $ ith thc xpplicNtion.

opcrarionali closed/ any olher- ifnon-
operational- reason and period ofnon-

Slalus ofconsent under thc Water Ac!,
19',71:

(.Io i's,red vide letlcr no lTccnyBrrmer(Barmer)/5118(1y2023-
2024/7616-7618. Ordcr No: 2023-2024/Oil and Crs/8938' dated

22103/202{ undcr Air and \\'arcr Acls. CTO V:llid till2810212029'

CTE'Ixpansion issucd vidc lcncr dalcd 07.09'2022'

CTO Erpansion applied lvith Unit Id 2'll l8 & application numbcr

3731.13 submillcd on 26105i 2021.

Status ofconsent under n ir Act, I98l: Cfo i*,"a,,i,:" t.tt- 
".. 

rAech)/Brrmer(Barmcr)/5118(1y2023-
iOZlnOle4A$, Ordcr No, 20?3-202{/Oil and Gxs/8938, dated

22103/202,1under Air and waler Acts. CTo valid t 2a10212029'

CTE-Erpansion issued vide lctlgr daled 07.09'2022'

CTO Erpansion applied Nilh Unit Id 24118 & application number

371l,t3 submitled on 26,011202'1.

Srarus ofauthorizalion under HWM Authorizalion Number -
valid lill datcd: 30/06/2026.

llpcB/I I Wl\I/2021-2022/lI DF/l I sw/8lt

Itcsldcnlil]lconrPlexNarne ofmw materials with quantily

(p€r day or nonih or annum)

OPERATIONAL BASE.2OOO

66000 sQNr
Pld Area- 6.50 Heclnre

tlnstlXS,lCCOttlOD,rt tOX,finc, ot productisl and by-products
manufaclured with quantity (per day or

L
(S{q flqfoq)

{qerll {rq tr{slr fuilq dgei,drd {I
q+6tr'i-dl, q*{ +s, kdrErfid{r

aqgr{e: www.€nvironm€nt raiasthan.eov.in

t-t{: ro.balotala@smail.com

Villrge District
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L watcr sourced lrom CGWA aulhoriTed

Cround waler Source

Di!i1. rieters cc.fd\ lrc rrxlrrlaincd
in fonn ofdirilal dar.i '

tr,rr.Lsill be sourccd lronr CCwA aulhorr/ed Groutrd Waters'rrric 
I

lr. n)riflnincd in lonn oa(Ligitrl (li\lx

Metcr readiDg (ifmcter providcd)

Metcring almnBcrne nt tbr !vit€r
consulrpiio,r iJr \arlous Proccss' trsc

water consunption proccssr purposc

Wastcwater genemtion (Strea!n wisc)

Ltt
l7 Whclh(r tlle indu.lD is conn(cled !v I

Dorrrcstic acli!rlies

I-orhook mrinl.rined ol cxisting S l'l'.

o-,".r;. "*i"*ut"r *ill be irealcd lhrough onsite STI' of capacitl

l:.01.1024

100 KLD(as pcr unit representativc), howcve.durinS inspoction the

S IP was lbund undcr ercclion and thus capacitv of STP carrfol be

a.liudgcd- Ho\evcr, uDit was lreating the waste water so g.ncrrtcd

rhrough eristing STP which was accorded vidc conscnl leller dxled

(aHlq orqidq)

rrlRqrr $q lqsq fuiiq risddld-dll
E+{ sicr, qs}f, +s, fudI sr{td-{I

t-eqr<, yyyl.gyl19aqqqqEr11a!.s9yg
{-t-6: re-!ale!eE.@srLa!!.!e!!

I-o!l),\)l( rrairlaif c(i

I

QoxntitY ot
l.llluenl

( l( Ll))

Itc(\cltd/
rcu\r (KLD)

Disposc(U
Dischargcd
(KLD)

Reuse

:.10 140 Irigationl
(irccnbelt area

Irlushins

nh-

18 ln ca!
(lctail

T,t-

CE ll',)r ha\ fro\rded tlflLrd,r
Treri'nenr Pl.nl or hrirlrucrrL nol l

rcquircd?
rc Effluent Treainenl I'lan1(ETIr) provided,

l ir' .rrr l .'rr'rurrl 1,,,r'l \r l ),,nil'pcr.r,.' f,"ce''c' $:'lt dei'Iils

an(l \lalus ([ncbse flo\! shcco:

-']

ll OpcLrrtional sort,s ol_ETP unils at llrc time olinspection:

( separale eleclric nrcler for Efflucrrl ]ieatlncnl I)lanl
or Nol? lf. )cs then the neler reading

l) Wlrerher lvalcr mcler al inlct. orLtlcl and for rcclcle has bcen provided

or nol? ll }cs. Lher icading lhercol.

t. \\'hcrh€r logbook for opcration, clccllic meler, waler nretcrv
cr(r ,icJls L^rr:un,nrr^1 i. irr.inla,ned or null

t: alrxrrcterisli.s.l \\aslc\\rl.r las l)cr silc otrs,r \aliois) lll.
r.,nn.r.nrc. ( (!rducrl\ il\. Dilsol\cd O\\ !cr)
Discharee ol!\.Ntewalcr (pcr da) )

]U Poinl of disc harge/d isposrl ofwaslcwater an(l oltinrate rcceiving
L1ody. adequrcy of disposrl:

t1

)2

Recycle oflrcalcd efflrrcnt (il an) )

Diiolr" ot,""y"ring alm"g**its

+r

I



,"6-."r"t i,rst lf yalh.n m"te,."ading

2l hether industry is a membe fCETP? Proride d"tail

stewater from induslry lo I:ETI':

a-a.*"u of rne Cfr p for toral eftluenl reachints CL IP

5s 'fo.'raits 
orair Potturion:

I Prn..s( Strcks:

Sr
No

Siack allached to Process Stack
heighl ifl

its

At( Nl

Commenl

ofAPCM

Whether adequale ano saLe

infrastructural moniloring
facilily provided or not?

I 1

i)

11) -statr" 

ot_enetgy meter &
hour meter
Slatus oflogbook of
oDemlion and meler

ll
Sr
No

ti

rher
uate and

itoring
iry
ided or

co,,rme,,ts l wt 
"r

"n I ad"q
adequacy safe

nTAPCM I in lra

t,-
iacil

lo'""
Lnorl

Stack atlached to Plant Rated
Fuel
Consump

(lr&r,
Ke/hr,
mmscid)

Stack he'ght
in meler & A PC\4

Not Applicable t-
1

tr-ot eppticutte.

Not Applicable.

1=fsruu olen.rgY n,.t., a
I hour meter

iit fsut s ot toguoot ol
I oDeration and meler

(

D

$*- offugitiv" emi,"lon and measures taken nr contror' rr anv

s I Source*l Probable delails of
pollutanls ble

pollula

Details of
APCM

Comments on
APC\4

N
Nol Applicab

Nol Applrcab

il
-Stalus 

ofenergy meter &
hour meter

.ii) Starus otlogbook of
oper4!91!r4!4-.!1919l
Details of incinerator: Not \pplicrblc

For
Liouid
Fo; I lazardous wastc (Solid)

lfCorrbinedL
(Siq dqtdc)

{rcISrTr Tq rqsq foiiq {tal dlddrl
qS(via. #(nE, trfl qr+d{r

+dRIIie: www.environment.raiasthan'eov in

{-l-q: ro.balotara@email com
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SLrLrs (il,,f.rirliLnr rr tr. t |. rl

Tcmpcratrrrc'C

SLrlrs ol . r.rr,\ rIcl. & rrLLr Nele.

Siatus oflogbook ofoperalion and rreler

Primary Chamber

Secondar], (lhamber

ll

L- Delails ofD. C. Sers I D'
irccorded \ ide cunsenr lellc

ttt,r,,s 

-I \ l0l0 kvi\

t; insrnllcd rn(l
r dnted 22.0.1.2

1st"t...,1'

. .t!!l!!,!

nro DCs of ca
t21.

racitt'l0l0 kVA lvere found operaiional which D,crc

Wlnth* 
"d.quate "r,l 

srlb
intiastructural nronitoring
fitcility Drovided or nor?

Sr
No.

I

Details ol'
Stack (,nrrs)

slack,

DC sel ;s used onl) in case
of emergency during power
outage.

: \ l(ll0 k\ \ i1l

Thcse DG sers are used only
in case ofemergcncy during

t: S()Ln.ceo1.l.tl]o.lua|dl,""'.,,""t"t"nr.,ffi
l0 lrh ash manrgernent lvirh.ll rletaits. it irppticrbte Nor Applicabtc.

l).l,ljl\b.'lllIlJardo,j.\\i\leManagel.l(lll:Delai]'"ffi.ll
Sr
No

Sourcc (n l lxzrrrlol\ Cit(gor\ ot (.)uxntit) of llrT.rdous \\',stcCenerrl.(t/S(oragc

5 KL/ANNUM
Rctlse in procestsales to regislered rccycters

5.r

Nianagcnrci)lr I)istosal,)l St)cnl Ac d.,

Sol\cnt \\lsrc Oil. ll ap|licable

\ r': .t. t.,t I r.t'......r

Status ol displa\ boatrl til lhc storage area

Water servicc nurnbcr

VcrificeliLm and ircgUlariries gap fou,r(t Nr) irrc,.lIlxritics ohscn cd.

lirc TSDF tr( ili It \IP I

In,ar(l displalc(l al sile

\ll $r\tc \torxqc arcas;rr( \.ll nrark€d

Watcr sourccd from Ml,T.
(Wnter sourced from authorized ground rr!ltcr sourcc
'I hrnrhl

ilorrpliancc ol CTEi C lO, Ar(horizlr1iori l
llctistraliof I I lndc rrirUrIlt nkGLam tc.itan),
I C- condiltr,rs. iJ at)|rliclhl.

(€'rffq orcfuq)
{ Merc irw r{s!r ftriTlr qgd,Eli]}-d{r
q+d 6ia, q+{rts, fufl clqlitr

tq{T {d: www.€nvironm€nt.raiasthan.qov.in

{-+f,: ro.balotara@rmait.com

Slatus oflogbook for hazadors wastei

Electric scrvicc nLrmbcr Crptivc Po$cr from IIPT

Other relcvant infolrrarion regarding ttrc
industry. including complainls

(lr lng inspccrion
Slnr)ples frorn Ihc inLet and oullcl ofrhc cxisling STp
tr.rc collectcd lllrd analysis rclorh arc cIctoscJ

l)etails of air ./elnission sample collccted

(hD'plied

33

l.r- ir'r,c

\,\

r_-l
thcr industry is a melnber ofTSDF sire or nol

-jl



@
Base (Township), ho$e\er during inspeclion oflhe

aforementioned re'id-enrial compler. iI \ as found under

construclion and as p;r representative they a'e planning

ro ooerale lhe facilil) in phases. Unilhastolalo[12
low;rs. and oul ol lhcse I are aboul to complele by the

end ofthis month and will be accommodated by august

(as Pe. represenlali\ e)-

{: Cess

AT
verification

Consumption ofwater in different categones t(

cess assessmenl

Category- I

Cat"gory f t

C"t C",y - Itt
aategory - tX
C"t"g.,y-lV

B Eecommendation for the apPlicability ol rates under

section I (2) & 3 (2A) and rebate (with reasons)

C Delails otlhe deposition ofcess

.rl Specific non- compliances ifany, observed dunng

inspection:

.llecommendstions:' ln liSht of aforemenlioned

ro operate may be issued.

facts, a show cause notice tbr intended refusal ofconsenl

11

Jitendra Dabi
JEE

Himmat Singh Shekhawat
JEE

(Afiq 6rqi(q)
rrsn{E lrw [(qor frri?tr]q.n.dldIi[{

ctdEicr q*tTtg.ft-fl qrtn fl
atql{d: www.envkorlment.raiasthan.Pov.in

d-+O: ro.balotara@smail.com



Photographic evidence:
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Report No. : 1146

Report On i 2210712024

I hereby cenify that I Dr. Narain Bhoot, State Board Anatyst duty appointed under sub Section(3)
of Section 53 oI the Water (prevention & Control of pollulion) Act, 1974 received on
lhe 1510712024 from JTTENDRA OAB|, JEE, Batotra,RSPCB Batotra a sampte of Waste Water
of M/S Vedanta Limited, Cairn Oil and cas(Otd Name Cairn lndia Limited (Aishwariya Fiold)) ,Plant ' operation Base [24118] ,viIage , Tehsir- Ba.mer, District. Barmer colected from rnret
Of STP Collected on 1210712024. 'fhe Sarnple was in a condition fit for analysis as reported below..-

I further certify that r have analyzed the aforementioned sampre on 2210712024 and decrare the

The conditjon of the seals, fastening and container on receipt was as follows : lntact
Signed This On 220712024

Dr. Narain Bhoot

BOARD ANALYST

Rajasthan State pollution Control Board

Regional Office Balotra

Regional oflice,Rajaslhan state pollution controt
Board,Jasol phanta,OppJDWNL office,Jasot

Road Balotra,District -Batotra

Phone: 9667576064

Fax: 9667576064

SignatureNot Verified
Dig,l.Iy s,od bv iararn Ehoor
Date: 2024.a7 2rf 3:2a:2a tsr
Roeason SerrASred

I9!!Ll of the anatysls to be as below r
S. No. Parameters Result

1 pH 6.63

2 Total Suspended Sotids mg/l

3
Chemical Oxygen Demand
(COD) mg/ 590

4
Bio-Chemical Oxygen Demand
(BoD) (3days ar 27. C) ms/t

190

5 Oil & Grease mg/l 7



FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)

Report No. : 1147

Report On : 2210712024

I hereby certify that I Dr. Narain Bhoot, Stale Board Anatyst duty appointed under sub Section(3)
ot Section 53 of the Water (prevention & Control of pollution) Act, lg74 received on
lhe 1510712024 from JITENDRA DABI, JEE, Balotra,RSPCB Balolra a sampte of Waste Wator
of M/S Vedanta Limited, Cairn Oil and cas(Old Name Cairn lndia Limiied (Aishwariya Field)) ,
Plant - Operation Base [24118] ,Viltage , Tehsit- Barmer, District- Barmer Collected
from Outlet Ot STP Collected on 1210712024_ The Sample was in a condition fit for analysis as
reported below i
I further certify that I have analyzed the aforementioned safipte on 22t|lt2\24 and declare the

The condition of the seals, fastening and container on receipt was as follows : Intact
rsigned This On 22107/2024

Or. Narain Bhool

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Batoha

Regional office,Rajasthan state pollution control
Board,Jasol phanta,OppJDWNL oflice,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Fax: 9667576064

result of analvsis lo be as

S. No. Paramelers Result

1 pH 6.92

2 Total Suspended Solids mq/l 8

3
Chemical Oxygen Demand
(COD) mgil

14.1

4
8io-Chemical Oxygen Demand
(BOD) (3days at 27'C) msil

4.2

5 Oil & Grease mg/l Not traceable

SignatureNot Verified
D,q raly s,sn-E6 bvia,a,n Bhoot
oate:2024 07 2yl3:30:59 tsf
Reasor Se[A$red



$, LiFE
Lifestyle for
Environment

Regional Office, Balotra
Rajasthan State Pollution Control Board

Rpc B /Ro/B ",",.* :-:::',':Xopp' 
Jdwn I o rnc e' B al otra' B armer

oate: 22\ro\.or1
crc (o&G),
Rajasthan State Pollution Control Board

4, Institutional Area, Jhalana Doongri,
Jaipur.

Sub.:- Inspection report and Analysis report for CTO (Expansion) of Operation Base of lWs

Vedanta Limited (Cairn Oil & Gas).

Ref.:- Final Show-cause notice issued vide Head Offi.ce letter dated 12.09.2024.

Sir,
With reference to above please find enclosed inspection report of lWs Vedanta Limited (Cairn

Oil & Gas) located at Village-Nagana, Tehsil-Barmer, District-Barmer for necessary action please.

Encl.: - As above

ffim" qndi$inafmi



Inspection Report

(Under Section 23 of the Water Act l974,Under Section 24 of theAir Act 1981 and Under
Section 10 of EP Act 1986)

I a. Name of the Industry: Vedanta Limited, Cairn Oil and Gas (Old Name Cairn India
Limited)

b. Address of the Industry: Address for Village Taluka/
Tehsil

District

Operation Base
(Townshin)

Nagana Barmer Barmer

c. E-mail: ankit.sharma@cairnindia.com

d. Fax: 02982 -225463
e. Mobile: 8003996696

f. Telephone: 02982-660113

2 Date of inspection: 21.10.2024

J Name and designation of the person
contacted:

Mr. Ankit Sharma, Sustainability Manager

4 Type of industry: Oil & Gas - Exploration & Production

5 Nature of industrv: Oil & Gas - Exploration & Production

6 Size of industry: Large/ Medium/ Small Large

7 Category of industry: Red/ Orangel Green/
Others

Red

8 Status of Operation: operational/ non-
operational/ closed/ any other- ifnon-
operational- reason and period ofnon-
operation.

Operational

9 List of partners/ directors/ proprietor with
addresses:

As submitted with application.

10 Status of consent under the Water Act,
1974:

CTO i s sued vide letter no. F(Tech/Ba rm er(Ba rm er) I 51 48(l) I 2023 -
202417646-7648, Order No: 2023-2024loil and Gas/8938, dated
2210312024 under Air and Water Acts. CTO Vatid tiil 28102/2029.
CTO Expansion applied vide application dated 26105/2024 (Unit Id
24118, App Id-373143).
CTE Expansion applied vide application dated 2910712024 (Unit Id.
24118, App Id- 378580).

1l Status of consent under Air Act, 1 981 : CTO issued vide letter no. F(Tech/Barmer(Barmer)/5 148(1)12023-
202417646-7648, Order No: 2023-2024loil and Gas/8938, dated
22/0312024 under Air and Water Acts. CTO Valid till 28102/2029.
CTO Expansion applied vide application dated 2610512024 (Unit Id
24118, App Id-373143).
CTE Expansion applied vide application dated 2910712024 (Unit Id.
24118, App Id- 378580).

t2 Status of authorization under HWM Rules Authorization Number - RPCB/HWNL|202L-2022/HDF/HSW88
valid till dated: 30/06t2026.

13 Name of raw materials with quantity (per
day or month or annum)

Residential complex

t4 Name of product(s) and by-products
manufactured with quantity (per day or
month or annum)

OPERATIONAL BASE- 2OOO PERSONS
Total Built up Area 6f889.48 SQM
Completed Built up Area till date34344.37 SOM

l5 Water related:



I
Water sourced from CGWA authorized
Ground Water Source

Water will be sourced from CGWA authorized Ground Water Source

2

Digital meters - records are maintained in
form of digital data

Digital meters - records will be maintained in form of digital data'

J

Meter reading (if meter provided)

4

Metering arrangement for water
consumption in various process/ use

5

Water consumption process/ purpose wise Domestic and intermittently for other activities

6

Logbook maintained Logbook will be maintained

t6 Wastewater generation (Stream wise) per

day

bomestic wastewater will be treated through onsite STP of capacity
300 KLD, however during inspection the STP was found under

erection and will take around 20 days for completion (as per

representative). Moreover, the unit will treat the waste water so

generated through existing STP which was accorded vide consent

letter dated 22.03.2024.

For 6 Towers * Recreation Centre

Quantity of
Effluent

Generated

Recycled/
reuse (KLD

Disposed/
Discharged

(KLD)

Mode of
Reuse

r43 143 0 Irrigation,
Green Belt
area
development
& Flushing

t7 Whether the industry is connected with
CETP or has provided Effluent Treatment

Plant or treatment not required?

l8 INCASEEFFLUENTED,DETAILSoFSAME(INCASEoFMULTIPLE
ETP'S OR STP'S, PLEASE PROVIDF, DETAILS FOR ALL): N.A.

A Efft.rent Treatme"t Plant (ETP) unit operatiotV processes with details and

status (Enclose flow sheet):

B Operational status of ETP units at the time of inspection:

C Effluent Treatment Plant is provided

or Not? If, yes then the meter reading

t Whether *ater meter at inlet, outlet and for recycle has been provided or

not? If, yes, then reading thereof.

E Whether logbook for operation, electric meter/ water meters/ chemicals

consumption is maintained or not?

F Characteristics of wastewater (as per site observations) pH, temperature,

Conductiviff, Dissolved OxYgen

Discharge of wastewater (Per daY)

20 Point of discharyeidisposal of wastewater and ultimate receiving body.

adequacy ofdisposal:

2t Recycle of treated effluent (if any)



22 Details of recycling arrangements

23 Metering arrangements for recycling? If yes, then meter reading

24 Whether industry is a member of CETP? Provide details.

25 CETP inlet norrns

26 Method of conveyance of wastewater from industry to CETP:

27 Adequacy of the CETP for total effluent reaching CETP

28 Details of air pollution:

A Process Stacks:

SR
NO

Stack attached to process Stack
height in
meter &
its
adeouacv

Probable
pollutants

Details
of
APCM

Comment
on
adequacy
ofAPCM

Whether adequate and safe
infrastructural monitoring
facility provided or not?

I Not Applicable

I) Status of energy meter &
hour meter

I) Status oflogbook of
operation and meter

B FIue gases stacks

SR
NO

Stack attached to Plant Fuel Rated
Fuel
Consump
tion
(Itlhr,
Kg/hr,
mmscfd)

Stack height
in meter &
its adequacy

Details of
APCM

Comments
on
adequacy
ofAPCM

Whether
adequate and
safe
infrastructure
monitoring
facility
provided or
not?

I Not Applicable

r) Status of energy meter &
hour meter

Not Applicable.

II) Status of logbook of
operation and meter

Not Applicable.

C Source of fugitive emission and measures taken to control, if any with details & adequacy: NA

S.

)o
Source Probable details of

pollutants
Proba
ble
polluta
nts

Details of
APCM

Comments on adequacy of
APCM

NOT APPLICABLE

I Status of energy meter &
hour meter

Not Applicable

I
I

Status of logbook of
operation and meter

Not Applicable

D Details of incinerator: Not Applicable

t\ For Liquid
For Hazardous Waste (Solid)
If Combined

B Status of operation at the time of Inspection:



C Temperature oC Primary Chamber

Secondary Chamber

I Status of energy meter & hour meter

I
I
)

Status of logbook of operation and meter

E T-)efails of D. G- Sets

S

R

N
C

Rating Status of
Acoustic
enclosure

Details of
Stack (mtrs)

Adequacy of stack
and acoustic
enclosure

Whether adequate and safe

infrastructural monitoring
facility provided or not?

These DG sets are used onlY

in case of emergencY during
power outage.I 3 x 1010 KVA Provided 30 Adequate

F Sorrrce of foul odor and measulres taken to corrtrol, if any: This facility is not generating any roul oroer'

30
pl, nsh manasement with all details' if applicable: Not AppllcaDte'

T nnlin hmiffed are orovided below
3l A Details about Hazardous wasre lvranagtrr

S

R

N

C

Source of Hazardous Waste Category of
Hazardous waste

Quantity of Hazardous waste ueneratcu / Drur atsE

Used or spent oil 5.1 5 KL/ANNUM
Reuse in process/sales to registered recyclers

32 V"rifrcution and irregularities/ gap found in

manifests

No irregularities observed.

JJ Wanagemeny Oisposal of Spent Acid/
Solvent/ Waste Oil, If aPPlicable

34

35

Tsor sITE oRNor? UNIT HAS rr
FACILITY AT MPT I

OwN uArrlv|! rDfr-t(

Al Status of logbook for hazardous Yasg
B st"--. ^f ,ti".lev hoard of size 4' x 6' at the main gate Board disPlaYed at site

well morked
C Status ofdisplay board at the storage area AEE

36 Elentric cen,ice number Captive Power liom MPI
Water sourced from I\'IPT.
(Water sourced from authorized ground water source

Thumbli)

37 Water service number

38 Other relevant information regarding the industry,

including comPlaints

39 Details of water/ wastewater sample collected dunng

inspection

40 petaits of air /emission sample collected durtng

inspection



41 Compliance of CTE/ CTO/ Authorization I
Registration / Undertaking / Bank Guarantee if any,
EC- conditions, if applicable

Complied

42 CESS VERIFICATION

A Consumption of water in different categories for
cess assessment

Category- I
Category - II
Category - III
Category - III
Category-IV

R Recommendation for the applicability of rates under
section 3 (2) & 3 (2A) and rebate (with reasons)

C Details of the deposition of cess

43 Specific non- compliances if any, observed during
inspection:

During inspection of the unit, out of total l2 towers six
towers and club house were found completely
constructed, however furnishing work of two towers and

club house/recreation centre was under process and will
be completed within upcoming l0 days (as per
representative). Moreover, rest six towers were still under
erection and will take next four to six months, for which
unit will apply separate Consent to Operate application
after completion of construction work.

Recommendations: - In light of aforementioned facts, Unit's Consent to Operate-Expansion

application dated26.05.2024 may be considered for grant for completed project only i.e. six

towers and one recreation ctnter having builrup area as 34344.37 sqm. or fulfillment of other

statutory requirements with condition as deemed appropriate.

#/r
Himmat Singh Shekhawat

JEE



Photographic evidence:
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Regional Office, Balotra
Rajasthan Stale Pollution Control Board

Jasol Phanta.Nakoda Road.Dist-Balotra
L Nlail :r) hrtloraraclgmt'il com

RPCB/RO/BalotrrBl-453/ ((3

CIC (Oil & Gao
R.S.P.C.B, Jaipur

tll,urt
\Y/;lli;lli,,il

Date: As signed

Sub :- Regarding inspection report of STP located at Operatioral Base of lvrs Vedanta Ltd.,
Cairn Oil and Gas, Barmer.

Rel- l. H.O. lener dated 23.06.2025

2. Inspection ofthc unit carried out on dated 01.07.2025

Sir.

With relerence to above. please find enclosed herewith inspection repofl of "STP located
at Operational Base of M/s Vedants Ltd., Cairn Oil and cas, Village - Nagana, Tehsil -
Baytu & District - Barmer" for your kind perusal & further necessary action at H.O. level.

Yours Sincerely

(Deepak Tanwar)

SEE & Regional Officer

Signature tid
Digitally signed by Tanwar
Designatlo
Engineer
Date: 2025.07:

RajKaj Ref No.: 16412188

Reason:

.6.,reqrlrffi



llIEGIONAL OFFI('I], I'{JAS'I'II AN STAI'E POLLUTION CONTROL BOARD, BALOTRA

ln\pcclion Reporl

L Name oflhe Industry:

Aldrcss of lhe lndusiry:

vedanta (Cairn Oil and Gas) Limited

Add,*' f- Trrl"* T* Tffi
STP ofOperation Nagana Baytu Barmer

c. D-mail:

,1. F""
RJON.EnvironmcntiUrnascrNlPT@cairnindia com

o:qs: ::s+o:
e. Mobile:

fjl"lepL.*,
977 i 18015?

0118r{60t r3

l 01.01.2025

Name and designalion ofthe Sh. Gaura\ Yada\,. Environment Manager.

l Type of indusq': Oil & (;as - Exploralion & Produciion

Nature ol lndustry: Production ol Hydrocarbons

Size ofindustry: l,arge/ Medium/
Small

Largc

C.rlegorr- of industr): R.d
Oranqci Grccn, Othclls

Red

li Status of Opemtioni operaiional/
non- operational/ closed/ any
otheF ifnon- operal;onal- reason
and Deriod ofnon- oDeration.

At thc lime ofinspeclion, STP rvas found opeational.

Caprcir) ol STI': :00 Kr.r)

l0 Stalus ofConsent under the waler
Act,l974

Conserr ro Operale under waler Act, 1974 was accorded vide
letter darcd 05/l l/2024.

tl Status of( onscnt urd.r the Air
Act.l98l

lu Mcrcring armngement at inlet of
STP and status of logbook:

Warcr meter for measuring the quantity ofemuent reached STP
(lnlel) for treatment has been provided.
loEh,,ok Vainrained

11 Metering armngeDent ai outlcl of
STP and status of bgbook

water meler for measuring the quantity ol emuent lreated by STP
(Ourle0 has bcen provided-
Loqbook Maintained

15 t,13 Kt.t).

la) Ifany bypassing arrangemenl al
STP.
detailed lhereof

No clllLrert bypassing arrangenrcnt has bccn made.

11 Derails ol water sample collecled
during inspecrion

Samplc can not be collected as sufficient quantity of wastewater
\ryas not available for STP to operate. Representative stated that
sampling may be done afier l5 days when it have full fledge water
quantity.

ltl Delails ol DG, iian) I DC scts (hach ol l0l0 KVA oapacity)

STP unit operation/process The flo$ process is at Fis.-A

l0 Utilizarion of treared waste \rarcr.
ifanv ar)d ultimale disnosal poinl.

Treatcd water is used lbr Iandscaping, gardening, flushing etc.

t



Other.elevant information regarding STP: -

I irr or:oo xr-o .upacit! is co-rnpleted at the site and all the necessary machineries ha\ hsrn set

.up successfull)
P'roponent has complaed rialofSTP $ilh bolh lhe raw water.and wasle watel

;ff;';;d ;;;n"iui,r," ti." of inspeclion Detailed Ilo\r chan is there at Fis - A'

fqo*"r"r. a run lhe STP smoolhly thc requi'cd quanlily of waste water was not av'ilable-

Submitted fbr further necessary action please'

a@ca-
D-a1-par Singh

JSO

Slabilization ofS I P is under process.

al i".pi". """ra 
not be collecierl as full qua,lity of waste water was not available for tre trment

C.W
,{l'nnI **, "

(/ 
*"

bank guarantile

b)
c)

Yd
[,4ahendra Dewasi

JhLl

As unit has installed STP & was lbund

deposited by the industry may be returned'

operational during insPection,

WJP)tJo4'^)49 '
(Deepak Ianwar)

SEE & Rcgional otficer

Specific non-compliance

2l

w
JEE



Fig.-A
Flow Chart ofSTP 300 KLt)

PhotsraDhs taken drrinp insDeclion:

t
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-- *byrffi.a
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RPCBROBalotra/Can India 90 

R.SPC.B. 

Sr. Env. 
Engineer 

(HOP) 

Jaipur. 

Regional (Oree Rajasthan State Pollution Control Board asol Circle, Opposite J.V.V.N.J. OMce, Balotra Distt. Barmer Website www.tpcb.nicin 

Sir. 

Sub:-
Inspection Report of M/s Vedanta Limited (Cairn oil & Gas), Hydrocarbon Drilling and Extraction From Mangala Field(Well Pad-07) ( (PML1/Mangala/Well Pad-

07), Jogasar Kuwan-Nagana, Tehsil - Bayatu, Distt - Barmer. 

Ref:- Your letter no.F(0& G-335)RPCB/HOP/525 dated 07.11.2017. 
With reference to above, M/s Vedanta Limitéd (Cairn Oil & Gas), Hydrocarbon Drilling 

and Extraction From Mangala Field(Well Pad-07) (PML1/Mangala/Well Pad-07), Jogasar Kuwan-
Nagana, Tehsil Bayatu, Distt - Barmer, by Board office officials Inspection report sent to you 

for information necessary action please. 

Encl:- As above 

Date: 2 ,1)2o)4. 

0G.12-1 

VD 

Your Faithfully 

(Jagdish Singh) 
Regional Officer 
RPCB, Balotra 



nction Report (First time detailed inspection or as and when detailed inspection is required) 
Name of the Industry: 

Address of the Industry: 

c. E-mail: 

d. Fax: 

e. Mobile: 

f. Telephone: 

Date of inspection: 

Name and designation of the person 
contacted: 

Type of industry: 

Nature of industry: 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Size of industry: Large/ Medium/ 
Small 
Category of industry: Red/ Orange/ 
Green/ Others 

Status of Operation: operational/ 
non- operational/ closed/ any other 
if non- operational- reason and 

period of non- operation. 

with addresses: 

Status of consent under the Water 

Act, 1974: 

Status of consent under Air Act, 

1981: 

Status of authorization under HWM 
Rules 

Name of raw materials with quantity 
(per day or month or annum) 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 
Water related: 

Source of Water 

WISe 

Status of metering arrangement on 
Sources 
Meter reading (if meter provided) 

Metering arrangement for water 
tonsumption in various process/ use 

List of partners/ directors/ proprietorEnclosed 

Vedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling and 
Extraction From Mangala Field(Well Pad-07) (PML1/Mangala/Well 
Pad-07) 

Status of log book of water drawl and Consumption 

Address for 
MWP 07 

02982- 225463 
8003996696 

02982-660113 

RJON.EnvironmentManagerMPT@cairnindia.com 

Large 

13-40:2017 |S.| 

Red 

Yes 

village 

Oil & Gas - Exploration & Production 
Processing of Hydrocarbon 

Operational 

Jogasar 

Dr. Bhoma Ram Jat, Senior Manager Environment 

Kuwan-Nagana 

NA 

CTO Valid till 30/ 06/2017 

HWA Valid till 31/10/2021 

Taluka/ Tehsil 

Baytau 

Approx 13,000.00BOPD Barrels of Oil per Day 

Water sourced from MPT for well pad operations 

Approx 2.60 Million Metric Standard Cubic Feet Gas per Day 

District 

Flow meter previded 

Barmer 

Meter readings records available. Meter Reading is 999983 as on 
15.11.2017 

Weter consumption process/ purpose Domestic and Intermittently for other operational activities 



waste water generation (Stream 

wise} per day 

whether the tndustry is connected 

with CETPor has provided Effluent 
Tatonent Plant or treatment not 

rquired? 

c#luent Treatment Plant (ETP) unit operation/ processes with details 
nd status (Enclose flow Flow Sheet): 

Operational status of ETP units at the time of inspection: 

Treatment Plant (ETP) provided, details of same (ln case of multiple ETP's or STP's, please provide 
Septic Tank followed by Soak Pit 

whether separate electric meter for Effluent Treatment Plant is 
rovided or Not? It, yes then the meter reading 

Whether water meter at inlet, outlet and for recycle has been 
movided or not? If, yes, then reading thereof. 

Whether log book tor operation, electric meter/ water meters/ 

chemicals consumption is maintained or not? 

Recycle of treated effluent (if any) 

Characteristics of waste water (as per site observations) pH, 
temperature, Conductivity, Dissolved Oxygen 

Discharge of waste water (per day) 

Details of recycling arrangements 

Point of discharge/disposal of waste water and ultimate receiving 

body. adequacy of disposal: 

CETP inlet norms 

Metering arrangements for recycling? If yes, then meter reading 

Whether industry is a member of CETP? Provide details. 

|Details of air pollution: 

All the waste water generated intermittently while cleaning and 
maintenance of the well are being collected & solar evaporated in 
the HDPE lined pit with the capacity of "1700 m 

Process Stacks: 

Domestic waste water is treated through onsite septic tank 
followed soak pit. 

Method of conveyance of waste water from industry to CETP: 

Adequacy of the CETP for total 

Stack attached to 
process 

Well Maintenance: Disposal at HDPE Lined Concrete Evaporation 
Pond for Natural Evaporation within the Well Pad 

Status of energy 
meter & hour 
meter 

Status of log book 
of operation and 
meter 

Stack height in 
meter & its 

adequacy 

effluent reaching CETP 

Probable 

pollutants 

Details 

of 
APCM 

Intermittently maximum 4 KLD 

waste water treated in solar 

evaporation pond 

No surface discharge. Intermittent 

generated waste water discharged 

in Solar pond for Evaporation and 
Domestic waste water in septic 

tank followed by soak pit 

Comment on 

APCM 
adequacy of 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 



N 

Flue gases stacks 

stack attached to Plant 

Status of energy meter 
& hour meter 

Status of log book of 
0peration and meter 

SNO Source 

Status of energy meter & 
hour meter 

ilStatus of log book of 
operation and meter 

For Hazardous Waste (Solid) 
If Combined 

Temperature °c 

Details of incinerator: Not Applicable 
A For Liquid 

Details ofD. G. Sets -

Rating 

AStatus of operation at the time of 
Inspection: 

Fuel Rated Fuel 

Status of energy meter & hour meter 
Status of log book of operation and 
meter 

i Source of Hazardous 0Waste 

Not Applicable. 

Source of fugitive emission and measures taken to control. if anv with details & adequacy: This taciiity 
comprises of close loop system, there is no source of fugitive emission from 

Drill cuttings excluding 

mud 

Not Applicable. 

those from waste based 

Probable details of 
pollutants 

Sludge containing oil 

Not Applicable 

Consumption 
(It/hr, Kg/hr, 
mmscfd) 

Not Applicable 

Status of 
Acoustic 

2.1 

enclosure 

2.2 

Details about Hazardous Waste Management: 

Details of 

Stack 

Stack 

Fly ash management with all details, if applicable: Not Applicable. 

Category of 
Hazardous waste 

height in 
meter & its 

adequacy 

Primary Chamber 
Secondary Chamber 

Probable 
pollutants 

For Hazardous Solid Waste only 

Details 
of APCM adequacy of 

APCM 

Details of 
APCM 

enclosure 

Comments on 

Adequacy of stack 
and acoustic 

process. 

APCM 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 

Whether 

adequate 
and safe 

925.00 MT/WELL (DRILLING PHASE) 

infrastructu 

Captive SLF / Co processing in cement kiln 

re re 

Comments on adequacy of 

3.00 MT/WELL (DRILLING PHASE) 

monitoring 
facility 
provided or 
not? 

Whether adequate and 
safe infrastructural 
monitoring facility 
provided or not? 

Quantity of Hazardous Waste Generated/ Storage 

Captive SLF/Co processing/Incineration/Registered 
Recycler 



sudge containing oi! 

prling 
mud i containing 

siudge and filters 

contaminated with oil 

sludge and filtere 

ontaminated | with oil 

'inpty barrels/ 

containers/ liners 

contaminated with 
hazardous chemicals 

wastes 

smpty barrels/ 

ontainers/ liners 

ontaminated with 
21ardous chemicals 

wastes 

ontaminated cotton 

85 Or other cleaning 

sterials 

ataminated cotton 

sor other cleaning 

sterials 

ocentration or 
agporation residues 

Ncentration or 
AZDoration residues 

dor spent oil 

dor spent oil 

B Wstes or residues 

Ontaining oil 

Wastes or residues 

cIntaining oil 

Form IV Copy enclosed 

ierification and 
iregularities,/ gap found 

in manifests 

Management/ Disposal 
of Spent Acid/ Solvent/ 
Wese Oil, If applicable 

2.2 

2.3 

3.3 

Electric service number 

3.3 

33.1 

33.1 

33.2 

33.2 

37.3 

37.3 

5.1 

5.1 

5.2 

5.2 

Detis of logbook for hazardous waste: 

50.00 TPA (EXTRACTION PHASE) 

Status of display board of size 4' x6' at the main gate 

( Status of í display board at the storage area 

Captive SLF/Co processing/incineration/Registered 

Recycler 
475.00 MT/WELL (DRILLING PHASE) Captive SLF/Co 

processing in cement kiln/Reprocess 
3.00 MI/WELL (DRILLING PHASE) SLF/CO 
prpcessing/incineration/Sales to registered recyclers 

TPA (EXTRACTION PHASE) 5.00 

SLF/Co processing//ncineration/Sales to registered 

recyclers 
4.00 MT/WELL (DRILLING PHASE) 
SLF/Sale to authorized recycler 

4.00 TPA (EXTRACTION PHASE) 
SLF/Sale to authorized recycler 

5.00 MT/WELL (DRILLING PHASE) 

MPT incinerator/Co processing at cement/power 

5.00 TPA (EXTRACTION PHASE) 

MPT incinerator/Co processing at cement/power 

1.00 MT/WELL(DRILLING PHASE) 

CAPTIVE SLF 

50.00 TPA (EXTRACTION PHASE) 

CAPTIVE SLF 

1.00 TPA (EXTRACTION PHASE) Sales to Registered 

Recycler/ Reprocess 

No irregularities observed. 

4.00 MT/WELL(DRILLING PHASE) Sales to Registered 

Recycler/ Reprocess 

5.00 MT/WELL(DRILLING PHASE) Captive SLF/Co 

processing/incineration/Registered Recycler 

50.00 TPA (EXTRACTION PHASE) Captive SLF/Co 

pracessing/Incineration/Registered Recycler 

E ndustry is a member of TSDF site or not? Cairn has its own captive TSDF facility at MPT 

Form 3 is being maintained 

Board displayed at site 

All waste storage areas are well marked and 

board displayed 

Captive Power Generation at MPT and supplied 

to all well pads through Over Head Line 
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41 

Water service numnber 

C 

Other relevant information regarding the industry, No complaints received against unit at RSPCB including complaints 

atails of water/ waste water sample collected 
during inspection 

Details of air /emission sample collected during 
inspection 

Iindertaking/ Bank Guarantee if any, EC- conditions. 
if applicable 

42 Cess verification 

Compliance of fCTE/ CTO/ Authorization / Registration ' Complied 

Consumption of water in different categories for cess 
assessment 

Category-| 

Category -I| 
Category - Il| 

Category - IlII 

Category-lV 

Recommendation for the applicability of rates 
under section 3 (2) &3 (2A) and rebate (with reasons) 

Details of the deposition of cess 

Specific non- compliances if any, observed during 
inspection: 

Water sourced from MPT through pipeline 

kompendations: 

towadh 

Balotra 

Water consumption is being reported in monthly 
water cess report for MBA 

Advance Water Cess for till June'17 is submitted 

(v.`.Parihar) 
S.O., RSPCB, Balotra 

Counter Signature 

Regional Oficer, 
RSPCB, Balotra 



5 

6 

8 

9 

10 

11 

12 

13 

Inspection Report (First time detailed inspection or as and when detailed inspection is required) 

Name of the Industry: 

b. Address of the Industry: 

c. E-mail: 

d. Fax: 

e. Mobile: 

. Telephone: 

pate of inspection: 

ame and designation of the person 

contacted: 

Type of industry: 

Nature of industry: 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Size of industry: Large/ Medium/ 

Small 

Category of industry: Red/ Orange/ 

Green/ Others 

Status of Operation: operational/ 

non- operational/ closed/ any other 

if non- operational- reason and 

period of non- operation. 

Status of consent under the Water 

Act, 1974: 

Status of consent under Air Act, 

1981: 
Status of authorization under HWM 

Rules 
Name of raw materials with quantity 

(per day or month or annum) 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 

Water related: 

1. Source of Water 

Status of metering arrangement on 

Sources 

Meter reading (if meter provided) 

4 Metering arrangement for water 

Consumption in various process/ use 

Water consumption process/ 
purpose wise 

Vedanta Limited (Cairn Oil & Gas), Hvdrocarbon Drilling and 
Extraction From Mangala Ficld(Well Pad-04) (PML1/Mangala/Well 
Pad-04) 

Status of log book of water drawl and 

consumption 

Address for 
MWP 04 

List of partners/ directors/ proprietorEnclosed 

with addresses: 

02982- 225463 

8003996696 

RJON.EnvironmentManagerMPT@cairnindia.com 

02982-660113 
1340:2047 

Large 

Dr. Bhoma Ram Jat, Senior Manager Environment 

Oil & Gas - Exploration & Production 

Red 

Village 

Processing of Hydrocarbon 

Operational 

Jogasarkuwan Bayatu 

|S) 

NA 

CTO Valid till 30/ 06/2017 

Taluka/ Tehsil 

HWA Valid till 31/10o/2021 

Yes 

Approx6,000.00BOPD Barrels of Oil per Day 

Water sourced from MPT for well pad operations 

Approx1,20 Million Metric Standard Cubic Feet Gas per Day 

District 

Flow meter available 

Barmer 

Meter reading records available. Meter reading is 000031 as on 

15.11.17 

Domestic and Intermittently for other operational activities 
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24 

Waste 
water 

generation (Stream 

whether 

the industry is connected 

with 
CtTP 

or, has i provided Effluent 

Ireatment. Plant or treatment not 

/pr day 

reguired? 

Efuent Treatment Plant (ETP) provided, details of same (In case of multiple ETP's or STP's, please proviae 

r all): Septic Tank followed by Soak Pit 

Sr 

Eluent Treatment Plant (ETP) unit operation/ processes with details 

and 
status (Enclose flow Flow Sheet): 

Operational |status of ETP units at the time of inspection: 

Whether separate electric meter for Effluent Treatmertt Plant is 

provided or Not? lf, yes then the meter reading 

No 

Whether water meter at inlet, outlet and for recycle has been 

provided or not? If, yes, then reading thereof. 
Mlhether log book tor operation, electric meter/ water meters 

chemicals consumption is maintained or not? 
characteristics of waste water (as per site observations) pH. 
temperature, Conductivity, Dissolved Oxygen 
Discharge of waste water (per day) 

Recycle of treated effluent (if any) 

All the waste water generated intermittently while cleaning and 
maintenance of the well are being collected & solar evaporated in 
the HDPE lined pit with the capacity of 1700 m' 

Details of recycling arrangements 

Domestic waste water is treated through onsite septic tank 

followed soak pit. 

Doint of discharge/disposal of waste water and ultimate receiving 
body. adequacy of disposal: 

Well Maintenance: Disposal at HDPE Lined Concrete Evaporation 
Pond for Natural Evaporation within the Well Pad 

Details of air pollution: 

Metering arrangements for recycling? If yes, then meter reading 

Whether industry is a member of CETP? Provide details. 

CETP inlet norms 

Process Stacks: 

Method of conveyance of waste water from industry to CETP: 

Adequacy of the CETP for total effluent reaching CETP 

Stack attached to 

process 

Status of energy mcter 
& hour meter 

Status of log book of 
operation and meter 

Stack height Probable Details of 
pollutant APCM in meter & 

its adequacy s 

Intermittently maximum 4 KLD 

waste water treated in solar 

evaporation pond 

on 

No surface discharge. Intermittent 

generated waste water discharged 

in Solar pond for Evaporation and 
Domestic waste water in septic 

tank followed by soak pit 

Comment 

adequacy 
of APCM 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 



30 

k 
allached 

to Plant 

status of energy 
meter 

& hour meter 

status of log book of 

operation and meter 

SNO/Source 

Status of energy meter & 

hour meter 

a Status of log book of 

No 

operation and meter 

For Liquid 

If Combined 

Fuel Rated Fuel 

For Hazardous Waste (Solid) 

Details of D.G. Sets 

Not Applicable. 

Details of incinerator: Not Applicable 

Rating 

Not Applicable. 

Consumption 
(It/hr, Kg/hr, 
mmscfd) 

Probable details of 
pollutants 

Source of fugitive emission and measures taken to control, if any with details & adequacy: This facility 

Comprises of close loop system, there is no source of fugitive emission from process. 

Not Applicable 

Status of operation at the time of Inspection: 

Temperature °c 

Status of energy meter & hour meter 

Not Applicable 

Status of log book of operation and meter 

from waste based mud 

Sludge containing oil 

Status of 

31 A Details about Hazardous Waste 

Acoustic 

enclosure 

Source of Hazardous Waste 

|1 Drill cuttings excluding those 

Stack 

Stack 

height in 
meter & its 

adequacy 

Management: 

2.1 

Details of 

2.2 

Fly ash management with all details, if applicable: Not Applicable. 

Details Comments on 

of APCM hdequacy of 
APCM 

Propable Details of 
pollutants APCM 

Category of 
Hazardous waste 

Primary Chamber 

For Hazardous Solid Waste only 

Secondary Chamber 

enclosure 

APCM 

Adequacy of stack 
and acoustic 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 

Whether 

adequate 
and safe 

infrastructu 

re re 

500.00 MT/WELL (DRILLING PHASE) 

monitoring 

Comments on adequacy of 

facility 

300 MT/WELL (DRILLING PHASE) 

provided or 
not? 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 

Quantity of Hazardous Waste Generated/Storage 

Captive SLF/Co processing in cement kiln 

Captive SLF/Co processing/incineration/Registered 

Recycler 



12 

13 

Swdge containing oit 

priling 

mud containing oil 

studge and filterc 

rontaminated with oil 

sludge and filters 

contaminated with oil 

Empty barrels/containers/ 

iners contaminated with 

hazardous chemicals /wastes 

fmpty barrels/containers/ 

iners contaminated with 

hazardous chemicals /wastes 

Contaminated cotton rags or 
other cleaning materials 

Contaminated cotton rags or 
other cleaningmaterials 

Concentration or evaporation 
residues 
Concentration or evaporation 
residues 

Used or spent oil 

14 Used or spent oil 

15Wastes or residues 
containing oil 

16 Wastes or residues 

containing oil 

Form IV Copy enclosed 
Verification and 
iregularities/ gap found 
in manifests 

Management/ Disposal 
of Spent Acid/ Solvent/ Waste Oil, If applicable 

2.2 

2.3 

3.3 

lectric service number 

3.3 

Water service number 

33.1 

33.1 

33.2 

33.2 

37.3 

37.3 

5.1 

5.1 

5.2 

5.2 

S A Status of logbook for hazardous waste: Status of display board of size 4' x 6' at the main gate 
Status of display board at the storage area 

50.00 TPA (EXTRACTION PHASE) 
Captive SLF/Co processing/Incineration/Registered 
Recycler 
100.00 MT/WELL (DRILLING PHASE) Captive SLF/CO 
Rrocessing in cement kiln/Reprocess 
3.00 MT/WELL (DRILLING PHASE) SLF/Co 
processing/Incineration/Sales to registered recyclers 
5.00 TPA (EXTRACTION PHASE) 
SLF/Co processing/Incineration/Sales to registered recyclers 
4.00 MT/WELL (DRILLING PHASE) 
SLF/Sale to authorized recycler 

4.00 TPA (EXTRACTION PHASE) 
SLF/Sale to authorized recycler 

5.00 MT/WELL (DRILLING PHASE) 
MPT incinerator/Co processing at cement/power 
5.00 TPA (EXTRACTION PHASE) 
MPT incinerator/Co processing at cement/power 
1.00 MT/VWELL(DRILLING PHASE) 

CAPTIVE SLF 
50.00 TPA (EXTRACTION PHASE) CAPTIVE SLF 
1.00 TPA (EXTRACTION PHASE) Sales to RegisteredRecycler/ Reprocess 4.00 MT/WELL{DRILLING PHASE) 
Sales to RegisteredRecycler/ Reprocess 5.00 MT/WELL(DRILLING PHASE) 

B4 Whether industry isa member of TSDF site or not? Cairn has its own captive TSDF facility at MPT 

Captive SLF/Co processing/Incineration/Registered 
Recycler 

No irregularities observed. 

50.00 TPA (EXTRACTION PHASE) Captive SLF/Co processing/Incineration/Registered 
Recycler 

Form 3 is being maintained Board displayed at site 

All waste storage areas are well marked and board displayed 
Captive Power Generation at MPT and supplied to all 
well pads through Over Head Line Water sourced from MPT through pipeline 



rocvant 

intormation regarding the 
including complaints 

elas 

of 
water/ 

waste water sample collected 

R:tais 

of 
lemission sample collected 

rng nspCction 

Compliance 
of fCTE/ CTO/ Authorization / 

RgIstation , / Undertaking/ Bank Guarantee if 
-conditions, , if applicable 

S veiicatlion 

Consumption of water in different categories 
for cess assessment 

Category-I 

Category - | 

Category -|| 

Category- II 

Category-IV 

Darommendation for the applicability of rates 

under section 3 (2) & 3 (2A) and rebate (with 

reasons) 

Details of the deposition of cess 

Specific non- compliances it any, observed 

during inspection: 

No complaints received against unit at RSPCB Balotra 

Complied 

Water consumption is being reported in monthly 
water cess report for MBA 

Advance Water Cess for till June'17 is submitted 

(v.`.Parihar) 
S.O., RSPCB, Balotra 

Counter Signature 

Regional Officer, 
RSPCB, Balotra 



Nane the lncustry 

feee 

Report (Pst tme detailed lnspeton or as and when detalled lnapetlon s requlred) 

Aress o the nustry: 

e of inspetkon 

Nane ad designation of the erson 

vAted 

ve of Nustry: 

RALASTNAN STATE POLunoN CONTROL aOARD 

Nature ofindustry: 

sbe of ndustry: Lange/ Medu 

ategory of trndustry: Red/ Orange/ 

Green Others 

1981 

satus of Operation: operationa/ 

O operationaV closed/ any other 

tno operationak reason and 

period of non- operation, 

wth addresses: 

ist of partners/ directors/ proprietor 

Status of consent under the Water 

Act. 1974: 

Status of consent under Air Act. 

Status of authorization under HWM 

Rules 

Name of raw materials with quantity 
per day or month or annum) 

Name of product(s) and by-products 
nanufactured with quantity (per day 

| month or annum) 

Vetanta tinted (Cakn (Ni à Gas, Hydrocarbon Deliling and 
tracton frem Mangala Wet Pad 43 (PN /Mangala/Well Pad 
43) 

MWA 

0298225463 

kgasar Kuwan 
RON.EvleonmentManaKerMPI@calrnlndia.com 

sO03996696 
02982-660113 
19Janwany 2022 
Jayesh Gehlot, Envlronment manager 

Oil & Gas- Exploration & Productlon 
Productlon of Hydrocarbons 

Large 

Vlage 

Red 

Operationa 

faluka Telsl 

Baytau 

As per Existing CTO 

CTO Valid till 31.03.2022.CTO Renewal cum expansion application 
with Unit iD 24118 & applicatlon No.294449 submitted on 
30.11.2021 

Distrlet 

CTO Valid till 31.03.2022.CTO Renewal cum expansion application 
with Unit lD 24118 & application No. 294449 submitted on 
30.11.2021 

No raw material is used for oil extraction 

Crude Oil: 15000 BOPD 
Natural Gas: 4.4MMSCFD 

harme 

HWA vide authorlzation No. 

RPCB/HWM/2018-2019/HSW/HSW/361. valid til 30/11/2023. 



20 

21 

22 

23 

24 

17 

18 

16 

E 

A 

B 

15 

6 

1. 

Water related: 
Source of Water 

Status of metering arrangement on 
Sources 

Meter reading (if meter provided) 
Metering arrangement for water 
Consumption in various process/ use 

wise 
Water consumption process/ purpose Domestic and Intermittently for other operational 

aciuties% 

Status of logbook of water draw and consumption 
Wastewater generation (Stream 

wise) per day 

Whether the industry is connected with CETP or has provided Effluent Treatment Plant or treatment not required? 

details for all): 

Water Sourced from CGWA authorized Ground Water Source 
Digital meters records are maintained in form Meter readings records avallable. Meter readings records available 

Logbook maintained 

In case Effluent Treatment Plant (ETP) provided, details of same (ln case of multiple ETP's or 

All the wastewater generated maintenance of the well are being collected & 
HDPE lined pit with the capacity of 1700 m 

intermittently w 
solar (8m3/day) is instaled for enhance solar evaporation a 

Domestic wastewater is treated through onsite segi 
tattk 

Effluent Treatment Plant (ETP) unit operation/ processes with details 
and status (Enclose flow sheet): 

Discharge of wastewater (per day) 

Soak pit. 

Operational status of ETP units at the time of inspection: Whether separate electric meter for Effluent Treatment Plant is 
provided or Not? If, yes then the meter reading 

Recycle of treated effluent (if any) 

Whether water meter at inlet, outlet and for recycle has been provided or not? If, yes, then reading thereof. 

Details of recycling arrangements 

Whether logbook for operation, electric meter/ water meters/ chemicals consumption is maintained or not? Characteristics of wastewater (as per site observations) pH, temperature, Conductivity, Dissolved Oxygen 
Point of discharge/disposai of wastewater and ultimate receiving body. adequacy of disposal: 

Metering arrangements for recycling? If yes, then meter reading 
Whether industry is a member of CETP? Provide details. 



ETP inlet norms 

Method 

of conveyance ofy 

Adequacy of 

petails of air 
pollution: 

Process Stacks: 

NO 

Stack attached to process 

Status of energy meter & 

hour meter 

the CETP for total 

Status of logbook of 
operation and meter 

Flue gases stacks 

Stack attached to Plant 

Mobile Flare 

Status of energy meter & 

hour meter 

Status of logbook of 
operation and meter 

wastewater from industry to CETP: 

SNo Source 

Status of energy meter & 
hour meter 

Status of logbook of 
operation and meter 

Stack Probable Details of 
height in pollutant APCM 
meter & 

its 

effluent reaching CETP 

adequac 

Fuel 

N. 

Gas 

Rated 
Fuel 

Consumpt 
ion (It/hr, 
Kg/hr, 
mmscfd) 

Not Applicable. 

Not Applicable. 

Stack height 
in meter & 

Not Appicable 

its adequacy 

Not Applicable 

Provided 

Probable details Probable 
of pollutants pollutants 

Comment 

on 

adequacy 
of APCM 

Stack 
height 

Details of Comments 

APCM 

Details of 

Whether adequate and 

safe infrastructural 

APCM 

378 

monitoring facility 

provided or not? 

on adequacy 

of APCM 

Whether 

adequate 

and safe 

infrastructur 

Source of fugitive emission and measures taken to control, if any with details & adeguacy: This facility 

comprises of close loop system, there is no source of fugitive emission from process. 

e re 
monitoring 

facility 
provided or 
not? 
Used during 
drilling and 
well 
maintenance 

Comments on adequacy of APCM 
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1 

2 

3 

5 

C 

I) 

3 

4 

31| A 
Sr 

2 

No 

) 

Details of incinerator: Not Appllcable 
For Llquld 
For Hazardous Waste (Solid) 
If Combined 
Status of operation at the time of 
Inspection: 
Temperature °C 

Status of energy meter & hour meter Status of logbook of operation and meter 
Details of D. G. Sets -
Rating 

2X 1850 KVA 

2X 440KVA 

3X 500 KVA 

3 X 62 KVA 

4X 1500 KVA 

Source of Hazardous Waste 
Drill cuttings excluding those from waste-based mud 

Sludge containing oil 

Drilling mud containing oil 

Status of 
Acoustic 

Waste/residue containing oil 

enclosur 

Empty barrels/ containers/ 
liners contaminated with 
hazardous chemicals /wastes 

Provided 

Provided 

Provided 

Provided 

Primary Chamber 
Secondary Chamber 

Details of 
Stack 

30 mtrsS 

Details about Hazardous WNaste Management: 

4.5 mtrS 

5 mtrs 

Provided 30 mtrs 
1.5 mtrs 

2.1 

Category of 
Hazardous waste 

2.2. 

Source of foul odor and measures taken to Controi, if any: This facility s not generating any fosl . 

Fly ash management with all details, if applicable: Not Applicable., 

2.3 

5.2 

Adequacy of stack 

33.1 

and acoustic 
enclosure 

Adequate 
Adequate 

Adequate 

Adequate 
Adequate 

925.00 MT/WELL 

53.00 MT/WELL/Annum 

Whether adequate NA safe infrastructural 
monitoring laclity provided or no? 

Quantity of Hazardous Waste Generated[ Storae 

475.00 MT/WELL 

Used only dunng d°ilit well malintenance a 
During \nspettion, 

SLF / Co processing in cement kiln 

55 MT/Well/ Annum 

drilling activites 
carrying out al wel ba 

Captive SLF/Co processing/Incineration Registeret Recycler 

8.00 MT/WELL/Annum 

Captive SLF/Co processing in cement kilnReprocess 
Incineration/Sale to registered recyclers 

SLF/Sale to authorized recycler 



aminated cotton rags 
rother leang materials 

Used or spent oil 

Shudge and filters 

ontaminated with oit 

Concentration or 
evaporation residues 

Form IV Copy enclosed 

Management/ Disposal of Spent Acid/ 
Sovent/ Waste Oi, If applicable 

tatus of logbook for hazardous waste: 

Veriñcation and irregularities/gap found 
in manifests 

gate 

Electric service number 

Water service number 

Status of display board of size 4' x6 at the main 

Status of display board at the storage area 

33.2 

5.1 

Other relevant information regarding the 
industry, including complaints 

Ces veriication 

3.3 

Hhgtherindustry is a member of TSDF site or not? Calrn has Its own captive TSDF facility at MPT 

37,3 

Details of water/ waste water sample collected 
during inspection 
Details of air emission sample collected 
during inspection 

cess assessment 

Category 

Compliance of CTE/ CTO/ Authorization / 
Registration/Undertaking /Bank Guarantee if 
any, EC- conditions, if applicable 

Category -| 
Category- M 

Consumption of water in different categories for 

Category -iH 
Category-V 

10 MT/WELrAnnum 
Captlve SLF/Co-processing/incineratlon/Registered 

Recycler 
S MT/WELL/Annum 

Sales to Reglstered Recycler/ Reprocess 

No rregularitles observed. 

8.0MT/Wel/Annum 
Captive SLF/Co processing/Incineration/Registered 

Recyclers 
50 MT/Wel/Annum 
Captive SLF 

Form 3 is belng maintalned 
Board displayed at site 

All waste storage areas are well marked, and board 
displayed 
Captlve Power Generation at MPT and supplied to 
Mangala Well Pads through Over Headline 

Water sourced from MPT through plpeline 
(Water sourced from authorlzed ground water source) 

No complaints received against unit at RSPCB Balotra 

Complied 

Wat�r consumptlon is being reported in monthly water consumptlon report for MBA. Water cess is not applicable post implementation of GST (.e. effective from 1" Juhy17) 
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C 

Recommendation for the applicability of rates 
under section 3 (2) &3 (2A) and rebate (with 
reasons) 
Details of the deposition of cess 

Specific non- compliances if any, observed 
during inspection: 

in light of aforementioned facts, industry's application dated 30/11/2021 (application id: 294449, unit id: 

may be considered for grant subject to fulfilment of other statutory requirements with 

Recommendation: 

appropriate. 

Rajkumaehra 
Regtonal Officer 

Mendra Dabi 
WEE) 



a Name of the InduIstry: 
Iospection Roport (first time detalled inspectlon or as and when detailed inspection is required) 

Address of the Industry: 

GCmail: 

d. fax: 

e. Mobile: 

felephone: 

Date of inspection: 

Name and I designation of the person 
contacted: 

Type of industry: 

Nature of industry: 

Size of industry: Large/ Medium/ 
Small 

RAJASTHAN STATE POLLUTION CONTROL 80ARD 

Category of industry: Red/ Orange/ 
Green/ Others 

Status of Operation: operational/ 
o0n-operational/ closed/ any other 

it non- operational- reason and 
period of non- operation, 

Status of consent under the Water 
Act, 1974: 

Status of consent under Air Act 

1981: 
Status of authorization under HWM 
Rules 
Name of raw materials with quantity 
(per day or month or annum) 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 
Water related: 

1 Source of Water 

) Status of metering arrangement on 
Sources 

3 Meter reading (if meter provided) 

4 Metering arrangement for water 
consumption in various process/ use 

5 Water consumption process/ 
purpose wise 

6 Status of log book of water drawl and 
Consumption 

t of partners/ directors/ proprietorEnclosed 
with addresses: 

Vedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling an Pad-13) 
Extraction From Mangala Field(Well Pad-13) (PML 1/Mangala/Well 

Address for 
MWP13 

02982-- 225463 
8003996696 

Jogasarkuwan 

RJON,EnvironmentManagerMPT@cairnindia.com 
02982-660113 
13102017 

Oil & Gas - Exploration & Production 
Processing of Hydrocarbon 
Large 

Red 

Yes 

Dr. Bhoma Ram Jat, Senior Manager Environment 

Operational 

Village 

Urt sD.g929', 

CTO Valid till 31/ 03/2017 

CTO Valid till 31/ 03/2017 

HWA Valid till 30/11/2018 

Taluka/ Tehsil 
Baitu 

Approx6,500.00BOPD Barrels of Oil per Day 

Flow meter available 

Approx1.10 Million Metric Standard Cubic Feet Gas per Day 

Water sourced from MPT for well pad operations 

271 

District 

Barmer 

Meter readings records available. Meter reading is 000081 as on 
15.11.2017 

Domestic and Intermittently for other operational activities 



1 

2 

3 

6 

7 

D 

Waste water generation (Stream 

wise) per day 

1 

Whether the industry is connected 

with CETP or has provided Effluent 

Treatment Plant or treatment not 

required? 

In case 
Effluent Treatment Plant (ETP) provided, details of sage (ln case of multiple ETP's or STP's, please provide 

details for all): Septic Tank followed by Soak Pit 
Cffluent Treatment Plant (ETP) unit operation/ processes with details 

and status (Enclose flow Flow Sheet): 

00erational status of ETP units at the timè of inspection: 

Discharge of waste water (per day) 

Whether separate electric meter for Effluent Treatment Plant is 

nrovided or Not? If, yes then the meter reading 

Whether water meter at inlet, outlet and for recycle has been 

provided or not? If, yes, then reading thereof. 

Recycle of treated effluent (if any) 

Whether log book for operation, electric meter/ water meters/ 

chemicals consumption is maintained or not? 

Details of recycling arrangements 

Characteristics of waste water (as per site observations) pH, 

temperature, Conductivity, Dissolved Oxygen 

Point of discharge/disposal of waste water and ultimate receiving 

body. adequacy of disposal: 

CETP inlet norms 

All the waste water generated 
intermittently while cleaning 

and 

maintenance of the well are being collected & solar evaporatced in 

the HDPE lined pit with the capacity of 1700 m' 

Domestic waste water is treated through onsite septic tank 

followed soak pit. 

Metering arrangements for recycling? If yes, then meter reading 

Details of air pollution: 

Whether industry is a member of CETP? Provide details. 

Process Stacks: 

Well Maintenance: Disposal at HDPE Lined Concrete Evaporatiot 

Pond for Natural Evaporation within the Well Pad 

Stack attached to process 

Method of conveyance of waste water from industry to CETP: 

Adequacy of the CETP for total effluent reaching CETP 

Stack height 
in meter & 

Flue gases stacks 

its adequacy 

Diatus of energy meter & hour meter 
Status of log book of operation and meter 

29 

Probable 
pollutants 

Details of 

APCM on 

Comment 

Intermittently maximum 

waste water treated in solar 

evaporation pond 

4 KLD 

No surface discharge. Intermittent 

generated waste water discharged 

in Solar pond for Evaporation and 

Domestic waste water in septic 

tank followed by soak pit 

adequacy 
of APCM 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 



1 

N 

SN 

Sr 

No 

Stack attached to Plont 

Status of eneRy meter & 

hour meter 

Status of log book of 
operation and meter 

Status of energy meter & 

hour meter 

Status of log book of 
operation and meter 

for Liquid 
For Hazardous Waste (Solid) 
I Combined 

Inspection: 

Details of incinerator: Not Applicable 

Temperature °C 

Details of D. G. Sets 

Status of operation at the time of 

Rating 

Iuel 

Source of fugitive emission and measures taken to control, if any with details & adequacy: This tacihy 

comprises of close loop system, there is no source of fugitive emission from process. 

Source! 

Not Applicable. 

Status of energy meter & hour meter 

Source of Hazardous Waste 

Not Applicable. 

Status of log book of operation and 
meter 

|Drill Cuttings Containing Oil 

Probable details of 
pollutants 

Waste 

Not Applicable 

Drilling Mud and Other Drilling 

Spent/Used Oil 
Spent/Uscd Oil 

Not Applicable 

Status of 
Acoustic 

Rated I uel 
Consumption 
(It/hr, Kg/hr, 

mmscfd) 

enclosure 

Details about Hazardous Waste Management: 

2.1 

2.3 

5.1 

Category of 
Hazardous waste 

5.1 

Stack 

Details of 

Stack 

height in 
meter & its 

adequacy 

Primary Chamber 

Secondary Chamber 

Probable 

pollutants 

Details 

For Hazardous Solid Waste only 

of APCM adequacy of 
APCM 

Details of 

APCM 

Comments on 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 
fly ash management with all details, if applicable: Not Applicable. 

Adequacy of stack 
and acoustic 
enclosure 

Whether 

adequate 

253 

and safe 
infrastructu 

re re 

monitoring 

facility 

02.00 TON/WELL Sale to registered recycler 
04.00 TONWELL Sale to registered recycler 

provided or 

not? 

30.00 TON/WELL Captive Incineration 
252.00 M'/WELL DRILLING PHASE Captive SLF 

Comments on adequacy of APCM 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 

Quantity of Hazardous Waste Generated / Storage 



Maste/residuc containing oil 
Form IV Copy enclosed 

3 

Verification and irregularities/ gap found in manifests 

.in022ement/ Disposal of Spent Acid/ Solvent/ Waste Oil, If applicable 
uhether industry is sa member of TSDF site or not? Cairn has its own captive TSDF facility at MPT 

catus of logbook for hazardous waste: 
Status of display board of size 4' x 6' at the main 

gate 

Status of fdisplay b0ard at the storage area 

flectric service number 

Water service number 

other relevant information regarding the 
industry, including complaints 

Details of water/ waste water sample collected 

during inspection 

5.2 

natails of air /emission sample collected 

during inspection 

Compliance of CTE/ CTO/ Authorization / 

Registration/ Undertaking / Bank Guarantee if 

any, £C- conditions, if applicable 

Cess verification 

Consumption of water in different categories for 

cess asseSSment 

Category- I 
Category - II 

Category - I1 

Category -lll 

| Category-IV 
BRecommendation for the applicability of rates 

under section 3 (2) &3 (2A) and rebate (with 

reasons) 

t Details of the deposition of cess 

50.00 TON/WELL Approved Incineration 

Pendations: towndo 

Form 3 is being maintained 

Board displayed at site 

No irregularities observed. 

All waste storage areas are well marked and board 

displayed 
Captive Power Generation at MPT and supplied to all 

well pads through Over Head Line 

Water sourced from MPT through pipeline 

No complaints received against unit at RSPCB Balotra 

Complied 

Specific non- compliances if any, observed during inspection: 

Water consumption is being reported in monthly 

water cess report for MBA 

Advance Water Cess for till June'17 is submitted 

(v.S.Parihar) 
S.O., RSPCB, Balotra 

zhoy fett7gCo/ Autimaim may 

Counter Signature 

Regional Officer, 
RSPCB, Balotra 



(11 

12 

13 

14 

Inspecton 
Report (First time detalled inspectlon or as and when detalled Inspectlon is required) 

Nsme of the Industry: 

Address of the industry: 

fmail: 

Mobile: 

L Telephone: 

PAJASTHAN STATE POLUTION CONTROL BOARO 

Date of inspection: 

Marne and designation of the person 
cortacted: 

Type of industry: 
Nature of industry: 

Sire of industry: Large/ Mediun/ 
Small 
Category of industry: Red/ Orange/ 
Green/ Others 
Status of Operation: operational/ 
ron- operational/ closed/ any other 
if norr operational resson and 
period of rnon- operation. 

Status of consent under the Water 
Act, 1974; 

úst of partners/ directors/ proprietor 
with addresses. 

Status of consent under Air Act, 
1981: 

Vedanta Irnited (Calrn Oll & Gas), Hydrocarbon Drilling and 
Extrsction from Mangaa Well Pad -17(PML 1/Mangala/Well Pad 
17) 

Address for 

Status of authorization under HWM 
Rules 

MWP-17 

02982 - 225463 

8003996696 

BJON,EnvitonmentManazerMPT@cairnindia.com 

02982-660113 

Narne of raw materials with quantity 
(per day or month or annum) 

19 January 2022 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 

Village 

Jayesh Gehlot, Environment manager 

Large 

Taluka/ Tehsil 
Sar ka Per Kawas Barmer 

Red 

Oil & Gas-Exploration & Production 
Production of Hydrocarbons 

Operational 

397 

District 

CTO Valid till 31.03.2022.CTO Renewal cum expansion application 
with Unit ID 24118 & application No.294483 submitted on 
30.11.2021 

No raw material is used for oil extraction 

Barmer 

CTO Valid till 31.03.2022.CTO Renewal cum expansion application 
with Unit D 24118 & application No. 294483 submitted on 
30.11.2021 

HWA vide authorlzation No. 

RPCB/HWM/2018-2019/HSW/HSW/359. valid till 30/11/2023. 

As per Expansion CTO As per Existing CTO 
Crude Oil: 6500 BOPD Crude Oil: 6500 80PD (No change) 
Natural Gas: 1.1MMSCFDNatural Gas: 2.0 MMSCFD 



20 

21 

22 

23 

24 

16 

17 

18 

15 

A 

B 

D 

4 

S 

6 

1 

2 

3 

Water related: 

Source of Water 

Status of metering arrangemment on 
Sources 
Meter reading (if meter provided) 
Metering arrangement for water 
consumption in various process/ use 

Water consumption process/ purpose wise 

Status of logbook of water drawl and consumption 
Wastewater generation (Stream 
wise) per day 

Whether the industry is connected with CETP or has provided Effluent Treatment Plant or treatment not required? 

details for all): 

Water sourced from CGWA authorized 
Ground Water S 

Digital meters - records are rmaintained in form ot digta 
Meter readings records available. Meter readings records available 

Domestic and Intermittently for other operational a 

in case Effluent Treatment Plant (ETP) provided, details of same (In case of multiple ETP's or STP'S. olea 

Logbook maintained 

All the wastewater generated intermittently maintenance of the well are being collected & solat eva 

HDPE lined pit with the capacity of 1700 m Sola: 

(8m3/day) is installed for enhance solar evaporation 
Domestic wastewater is treated through onsite septi. 

Effluent Treatment Plant (ETP) unit operation/ processes with details 
and status (Enciose flow sheet): 

Discharge of wastewater (per day) 

soak pit. 

Operational status of ETP units at the time of inspection: Whether separate electric meter for Effluent Treatment Plant is provided or Not? If, yes then the meter reading 

Recycle of treated effluent (if any) 

Whether water meter at inlet, outlet and for recycle has been provided or not? If, yes, then reading thereof. 

Details of recycling arrangements 

Whether logbook for operation, electric meter/ water meters/ chemicals consumption is maintained or not? Characteristics of wastewater (as per site observations) pH, temperature, Conductivity, Dissolved Oxygen 
Point of discharge/disposal of wastewater and ultimate receiving body. adequacy of disposal: 

Metering arrangements for recycling? if yes, then meter reading Whether industry is a member of CETP? Provide details. 



N 

CETP inlet noms 

Merhod 

of 
conveyance 

ofwastewater from industry to CETP: 

Adequacy 

of the CETP for total efluent reaching CETP 

Details of air 
pollution: 

1 

| 

Process Stacks: 

track attached to process 

Status of energy meter & 
hour meter 

Status of logbook of 
operation and meter 
Flue gases stacks 

Stack attached to Plant 

Mobile Flare 

ü) 

Status of logbook of 
operation and meter 

Status of energy meter & 
hour meter 

S.NoSource 

Stack Probable Details of 
height in pollutant APCM 
meter & 
its 

Status of logbook of 

adequac 

operation and meter 

Fuel 

Status of energy meter & 
hour meter 

N. 

Gas 

S 

Rated 

Fuel 

Consumpt| its adequacy 
ion (it/hr, 
Kg/hr, 
mmscfd) 

Not Applicable. 

Not Applicable. 

Stack height 
in meter & 

Not Applicable 

Not Applicable 

Provided 

Detaits of incinerator: Not Applicable 

Comment 
on 

adequacy 
of APCM 

Details of 
APCM 

Probable details Probable Details of 
of polutants pollutants 

Stack 

height 

APCM 

398 

Whether adequate and 
safe infrastructural 
monitoring facility 
provided or not? 

Comments 
on adequacy 
bf APCM 

Source of fugitive emission and measures taken to control, if any with details & adequacy: This facility comprises of close loop system, there is no source of fugitive emission from process. 

Whether 

adequate 
and safe 
infrastructur 
e re 

monitoring 
facility 
provided or 
not? 

Used during 
drilling and 
well 

maintenance 

Comments on adequacy of APCM 



30 

31 A 

5 

6 

5 

Sr 

4 

No 

2 

C 

ii) 

A For Liquid 
For Hazardous Waste (Solid) 
If Combined 
Status of operation at the time of 
Inspection: 
Temperature °c 

Status of energy meter & hour meter Status of logbook of operation and meter 

Details of D. G. Sets -
Rating 

2 X 1850 KVA 

2 X 440KVA 

3X 500 KVA 

3X62 KVA 

4 X 1500 KVA 

Drill cuttings excluding those from waste-based mud 

Sludge containing oil 

Driling mud containing oil 

Status of 
Acoustic 

Waste/residue containing oil 

enclosur 

Empty barrels/ containers/ 
liners contaminated with 
hazardous chemicals /wastes 
Contarninated cotton rags orother deaning materiais 

Provided 

Provided 30 mtrs 

Provided 

Provided 

Primary Chamber 
Secondary Chamber 

Provided 5 mtrs 

Detalls about Hazardous Waste Management: Source of Hazardous Waste 

Details of 
Stack 

2.1 

2.2 

4.5 mtrs 

Source of foul odor and measures taken to control, if any: 
Fly ash management with all details, if applicable: Not Applicable. 

2.3 

1.5 mtrs 

Category of 
Hazardous waste 

5.2 

30 mtrs 

33.1 

Adequacy of stack 

33.2 

and acoustic 
enclosure 

Adequate 
Adequate 
Adequate 
Adequate 

Adequate 
This facility is not 

925.00 MTWELL 
Quantity of Hazardous Waste Generted|9re 

53.00 MT/WELLJ Annum 
SLF / Co processing in cement kiln 

475.00 MT WELL 

generating any Todl te 

whether aheie sate intrast 
monitoing tk 

Used ony duia 
well mairter 
Duing 
drilling 
Carnin0u3e 

Captive SLF/Co processing/incineration|Pegsex, 
Recycler 

55 MT/Wellj Annum 
Captive SLF/Co processing in cerment kiln/Reyo 
8.00 MTWELLJAnnum 
Incineration/Sale to registered recyders 

10 MT/WELL/Annum 

SLF/Sale to authorized recycler 

Captive SLF/Co-processing/indineraticn/Reçse 



37 

38 

39 

4 

41 

42 

C 

Used or 
spent ol 

Sudge ard filters 

A 

contaminated with oit 

Concentration or 
evaporation residues 

Form V Copy enclosed 

Management/ Disposal of Spent Acid/ 
Solvent/ Waste Oi, if applicable 

Verfication and irregularities/ gap found 
in manifests 

gate 

Status of logbook for hazardous waste: 

Electric service number 

Status of display board of size 4' x6 at the main 

Water service number 

Status of display board at the storage area 

5.1 

3.3 

Whether industry is a member of TSOF Site or not? Cairn has its own captive TSDF facility at MPT 

37.3 

Cess verification 

Other relevant information regarding the industry, including complaints 
Details of water/ waste water sample collected during inspection 
Details of air femission sample collected 
during inspection 

Category- I 

Compliance of CTE/ CTO/ Authorization / 
Registration / Undertaking / Bank Guarantee if 
any, EC- conditions, if applicable 

Category - # 
Category - it 
Category - l 
Category-V 

Recycder 

5 MTWELL/Annum 

No irreguarities observed. 

Sales to Registered Recyder/ Peproess 
8.0MT/Wel/Annum 

Consumption of water in different categories for 
cess assessment 

Captive SLF/Co processinglincineration/Regjstered 
Recycers 
50 MT/Wel/ Annum 
Captive SLF 

Form 3 is being maitained 
Board displayed at site 

All waste storage areas are well marked, and board displayed 
Captive Power Generation at MPT and supplied to Mangala Well Pads through Over Headline 
Water sourced from MPT through pipeline (Water sourced from authorized ground water source) 
No complaints received against unit at RSPCB Balotra 

Complied 

Water consumption is being reported in monthly water consumption report for MBA. Water cess is not 
applicable post implementation of GST (Le. effective from 1* July 17) 



43 

C 

Recommendation for the applicability of rates under section 3 (2) &3 (2A) and rebate (with 
reasons) 
Details of the deposition of cess 

appropriate. 

Specific non- compliances if any, observed during inspection: 
Recommendation: 
In light of aforementioned facts, industry's application dated 30/11/2021 (application id: 

may be considered for grant subject to fulfillment of other statutory requirements 
Bayirdnarsehra 
Regiohal Officer 

iternny 



13 

6 

RNtFirst tinge 

NiCr? ofingustry 

BAJASTHAN STATE POLLUTION CONTROL BOAROo 

ndustry 

desgnaton of the person 

Seen Others 

seofinduStr Large/ Medium/ 

gf industry: Red/ Orangel 

detailed inspection or as and when detailed inspection is required) Vedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling and Extraction From Mangala Field(Wel Pad-17) 

atus ofOperation: operational/ 

0erationai/ ciosed/ any other 

in00 00erationa reason and 

eriod of nor- operation. 

Status of consent under the Water 

Act 1974: 

Status of consent under Air Act. 

1981: 

Status of authorization under HWM 

Ryles 

Water related: 

Name of raw materials with quantity 

(per day or month or annum) 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 

Source of Water 

Status of metering arrangement on 
Sources 

Meter reading (if meter provided) 

4 Metering arrangement for water 

consumption in various process/ use 
Water cornsumption process/ 
purpose wise 

Address for 

Status of log book of water drawl and 
consumption 

MWP 17 

e of partners/ directors/ proprietor Enclosed 
atth addresses: 

02982 - 225463 

8003996696 
02982-660113 

RJON.EnvironmentManagerMPT@cairnindia.com 

1345-291 (S-1. 1 

Large 

Oil & Gas - Exploration & Production 
Processing of Hydrocarbon 

Red 

Village 

Operational 

Sarka per 

Dr. Bhoma Ram Jat, Senior Manager Environment 

NA 

CTO Valid till 31/ 03/2017 

TD.9293 

HWA Valid till 30/11/2018 

Taluka/ Tehsil 

Yes 

Barmer 

Approx6,500.00BOPD Barrels of Oil per Day 

Water sourced from MPT for well pad operations 

Flow meter available 

Approx1.10 Milion Metric Standard Cubic Feet Gas per Day 

District 

Barmer 

Meter readings records available. Meter reading is 000001 as on 
15.11.2017 

Domestic and Intermittently for other operational activities 



r generation (Stream 

hether 

the, 

industry is connected 

wth 

CETPor, has 
provided Effluent 

Ieatment, Plant 
or treatment not 

g 
Eluent 

Treatment 
Plant (ETP) provided, details of same (In case of multiple ETP's or STP's, please provide 

No 

Whether separate 

rall: 
Septic 

Tank followed by Soak Pit 

fluent 
t 

Treatment 
Plant (ETP) unit operation/ processes with details 

and'status 
l (Enclose flow Flow Sheet): 

Ooerational I status of ETP units at the time of inspection: 

electric meter for 

provided 
or r Not? If, yes then the meter reading 

Whether 
water 

meter at inlet, outlet and for recycle has been 

Drovided dor not? ?If, yes, then reading thereof. 

All the waste water generated intermittently while cleaning and maintenance of the well are being collected & solar evaporated in the HDPE lined pit with the capacity of 1700 m 

D'scharge of waste water (per day) 

Domestic waste water is treated through onsite septic tank followed soak pit. 

whether log book for operation, electric meter/ water meters/ 

Well Maintenance: Disposal at HDPE Lined Concrete Evaporation Pond for Natural Evaporation within the Well Pad 

chemicals consumption is maintained or not? 

Recycle of treated effluent (if any) 

Characteristics of waste water (as per site observations) pH, 

temperature, 
Conductivity, Dissolved Oxygen 

Details of recycling arrangements 

CETP inlet norms 

Point of discharge/disposal of waste water and ultimate receiving 

body. adequacy of disposal: 

Effluent Treatment Plant is 

Details of air pollution: 
Process Stacks: 

Metering arrangements for recycling? If yes, then meter reading 

Whether industry isa member of CETP? Provide details. 

Method of conveyance of waste water from industry to CETP: 

|Adequacy of the CETP for total effluent reachin, CETP 

Status of energy meter & 
hour meter 

Status of log book of 
Operation and meter 
Flue gases stacks 

Stack attached to processStack height Probable Details of 
pollutants APCM in meter & 

its adequacy 

Intermittently maximum 4 KLD 
waste water treated in solar 

evaporation pond 

on 

No surface discharge. Intermittent 
generated waste water discharged 
in Solar pond for Evaporation and 
Domestic waste water in septic 

tank followed by soak pit 

Comment 

adequacy 
of APCM 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 



Sialus 

ofenergy 

meter & hour meter 

Satus of log 
book of operation and meter 

A 

Source of fugitive 

Source 

emission 

4 

ctatus of energy meter && hour meter 

Temperature c 

Fuel Rated Fuel 

Catus of log book ot operation and meter 

Details of incinerator: Not Applicable 

For Liquid 

comprises 

ofclose loop system, there is no source of fugitive emission from process. 

For Hazardous Waste (Solid) 

Ii Combined 

Details of D. G. Sets 

Rating 

Status of operation at the time of 

Inspection: 

Consumption 
(lt/hr, Kg/hr, 
mmscfd) 

a Status of log book of operation and meter 

Probable details of 

Status of energy meter & hour meter 

pollutants 

Sr Source of Hazardous 
No Waste 

Drill Cuttings Containing 

Drilling Mud and Other 
Driling Waste 

Spent/Used Oil 

Status of 

Acoustic 

enclosure 

Details about Hazardous Waste Management: 

and measures taken to control, if any with details & adequacy: This facility 

2.1 

Stack 

2.3 

height in 
meter & its 

adequacy 

Category of 
Hazardous waste 

5.1 

Waste/residue containing 5.2 

Not Applicatble. 
Not Applicable. 

Probable 
pollutants 

Fly ash management with all details, if applicable: Not Applicable. 

Details 

Primary Chamber 

Secondary Chamber 

Not Applicable 

Details of 

Stack 

of APCM adequacy of 
APCM 

Not Applicable 

Details of 

For Hazardous Solid Waste only 

APCM 

Comnents on 

Adequacy of stack 
and acoustic 
enclosure 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 

Whether 

adequate 
and safe 

30.00 TON/WELL Captive Incineration 

infrastructu 
re re 

04.00 TON/WELL Sale to registered recycler 

mornitoring 

50.00 TON/WELL Approved Incineration 

facility 

Comments on adequacy of APCM 

provided or 
not? 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 

Quantity of Hazardous Waste Generated/Storage 

252.00 M3/WELL DRILLING PHASE Captive SLF 



ntwzulanles/ gap lound in manitests 
Wy mlosot 

Kater servico number 

eevant 
information regarding the 

hung mspeclion 

dsy, including complaints 

wls 
of 

water/ waste water sample collected 

s veitation 

board of sze.'x6' at the main 

k of air /emission sample collected 

duing inspection 

Spent Acid/ Solvent/ Waste Oil,If 

r hazardous waste: 

unoliance of CTE/ CTO/ Authorization / 

Category | 

board at the storage arca 

bovistration / Undertaking / Bank Guarantee if 

aN, LC conditions, if applicable 

|Category Il 

of 1SDF site or not? Cairn has its own captive TSDF facility at MPT 

ceSs assessment 

Category -lI 

Calegory -Ml 
Category-IV 

reasons) 

Consunmption of water in different categories for Water consumption is bcing reported in monthly 

Recommendation lor the applicability of rales 

kopamendations: 

under section 3(2) & 3 (2A) and rebate (with 

Details of the deposition of cess 

No irregularities observed. 

Form 3 is being maintained 
Board displayed at site 

All waste storage areas are well marked and board 
displayed 
Camtive Power Generation at MPT and supplied to all 

well pads through Over Head Line 
Water sourced from MPT through pipeline 
No complaints received against unit at RSPCB Balotra 

Complied 

water cess report for MBA 

Specific non- compliances if any, observed during inspection: 

Advance Water Cess for till June'17 is submitted 

(V.S.Parihar) 
S.O., RSPCB, Balotra 

Coúnter Signature 

Regional Officer, 
RSPCB, Balotra 



5 

6 

7 

10 

11 

12 

13 

14 

15 

Intoection Report (First time detailed inspectlon or as and when detalled inspectlon is required) 

a. Name of the Industry: 

b. Address of the Industry: 

c. E-mail: 

d. Fax: 

e. Mobile: 

f. Telephone: 
Date of inspection: 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Name and designation of the person 
contacted: 

Type of industry: 
Nature of industry: 
Size of industry: Large/ Medium/ 
Small 

Category of industry: Red/ Orange/ 
Green/ Others 
Status of Operation: operational/ 
non- operational/ closed/ any other 
if non- operationa- reason and 
period of non- operation. 
List of partners/ directors/proprietor 
with addresses: 
Status of consent under the Water 
Act, 1974: 

Status of consent under Air Act, 
1981: 

Status of authorization under HWM 

Rules 

Name of raw materials with quantity 
(per day or month or annum) 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 

Water related: 

Sio 

Vedanta Limited (Calrn Oil & Gas), Hydrocarbon Drilling and 
Extraction from Mangala Well Pad -09(PML 1/Mangala/Well Pad 
09) 

Address for 

MWP-09 

02982- 225463 

8003996696 

Nagana 
RJON.EnvironmentManagerMPT@cairnindia.com 

02982-660113 

19h January 2022 

Village 

Oil & Gas -Exploration & Production 
Production of Hydrocarbons 
Large 

Jayesh Gehlot, Environment manager 

Red 

Operational 

Taluka/ Tehsll 

Barmer 

376 

As per Existing CTO 
Crude Oil: 15000 BOPD 
Natural Gas: 3.9MMSCFD 

District 

CTO Valid till 31.03.2022.CTO Renewal application with Unit ID 
24118 & application No.291561 submitted on 20.11.2021 

No raw material is used for oil extraction 

Barmer 

CTO Valid till 31.03.2022.CTO Renewal application with Unit ID 
24118 & application No. 291561 submitted on 20.11.2021 

HWA vide authorization No. 
RPCB/HWM/201&-2019/HSW/HSW/360. valid till 30/11/2023. 



20 

21 

22 

23 

24 

25 

16 

17 

18 

E 

D 

A 

C 

1 

6 

2 

3 

4 

Source of Water 
Status of metering arrangement on Sources 
Meter reading (if meter provided) Metering arrangement for water consumption in various process/use 

wise 
Water consumption process/ purpose Domestic and Intermittenthy for other operational I activities 

consumption 
Status of logbook of water drawl and Logbook maintained 

Wastewater generation (Stream 
wise) per day 

Whether the industry is connected with CETP or has provided Effluent Treatment Plant or treatment not required? 

details for all): 

Water sourced from CGWA authorized Ground Water So Digital meters -records are maintalned in form of 
dlgtalo 

Meter readings records avallable. 

Meter readings records available 

All the wastewater generated intermittently 
maintenance of the well are being collected & 

(8m3/day) is installed for enhance 

In case Effluent Treatment Plant (ETP) provided, details of same (in case of multiple ETP's or S STP'S, please provide Effluent Treatment Plant (ETP) unit operation/ processes with detaiis and status (Enclose flow sheet): 

Discharge of wastewater (per day) 

HDPE lined pit with the capacity of 1700 m Solar eva 

Operational status of ETP units at the time of inspection: 

temperature, Conductivity, Dissolved Oxygen 

soak pit. 

Whether separate electric meter for Effluent Treatment Plant is provided or Not? If, yes then the meter reading 

Recycle of treated effluent (if any) 

Whether water meter at inlet, outlet and for recycle has been provided or not? If, yes, then reading thereof. 

Details of recycling arrangements 

Domestic wastewater is treated through onsite septic tank 

Whether logbook for operation, electric meter/ water meters/ chemicals consumption is maintained or not? Characteristics of wastewater (as per site observations) pH, 

CETP inlet norms 

Point of discharge/disposal of wastewater and ultimate receiving body. adequacy of disposal: 

while cleanina 
solar evaporated 

Metering arrangements for recycling? If yes, then meter reading 
Whether industry is a member of CETP? Provide details. 

solar evaporation at 
Well pad. 



No 

i) 

Sr 

No 

i) 

i) 

Method of conveyance of wastewater from industry to CETP: 
Adequacy of the CETP for total effluent reaching CETP 
Details of air pollution: 

Process Stacks: 

A 

Stack attached to process 

Status of energy meter & 
hour meter 

Status of logbook of 
operation and meter 
Flue gases stacks 
Stack attached to Plant 

Mobile Flare 

Status of energy meter & 
hour meter 

Status of logbook of 
operation and meter 

S.No Source 

Status of energy meter & 
hour meter 
Status of logbook of 
operation and meter 

Stack ProbableDetails of 
height in pollutantAPCM 

For Liquid 

meter & 

its 

adequac 

Fuel 

Gas 

S 

Rated 
Fuel 

Consumpt its adequacy 
ion (It/hr, 
Kg/hr, 
mmscfd) 

Not Applicable. 

Details of incinerator: Not Applicable 

Not Applicable. 

Probable details 
of pollutants 

Not Applicable 

Stack height 
in meter & 

Not Applicable 

Provided 

Comment 

Probable 
pollutants 

on 

adequacy 
of APCM 

Details of 
APCM 

Stack 

height 

Source of fugitive emission and measures taken to control, if any with details & adequacy: This facility comprises of close loop system, there is no source of fugitive emission from process. 

Details of 
APCM 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 

Comments 
on adequacy 
of APCM 

Whether 

adequate 
and safe 
infrastructur 

e re 

377 

monitoring 
facility 
provided or 
not? 

Used during 
drilling and 
well 
malntenance 

Comments on adequacy of APCM 



30 

31 A 

6 

|< 

Sr 

No 
1 

2 

8 

1 

2 

3 

4 

For Hazardous Waste (Solid) 
If Combined 

Status of operation at the time of 
Inspection: 
TemperatureC 

Status of energy meter & hour meter 
Status of logbook of operation and meter 

Details of D. G. Sets 
Rating 

2X 1850 KVA 

2X440KVA 

3X 500 KVA 

3 X 62 KVA 

4X 1500 KVA 

Drill cuttings excluding those from waste-based mud 

Sludge containing oil 

Status of 
Acoustic 

Drilling mud containing oil 

enclosur 

Waste/residue containing oil 

e 

Empty barrels/containers/ 
liners contaminated with 
hazardous chemicals /wastes 
Contaminated cotton rags 
orother ddeaning materiais 

Provided 30 mtrs 

Provided4.5 mtrs 

Provided 5 mtrs 

Details about Hazardous Waste Management: Source of Hazardous Waste 

Provided 1.5 mtrs 

Primary Chamber 

Secondary Chamber 

Provided 30 mtrs 

Details of 

Stack 

2.1 

Fly ash management with all details, if applicable: Not Applicable. 

Category of 
Hazardous waste 

2.2 

2.3 

5.2 

33.1 

Source of foul odor and measures taken to control, if any: This facllity is not generatine any foul order. 

33.2 

Adequacy of stack 
and acoustic 
enclosure 

Adequate 

Adequate 

Adequate 

Adequate 

Adequate 

925.00 MT/WELL 

53.00 MT/WELL/Annum 

Quantity of Hazardous Waste Generated / |Storagp 

475.00 MT/WELL 

Whether adeua, safe infrastrudury 
monitoring fatity provided or not ised only duivgt 

well maintenanea 

SLF / Co processing in cement kiln 

55 MT/Well/Annum 

During inspectre 
drilling actite, 

Captive SLF/Co processing/Incineration/Registeret 
Recycler 

8.00 MT/WELL/Annum 

carrying out at wel. 

SLF/Sale to authorized recycler 

Captive SLF/Co processing in cement kiln/Reproces 

10 MT/WELL/Annum 

Incineration/Sale to registered recyciers 

Captive SLF/Co- processing/Incineration/Registered 
Recycler 



7 

E5 A 

36 

37 

36 

39 

460 

41 

Used or spent oil 

C 

Sludge and filters 
contaminated with oil 

Concentration or 
evaporation residues 

Form IV Copy enclosed 

Management/ Disposal of Spent Acid/ 
Solvent/ Waste Oil, if applicable 

Verification and irregularities/gap found 
in manifests 

4Whhether industry is a member of TSDF site or not? Cairn has its own captive TSDF facllity at MPT 

Status of logbook for hazardous waste: 

gate 

Electric service number 

Status of display board of size 4' x 6 at the main 

Water service number 

Status of display board at the storage area 

5.1 

3.3 

37.3 

Other relevant information regarding the 
industry, including complaints 

42 Ces5 verification 

Details of water/ waste water sample collected 

during inspection 

Details of air emission sample collected 

during inspection 

Category-| 

Compliance of CTE/ CTO/ Authorization / 
Registration/Undertaking / Bank Guarantee if 

any, EC- conditions, if applicable 

Category - I! 

Category 

Consumption of water in different categories for 

Cess assessment 

Category - !M 

Category-V 

No irregularities observed. 

5 MT/WELL/Annum 

Sales to Registered Recycler/ Reprocess 

Recommendation for the appliçability of rates 

under section 3 (2) & 3(2A) and rebate (with 

reasons) 

8.0MT/Wel/Annum 
Captive SLF/Co processing/Incineration/Registered 

Recyclers 
50 MT/Well/Annum 

Captive SLF 

Form 3 ls being malntained 

Board displayed at site 

378| 

All waste storage areas are well marked, and board 

displayed 
Captive Power Generation at MPT and supplied to 

Mangala Well Pads through Over Headline 

Water sourced from MPT through pipeline 

(Water sourced from authorized ground water source) 

No complaints received against unit at RSPCB Balotra 

Complied 

Water consumption is being reported in monthly water 

consumption report for MBA. Water cess is not 

applicable post implementation of GST (i.e. effective 

from 1" July 17) 



43 

C 

Date: 

Place: 

Details of the deposition of cess 
Specific non- compliances if any, observed 
during inspection: 

Recommendation: 
Jadenda 

Jitendra Dabi, JEE 
In light of aforementioned facts, industry's application dated 20/11/2021 (application id: 291561, unit id: 24118) for CTO may be considered for grant subject to fulfillment of other statutory requirements with condition as deemed appropriate. 

Rajkumar Sehra 
Regional officer 



3 

5 

6 

8 

nspection Report (First time detailed inspection or as and when detailed inspection is requ a. Name of the Industry: 

10 

1 

12 

b. Address of the Industry: 

13 

C. E-mail: 

d. Fax: 

14 

e. Mobile: 

f. Telephone: 

15 

Date of inspection: 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Name and designation of the person 
contacted: 

Type of industry: 
Nature of industry: 

Size of industry: Large/ Medium/ 
Small 

Category of industry: Red/ Orange/ 
Green/ Others 
Status of Operation: operational/ 
non- operational/ closed/ any other 

if non- operational- reason and 
period of non- operation. 

with addresses: 

1. 

Status of consent under the Water 
Act, 1974: 

Status of consent under Air Act, 
1981: 

Vedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling and 
Extraction From Mangala Well Pad-02 (PML1/Mangala/Well Pad 
02) 
Address for 

MWP-02 

Status of authorization under HWM 
Rules 

Water related: 

Source of Water 

02982-225463 

8003996696 

02982-660113 

List of partners/ directors/ proprietor Enclosed 

Name of raw materials with quantity 
(per day or month or annum) 

RION.EnvironmentManagerMPT@cairnindia.com 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 

20 December, 2017 

2 Status of metering arrangement on 

Village 

Jogasariya 

Large 

Kuwan 

Dr. B. R. Jat, Sr. Manager 

Red 

Oil & Gas - Exploration & Production 
Hydrocarbon Production Well Pad 

Unitb 2 4118 
ApTb- 19 2330 

Operational, 

Taluka/ Tehsil 

Baytau 

HWA Valid till 31/01/2020. 

CTO Valid till 31/12/2017 (CTO Renewal applied on 30/08/2017 
with Unit ld 24118 and Application ld 192390) 
CTO applied on 30/08/2017 with Unit ld 24118 and Application ld 
192390) 

6,500.00 BOPD Barrels of Oil per Day 

Flow meter available 

District 

1.10 Million Metric Standard Cubic Feet Gas per Day 

Barmer 

Water sourced from MPT through pipeline (Saline Ground Water 
from Thumbli Aquifer treated at MPT RO plant for well pad 
operations) 



Sources 

Meter reading (if meter provided) 

Metering arrangement for water 
consumption in various process/ use 

Water consumption process/ 
purpose wise 

A 

consumption 

0 

C 

Status of log book of water drawl and Log book maintained 

Waste water generation (Stream 

wise) per day 

E 

21 

22 

23 

Whether the industry is connected 

with CETP or has provided Effluent 
Treatment Plant or treatment not 

24 

Meter readings records available. Meter reading is zero as on 

20.12.2017 

required? 

18 In case Effluent Treatment Plant (ETP) provided, details of same (In case of multiple ETP's or STP's, please provide 

details for all): Septic Tank followed by Soak Pit 

Flow meter available 

Domestic and Intermittently for other operational activities 

All the waste water generated 
intermittently while cleaning and 

maintenance of the well are being collected & solar evaporated in 

the HDPE lined pit with the capacity of 1700 m 

Domestic waste water is treated through onsite septic tank 

followed soak pit. 

Effluent Treatment Plant (ETP) unit operation/ processes with details 

and status (Enclose flow Flow Sheet): 

Well Maintenance: Disposal at HDPE Lined Concrete Evaporation 

Pond for Natural Evaporation within the Well Pad 

Operational status of ETP units at the time of inspection: 

Whether separate electric meter for Effluent Treatment Plant is 

provided or Not? If, yes then the meter reading 

Whether water meter at inlet, outlet and for recycle has been 

provided or not? If, yes, then reading thereof. 

Recycle of treated effluent (if any) 

Details of recycling arangements 

Whether log book for operation, electric meter/ water meters/ 

chemicals consumption is maintained or not? 

Characteristics of waste water (as per site observations) pH, 

temperature, Conductivity, Dissolved Oxygen 

Discharge of waste water (per day) 

Point of discharge/disposal of waste water and ultimate receiving 

body. adequacy of disposal: 

22 

Metering arrangements for recycling? if yes, then meter reading 

Whether industry is a member of CETP? Provide details. 

Intermittently maximum 4 KLD 
waste water treated in solar 

evaporation pond 
No surface discharge. Intermittent 
generated waste water discharged 
in Solar pond for Evaporation and 
Domestic waste water in septic 
tank followed by soak pit 



S 

No 

i) 

ii) 

Sr 

No 

i) 

ii) 

S.No 

A 

C 

i 

ii) 

CEIP inlet norms 

Method of conveyance of waste water from industry to CETP: 

Adequacy of the CETP for total effluent reaching CETP 

Details of air pollution: 

Process Stacks: 

Stack attached to 

proceSS 

Status of energy meter 

& hour meter 
Status of log book of 
operation and meter 
Flue gases stacks 

Stack attached to Plant 

Status of energy meter 
& hour meter 

Status of log book of 
operation and meter 

Source 

Status of energy meter & 

hour meter 

Status of log book of 

operation and meter 

For Liguid 
For Hazardous Waste (Solid) 

If Combined 

Stack height Probable 
pollutant in meter & 

Inspection: 

its adequacy 

Temperature °C 

Fuel 

Not Applicable. 

Rated Fuel 

Consumptio 

n (It/hr, 

Not Applicable. 

Details of incinerator: Not Applicable 

Kg/hr, 
mmscfd) 

Status of operation at the time of 

Probable details of 

pollutants 

Not Applicable 

Source of fugitive emission and measures taken to control, if any with details & adegquacy: This facility 

comprises of close loop system, there is no source of fugitive emission from process. 

Not Applicable 

S 

Status of log book of operation and 

Status of energy meter & hour meter 

Details of 

APCM 

Stack 
height in 
meter & its 

adequacy 

Comment 

Primary Chamber 

on 

Secondary Chamber 

adequacy 
of APCM 

Whether adequate and 

safe infrastructural 

monitoring facility 

provided or not? 

Details Comments 

of 

APCM 

Details of Prokable 
pollutants APCM 

|on 
ladequacy 
lof APCM 

Whether adequate 

and safe 

infrastructure for 

APCM 

monitoring facility 
provided or not? 

Comments on adequacy of 

207 



S 

meter 

1 

Details of D. G Sets 
Rating 

No 

3 

8 

from waste based mud 

Details about Hazardous Waste Management: 
Source of Hazardous Waste 

Sludge containing oil 

SOurce of foul odor and measures taken to control. if anv: This facility is not generating any toul orde. 

Hy ash management with all details, if applicable: Not Applicable. 

Drill cuttings excluding those 

10 

11 

Sludge containing oil 

12 

Status of 

13 

Acoustic 

Sludge and filters 
contaminated with oil 

enclosure 

Drilling mud containing oil 

14 

Sludge and filters 
contaminated with oil 

Used or spent oil 

Lmpty barels/ containers/ 
lincrs contaminatcd with 

hazardous chemicals /wastes 
Empty barrels/ containers/ 
liners contaminated with 
hazardous chemicals /wastes 

Contaminated cotton rags or 
other cleaning materials 
Contaminated cotton rags or 
other cleaning materials 
Concentration or evaporation 
residues 

Used or spent oil 

Concentration or evaporation 
residues 

2.1 

Category of 
HazardoUS waste 

2.2 

2.2 

2.3 

3.3 

3.3 

33.1 

33.1 

Details of 

33.2 

Stack 

33.2 

37.3 

5.1 

37.3 

5.1 

Adequacy of stack 
and acoustic 

enclosure 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 

Quantity of Hazardous Waste Generated /Storage 

925.00 MT/WELL (DRILLING PHASE) 

Captive SLF /Co processing in cement kiln 

3.00 MI/WELL (DRILLING PHASE) 
Captive SLF/Co processing/Incineration/Registered 

Recycler 
50.00 TPA (EXTRACTION PHASE) 
Captive SLF/Co processing/Incineration/Registered 

Recycler 
475.00 MT/WELL (DRILLING PHASE) Captive SLF/Co 

processing in cement kiln/Reprocess 
3.00 MT/WELL (DRILLING PHASE) SLF/Co 
processing/Incineration/Sales to registered recyclers 

5.00 TPA (EXTRACTION PHASE) 
SLF/Co processing/Incineration/Sales to registered 

recyclers 
4.00 MT/WELL (DRILLING PHASE) 
SLF/Sale to authorized recycler 

4.00 TPA (EXTRACTION PHASE) 
SLF/Sale to authorized recycler 

5.00 MT/WELL (DRILLING PHASE) 

298 

MPT incinerator/Co processing at cement/power 
5.00 TPA (EXTRACTION PHASE) 
MPT incinerator/Co processing at cement/power 
1.00 MT/WELL(DRILING PHASE) 
CAPTIVE SLF 

50.00 TPA (EXTRACTION PHASE) 
CAPTIVE SLF 

1.00 TPA (EXTRACTION PHASE) Sales to Registered 
Recycler/ Reprocess 
4.00 MI/WELL(DRILLING PHASE) Sales to Registered 
Recycler/ Reprocess 



6 

37 

A 

38 

Wastes or residues 

39 

containing oil 

A0 

Wastes or residues 

C 

41 

containing oil 

12 

Form IV Copy enclosed 

Verification and irregularities/ 

Whether industry is a menmber of TSDF site or not? Cairn has its own captive TSDF facility at MPI 

gap found in manifcsts 
Management/ Disposal of 
Spent Acid/ Solvent/ Waste 
Oil, If applicable 

gate 

Status of logbook for hazardous waste: 
Status of display board of size 4' x 6' at the main 

Electric service number 

Water service number 

Status of display board at the storage area 

5.2 

Other relevant information regarding the 
industry, including complaints 

5.2 

Details of waterl waste water sample collected 

during inspection 

Cess verification 

No. 

Details of air /emission sample collected 

during inspection 
Compliance of CTE/ CTO/ Authorization/ 

Registration/Undertaking / Bank Guarantee if 
any, EC- conditions, if applicable 

Category- I 

Category - I 

Consumption of water in different categories 
for cesS assessment 

Category - 1l 
Category - || 

Category-IV 

reasons) 

Recommendation for the applicability of rates 
under section 3 (2) & 3 (2A) and rebate (with 

5.00 MI/WELL(DRILLING PHASE) Captive SLF/Co 
processing/Incineration/Registered Recycler 

50.00 TPA (EXTRACTION PHASE) Captive SLF/Co 
processing/Incineration/Registered Recycler 

Details of the deposition of cess 

Form 3 is being maintained 

Board displayed at site 

All waste storage areas are well marked and board 

displayed 
Captive Power Generation at MPT and supplied to all 

well pads through Over Head Line 

Water sourced from MPT through pipeline 

No complaints received against unit at RSPCB Balotra 

Complied 

Water consumption is being reported in monthly 
water cess report for MBA 

Advance Water Cess for till June'17 is submitted 

299 



Sieut non complanees il any, observed 
duing nspection: 

conrehdations: 

Name: V.S. Parihar 

Scientific Officer, Balotra 

3oo 

(0. Singh) 
Regional Officer 

(Note: The recommendation shall invariably be made by the Regional Officcr in clear & specific manner. Regional 

Oficer shall also specity action desired at HO level and disposal to be undertaken as HO level. 



Nane of the Industry: 

Address of the Industry: 

E-mail: 

A Fas: 

e Mobile: 

Telephone: 

Date of inspection: 

RAJASTHAN STATE POLLUTION CONTROL B0ARD 

Name and designation of the person 
ontacted: 

Type of industry: 
Nature of industry: 
Size of industry: Large/ Medium/ 
Small 

Category of industry: Red/ Orange/ 
Green/ Others 

with addresses: 
List of partners/ directors! proprietor 

Status of consent under the Water 
Act, 1974: 

Inspection Report 
Vedanta (Cairn Oil and Gas ) Limited 
Address for 

Enhance Oil 

I. Source of Water 

Recovery -
Central 

Polymer 

Status of Operation: operational non 
operational/ closed/ any other- if non 
operational- reason and period of non 
operation. 

Facility (CPF) 
Mangala -1 

02982 - 225463 

Name of raw materials with quantity 
(per day or month or annum) 

RJON.EnvironmentManagerMPT@cairnindia.com 

8003996696 

Status of consent under Air Act, 1981: 
Status of authorization under HWM 
Rules 

Name of product(s) and by-products 
manufactured with quantity (per day 
or month or annum) 
Water related: 

02982-660113 
20.09.2022 

|3. Meter reading (if meter provided) 

2. Status of metering arrangement on 
Sources 

Village 
Jogasar Kuan 

Red 

Sh. Anurag Kumar, Environment Lead. 

Operational 

Oil & Gas - Exploration & Production 
Production of Hydrocarbons 
Large 

As submitted with application 

Taluka/ Tehsil 

CTO Valid till 3 1/10/2022 

Baytau 

| Same as above 
HWA Valid till 3 I/01/2026 

34) 

CTO renewal applied vide Unit ID 24118 and application ID 317341dated 01/08/2022. 

District 

Barmer 

Concentrated Polymer Solution Or Mother Solution- 530 M°IDay 

Water sourced from MPT through pipeline (Saline Ground Water from Thumbli Aquifer treated at MPT RO plant for well pad 
operations) 
Provided 



L 
Metering 

arrangement for water 

coMsIption 
various process/ usc 

KWater Cconsumption process/ 

puipose Wise 

Satus of logbook of water drawl 

gnd consurmption 

Wastewater 

generation (Stream wise) 

r day 

hether the industry is connccted 

ah CETP or has providcd Efflucnt 
reatment Plant or treatment not 

reguired? 

C 

e EfMuent Treatnment Plant (ETP) provided, details of same (In case of multiple ETP's or STP's, please lovide details for all): NA 
EfMuent Treatment Plant (ETP) unit operation/ processes with details and status (Enclose flowSheet): 
Operational status of ETP units at the time of inspection: 
Whether separate electric meter for Effluent Treatment Plant is provided or Not? If, yes then the meter reading 

Domestic and intermittently for other operational activities 

Whether water meter at inlet, outlet and for recycle has been provided or not? If, yes, then reading thereof. 

Discharge of wastewater (per day) 

Domestic wastewater is treated through onsite septic tank followed soak pit. 

Whether logbook for operation, electric meter/ water meters/ chemicals consumption is-maintained or not? 
Characteristics of wastewater (as per site observations) pH, temperature, Conductivity, Dissolved Oxygen 

Kecycle of treated efflucnt (if any) 

Point of discharge/disposal of wastewater and ultimate receiving body. zdequacy of disposal: 

Details of recycling arrangements 

CETP inlet norms 

Sr No 

Metering arrangements for recycling? If yes, then meter reading Whether industry is a member of CETP? Provide details. 

Adequacy 
Details of air pollution: 

Method of conveyancc of wastewater from industry to CETP:: 

Process Stacks: 
Stack attached 
to process 

of the CETP for total effluent reaching CETP 

Stack height 
in meter & 

its adequacy 

Probable 
pollutants 

Details 
ofAPC 
M 

No surface discharges. Domestic wastewater disposed in septic tank followed by soak pit 

Comment on adequacy of APCM Whether 
adequate and 
safeinfrastruc 
tural 

monitoring 



D 

St No 

i) 

S.No 

A 

Staus ot 
NgY meter 

ut meter 

Status o 

B 

kgk of 
qraton and 

tteter 

Flue gases stacks 

Stack 
attached to Plant 

Status of energV meter & 

hour meter 

Status of logbook of 
operation and meter 

Source 

Status of energy meter & 

hour meter 

Status of logbook of 
operation and meter 

Fuel Rated Fuel 

For Liquid 

Consumptio 

n (I/hr, 

Kghr, 

mmscfd) 

If Combined 

Not Applicable. 

Not Applicable. 

Temperature °C 

Probable 

Details of incinerator: Not Applicable 

details of 

pollutants 

For Hazardous Waste (Solid) 

Status of operation at the time of 

Inspection: 

Stack 

height in 
meter & its 

adequacy 

Probable 

pollutants 

Status of energy meter & hour meter 

Details 

of 

APCM 

Source of fugitive emission and measures taken to control, if any with details & adequacy: This 

facility comprises of close loop system, there is no source of fugitive emission from process. 
Details of 
APCM 

facility 
provided or 

Primary Chamber 

Secondary Chamber 

not? 

Comments on 

adequacy of 
APCM 

Wheth 
er 

adequ 
ate 
and 
safe 

infrast 
ructur 
e re 

monit 
oring 
facilit 
y 

provid 
ed or 
no? 

Comments on adequacy of 
APCM 



Status of logbook ofopcration and 

meter 

Details of D. G. Sets -

Rating 

2X 2000KVA 

2X 500 KVA 

No Source of Hazardous 
Waste 

Used or spent oil 

Empty barrels/ containers/ 
liners contaminated with 
hazardous chemicals 
Iwastes 

aails about Hazardous Waste Management: 

Contaminated cotton rags 

C ash management with all details, if applicable: Not Applicable. 

or 

Status of 

Waste Oil, If applicable 

Acoustic 
enclosure 

Status of logbook for 
hazardous waste: 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 

other cleaning materials 
Verification and 
irregularities/ gap found in 
manifests 

Provided 

Management/ Disposal of 
Spent Acid/ Solvent 

the storage arca 
iectric service number 

Provided 

aler service number 

Omplaints 

Status of display board of 
size 4' x6' at the main gate 
Status of display board at 

relevant information 
rding the industry, including 

Danils of water/waste watersample 
llected I during inspection 

Hazardo 

Details of 

Us waste 

S.1 

Stack (in 
meters) 

33.1 

33.2 

24 KLIANNUM 

Category | Quantity of Hazardous Waste Generated / Storage of 

Adequacy of stack 
and acoustic 

cnclosure 

12 MT/ANNUM 

Adequate 

No iregularities observed. 

Adequate 

Sales to Registered Recycler 

Nhether industry is a member of TSDF site or not? Unit has its own captive TSDF facility at MPT 

Board displayed at site 

Displayed 

Sales to Registered Recycler/ Reprocess 

12 MT/ANNUM 

Incineration/Co-processing 

Whether adequate 
and safe 
infrastructural 
monitoring facility 

Water sourced from MPT 

provided or not? 
Provided 

Captive Power Generation at MPT and supplied to plant through Over 
Head Line. 

(Water sourced from authorized ground water source Thumbli) 



39 

40 

41 

42 

Details of air lemission sample 
collected during inspection 

Compliance of CTEJ CTO/ 
Authorization / Registration/ 

Undertaking / Bank Guarantee if 

any, EC- conditions, if applicable 

Cess verification 

A 

B 

Consumption of water in 
different categories for 
cess assessment 

Category- I 
Category - II 

Category -I 
Category - III 
Category-IV 
Recomnmendation for the 

applicability of rates 
under scction 3 (2) &3 
(2A) and rebate (with 
reasons) 

Specific non 
compliances if any, 
observed during 

Complied 

Details of the deposition 
of cess 

inspection: 

Water consumption is being reported in monthly water consumption 
report for MBA. Water cess is not applicablc post implementation of 

GST (0.e., effective from 1 July'17). 

(Jitendra) 
JEE 

Recommendation: In light of aforementioned facts, industry's application dated 0T/08/2022 (application i 
unit id 24118) for CTO Renewal may be considered for grant Subjet tO umment of other statutorv reouira 
with condition as deemed appropriate. 

(Bakmar Setp) 
Regional Offic 



11 
12 

13 

fyane of the Industry: 

Address of the Industry: 

Telephone: 
Cte of irispection: 
1szrme and desizn3ion of the person 

Type of industry: 

RAJASTHAN STATE POLLUTION CONTROL BOAR) 

Nature cf industry: 

S1e of industry: Large/ Medium/ Srnall 
Cse2ory of industry: Red/ Orange/ Green/ Others 

10 Status cf consent under the Water Act, 1974: 

Status of Operatiorn: operationai/ non erational/ ciosed/ ay other- if non 
operational- reason and Deriod of non 
Dperatior. 
Lst of partners/ directors proprietor wtn acdreses: 

Status of consent under Air Act, 1981: 
Status of authorization under HWM 
Rules 

Narne of raw materials with cuantty (p4r day or rmonth or annun) 

14 ierne of product(s) and by-products 
manufactured with quantity (per day or 
fmonth or annun) 

15 Water related: 

Source cf Water 

Status of metering arrangement on 
j2 Sources 

Irspection Byport 
Vedanta Limited, Cairn Oil and Gas (Old Nane Cairn India Limited) 
Enhance 0il Kecovery- Chenical Storaye Warchouse Addres fur Villaye 

Vilae: Bank tladi tehsil Baytu District: Barmer 
BONDvironmentlManapeMPIOrOSnindia.som 
02922- 725453 

2009996696 

02922-550113 
28 Marcth 2023 

Mr, Ramest, Env. Enyz. 

Cherrical storaye Warehouse 
Chemical Warehouse in RJ-ON-90/1 Block in Barmer District, Rajasthar 
Large 
Red 

Non -Operational during visit. 
As per representative this facility is non-operational from last two Years. 

As submnitted vwith application 

CTO Valid till 30/04/2023. 

1aluka f ehsil District 

CTO renewal applicd with Unit ld 24| 18 & application number 331210 subinitted on 25/01/2023. 
Same as above 

Autthorization valid till dated: 07/02/2020 

No process is involved in the warehouse except storage of the chemicals. 
This warehouse is a central storage facilíty for Enhanced Oil Recovery (EOR) Chernicals. EOR chemicals include storage of polymers, Surfactants, and other associated chemicals. As per representativ� there will be no open storage of the chemicals and the chermicals vill be stored inside the containers, barrels, carboys etc. 

Same as above 

Through tankers frorn MPT 

Tanker Logbook naintained 



Veter readg fmgte: rovided! 

argeirater 

Status cf log took of ater draand 6 :5uption 

Pnt 

ter seratir $trewa) 

ethe:the industvis conccted wth 
0nasprGvded Etlun Trestmen: 

treatment nct reaurei 

e detals ir: 
In case Elvent Sreatment ntiETA} Cravide. datails of same (In case of mutiple ETP's or STP'S. pease NA 

status (Encose ou Sreet: 
TUentcatnt Piant (ETP} nmssOS with detals and 

COe aticnal status of ET2 its at the tirne of insceCiCn 

COsum0n sm intainec or no? 

Whether segarate electric meter for Eifiuen: Trestment Piant is provided 0f Not?, ves tnen the mete reacing 
*netnef water meter a in'et. outat ang iar evcde hs been provideG or nc:?If. ves thenedingthereef 

Conductirvity. Dissohved Ovgen 

*nether 'og boo fer ooeration, electri reter ater meters/chemicals 

Dscharge oasts wator icer dav) 

haracterstcs ofwaste water ias oer site osevalionsl p, tenperature. 

Rereie oi treated eifluert ff anv) 

Domestic use 

Detais of recat0ments 

CETPnet norms 

Mired 

Demcsticwste water is treated througi onsite septic tank 

Process Stacks: 

foloweo sosk pit. 

Sof waste 0: umae receng bocy. 

Vctering r3 ments fo reycing? os then mater reading Wretner ndus;a membcr o CE.ide detars. 

Stack at:hed t 050cess Stack 
height in 

Method o conveyance of waste wator omndustry to CETP Adequacy cf the CTp for totai e2trhing CET 

meter 

&ts 
adequacy 

Protaba Details of Comment on oktants APCM 

No surface scharg. 
Domestic w aste ztT treated in scptic tank follov ed by sodknt 

adequacvct 
APCM 

Whethyaeuae 

onfrastractura 

motor ng taoy 



-NA 

A 

B 

Status t nergy metee & 

1. 

hhe eter 

Status ot logtok of 
operation and 

Fue gases stacks 
Stack attached to Piant 

No Fiue Gas Stack 

S.N Source 

Status of energy meter & hour meter 

Status of logbook of 

eter 

operat1on and meter 

Status of energy meter & hour meter 

Status of logbook of operation and meter 

For Liquid 

If Combined 

Fuet 

Rating 

Rated Fue 
Consumotio 

250 kVA -Total Two 
No's (1 Working and 1 

Kg/he. 
msctd) 

Not Apgiscable. 

Source of fugitive emission and measures taken to controi if any with detaiis & aceouacy: 

Not Applicabie 

For Hazardous Waste (Solid) 

Stand by) for backup 

Not Applicable. 

Details of incinerator: Not Applicable 

Probable detaits ot 
pollutants 

Not Applicable 

Not Appiicable 

Status of operatíon at the time of inspection: Temperature °C 

Status of energy meter & hour meter Status of logbook of operation and meter Details of D. G.Sets -
Status of 
Acoustic 
enciosure 

Provided 

Stack 
heght i 
meter & 3 

Details of 
Stack 

adequacy 

Probze 

Details c 
APOM 

3.5 Meters 

Detasct 

Primar Chamber 
Secondary Chamber 

Adequacy of stack 
Snd acoustic 

enciosure 

Comme 
rts on 

Adequate stack 
and acouStic 

dequac 

enciosure 

APCM 

345 

whether 
deuate and 

Yes. 

safe 
infrastructure 

Comments on adeQuacy of APOM 

re monitoring 

iscility 
provided or 

not? 

1Vhether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order 
Fly ash management with al! details, if applicable: Not Appiicatle. 



|31 A 
32 

33 

36 

rincr industry is a menmber of TSDs itp or not? Cairn has its own captive TSDF facility at MDT 

35 

37 

38 

40 

1 

42 

Details about Hazauriaus Waste Management 

Verification and irregulariti�s/ gap found in 
manifests 

43 

Management/ Disposal of Spent 
Acid/Solvont/ Waste O4, If applicablc 

Status of logbook ior hazardous waste: 
Status of display board of size 4' x6' at the 
main gate 
Status of disolav board at the storaçe arca 
Electric service nunber 
Water service numlber 
Other relevant information regarding the 
industry, including complaints 
Details of vwater/ wastewater sample collected 
during inspection 
Details of air lemission samplc collected 
during inspection 
Compliance of CTE/ CTO/ Authorization / 
Registration / Undertaking / Bank Guarantee if 
any, EC- conditions, if applicable 

Cess verification 

Consumption of water in different categories 
for coss assessment 

Category 
Category -! 
Category -l| 

Category - il 
Category-lV 
Recommendation íor the applicability of rates 
under section 3 (2) &3 (2A) and rebate (witn 
reasons) 
Detaiis of the deposition of cesS 
Specific non- compliances if any, onsenod 
during inspection. 

Mainained 

(Jitendray 

Board display ed at site 

Disnlayed 

RSEB Supply K, ilo. 330123027517 

Through tankeis fron MPT 

No particular complaint received against unit at RSPCH Balotra 

Complied 

Water consumption is being reported in the monthly watc consumption report for MBA. Water tess i, not applicable post implementation of G5T {i.e., cffecove from 1" July'17). 

Recon! 1endation: In ight o> aforementioncd facts, ncustr's aplication dated 25/0/2023 (apnlication id. RI20 
tnit id 2H18) íor CTO Rencwal may be considered for grant subjcct to fultillment of othcr statutory requiremers 
with ce:dition as decmed appropriale. 

whajkunkc) 
Envirgment Fngheer 

Repiona! Oficer 



Letitude: 25.863344 
Longitude:71.667061 
Elevation. 173.73:8 m 

Accuracy; 6,2 m 
Tme. 28-03 2023 13:59 
Note: storege yard 

Latitude 25 861969 
Longtude: 71.665751 
Elevotion, 159.9819 m 

ACCUracy: 9,5m 
Tnie. 28-03-2023 1404 
Note: storage vard 



Inspecton 

Report (First time detalled Inspectlon or as and when detalled inspection is required) 

Name of the Industry: 

b. 
Address of F t the Industry: 

C. E-mail: 

d. Fax: 

e. Mobile: 

f. Telephone: 

Date of inspection: 

Name and designation of the 
person contacted: 

Type of industry: 

Nature of industry: 

Size of industry: Large/ Medium/ 
Small 

Category of industry: Red/ Orange/ 
Green/ Others 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Status of Operation: operational/ 
non--operational/ clloosed/ any 
other- if non- operational- reason 

and period of non- operation. 

List of paYtners/ directors/ 

proprietor with addresses: 

Status of consent under the Water 

Act, 1974: 

Status of consent under Air Act 

1981: 

Status of authorization under HWM 
Rules 
Name of raw materials with 
quantity (per day or month or 
annum) 

Name of product(s) and by 
products manufactured with 
quantity (per day or month or 
annum) 
Waterrelated: 
Source of Water 

Status of metering arrangement on Sources 
Meter reading (if meter provided) Metering arrangemnent for water Consumption in various process/ 
Water consumption procesS/ 
Durpose wise 

Enhanced Oil recovery -Chemical Storage WarehouSe Yard 

Address for 
Village: Bank Nadi Tehsil: Bavtu District: Barmer 

Village 

RJON.EnvironmentManagerMPT@cairnindia.com 
Taluka/ Tehsil 

02982 -225463 
8003996696 
02982-660113 
29 June 2018 

Dr. B. R. Jat, Deputy General Manager - Environment Chemical storage Warehouse 
Chemical Warehouse in RI-ON-9o/1 Block in Barmer District, 
Rajasthan 
Large 

Red 

Operational 

Enclosed as Annexure 1 

CTO Valid till 31/05/2018, Renewal Applied Dated 24.01.2018 
Application id 201734 unit id 24118 CTO Valid till 31/05/2018, Renewal Applied Dated 24.01.2018 
Application id 201734 unit id 24118 HWA Valid till 28.02.2020 

District 

No process is involved in the warehouse except storage of the 
chemicals. 
This warehouse is a central storage facility for the Enhanced oil 
Recovery (EOR) chemicals. EOR chemicals include storage of polymers, surfactants and other associated chemicals. There will be 
no open storage of the chemicals and the chemicals will be stored inside the containers, totes, barrels, carboys etc., Total built up area is 80,100 m. 

Through tankers from MPT 

Domestic use 



Status of log. book of water drawl 
and consumptlon 

Waste water generatlon (Stream 
wise) per day 

Whether the Industry ls connected 
wlth CETp or has provlded Effluent 
Treatment Plant or treatment not 

requlred? 

M 
case 

Effluent Treatment Plant (ETP) provlded, detalls of same (ln case of multiole ETP'% or STP'S,please 
rovide 

detalls for all): Septlc Tank Followed by Soak Plt Effluent Treatment Plant (ETP) unlt operatlon/ processes with detalls and 
status (Enclose flow Sheet): 

separate electric 

Operational. status of ETP unlts at the time of Inspectlon: Whether. 

Not? If, yes then the meter reading 

not? If, yes, then reading thereof 
Whether water meter at inlet, outlet and for recycle has been provided or 
Whether log book for operation, electrlc meter/ water meters/ chemicals 

consumption is maintained or not? 

ronductivity, Dissolved Oxygen 
Characteristics of waste water (as per slte observatlons) pH, temperature, Discharge of waste water (per day) 

meter for Effluent Treatment Plant is provided or 

adequacy of disposal: 
Point of fdischarge/disposal lof waste water and ultimate recelving body. 

Dervcle of treated effluent (if any) 

Details of recycling arrangements 

CETP inlet norms 

Metering arrangements for recycling? If yes, then meter reading Whether industry is a member of CETP? Provide details. 

deguacy of the CETP for total 
Details of air pollution: 

Process Stacks: 

Etlmated maxtmum 15 KD of sewnge will he generated, At rem 

around I KLD generated sewage I6 collected and treated in the septie 

tank and soak plt 

Method of conveyance of waste water from industry to CETP: 

NA 

Stack attached to process Stack 

No Process Stack 

Status of energy meter & 
hour meter 

|Status of log book of 
operation and meter 
Flue gases stacks -
Stack attached to Plant 

height in 
meter & 

its 

adequacy 
Nil 

Fuel 

efluent reaching CETP 

Probable Details of 
pollutants 

Nil 

Rated Fuel 

Consumptio 
n (t/hr, 
Kg/hr, 
mmscfd) 

APCM 

Nil 

Stack 

height in 
meter & its 

adequacy 

Comment on 
adequacy of 
APCM 

Nil 

Details of 
APCM 

Whether adequate 
and safe 
infrastructural 
monitoring facility 
provided or not? 

Cormme 
nts on 

adequac 
y of 

APCM 

Whether 

adequate and 
safe 

infrastructure 

re monitoring 
facility 

provided or 
not? 



0 

NA 

No Flue Gas Stack 

Status fenergy meter & 

1 

hour meter 

status of log book of 

Not Applicable 

SN/ SOurce 

Source of f fugitive emission and measures taken to control, if any with details & adequacy: 

operation and meter 

Nil 

Status oft energy meter 

& hour meter 

Status of log book of 
operation and meter 

For Liquid 

Details of incinerator: Not Applicable 
Eor Hazardous Waste (Solid) 
If Combined 

Temperature c 
Status of foperation at the time of Inspection: 

AStatus of energy meter & hour meter 

Rating 

Cratus of log book of operation and meter 
Details of D. G. Sets -

250 KVA-Total Two 

Probable details of 
pollutants 

No's (2 Working and 1 

Nil 

Stand by) for backup 

Status of 
Acoustic 
enclosure 

Used Oil 

Provided 

Source of Hazardous Waste 

Chemical containing residue from 
decontamination and disposal 

manifests 

Details about Hazardous Waste Management: 

Discarded containers/ Barrels/ Liners 

Source of foul odor and measures taken to control, if any: -
Fly ash management with all details, if applicable: -

Waste & Residue containing oil 

Management/ Disposal of Spent 

Verification and irregularities/gap found in 

id| Solvent Waste Oil, If: applicable 

Details of 
Stack 

Satys of f logbook for hazardous waste: 

Probable 
pollutants 
Nil 

f display board 
of size 4' x6' at the 

3.5 Meters 

Primary Chamber 
Secondary Chamber 

Details of 
APCM 

Ni 

Yes 

Category of Hazardous 

Yes 

Adequacy of stack 
and acoustic 
enclosure 

Adequate stack 
and acoustic 

enclosure 

waste 

Cat. 33.1 

Cat. 33.3 

Comments on adequacy of APCM 

Cat.5.1 

Nil 

Cat. 5.2 

No irregularities observed. 

Whether adequate and 
safe infrastructural 
monitoring facility 
provided or not? 
Yes 

Quantity of Hazardous Waste 
Generated/Storage 

50 MT/ Month (Captive SLF) 

hher industry is? member of TSDF site or not? Cairn has its own captive TSDF facility at MPT 

50 MT/Month (Sale to 
registered recycler 

5 MT/MOnth (Sale to 

registered recycler) 
5 MT/MOonth (Incineration 



Status 

of 
display 

board at the storage area 

Electric 
s 
service 

number 

Water service number 

orher 

relevant 

information regarding the 

industry, including complaints 

petails 

of 
water/ 

waste water sample 

colected during inspection 

Details 

of air 
/emission sample collected 

during inspection 

Registration, 
/Undertaking 

/ Bank Guarantee if Compliance of CTE/ 
CTO/ Authorization / 

any, 
t EC-

Conditions, if applicable 

Consumption of water in different categories ss verification 

for cess assessment 

Category-| 

Category - I| 

Category - |I 

Category - II 

Category-V 

A/Reecommendation for the applicability of 

rates 

under 
section 3 (2) & 3 (2A) and rebate 

(with reasons) 

Details of the 
deposition 

of cess 

Soecific 
non-

compliances 
if any, observed 

during inspection: 

Date: 

lace: 

Updated 
RSEB Supply K. No. 330123027517 
through tankers from MPT 
No complaints received against unit at RSPCB Balotra 

Complied 

Water consumption included in MPT return 

Advance water cess paid till June, 2017. ( 

V.S. Parihar 

Scientific Officer 

Ommendations: - ooking toward about details and comments the consent to 

operate may be consider favorably if remitted fee is adequate. 

CS 
Regional Officer 

Page I 

of 
3 



12 

13 

Inspection 
Report 

(First 
time detailed inspection or as and when detailed inspection is required) 

Name of the 
Industry 

b. 
Adddress 

of the Industry: 

c E-mail: 

d. Fax: 

e. Mobile: 

Telephone: 

Date of inspection: 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Name and 
designation 

of the 

person contacted: 

Type of industry: 

Nature of industry: 

size of industry: 
Large/ 

Medium/ 

Small 

Status of Operation: 
operational/ 

non-operational/closed/ any 

other-if non-
operational-

reason 

and period of non-
operation. 

List of partners 
directors/ 

proprietor with addresses: 

Status of consent under the Water 

Act, 1974: 

Status of consent under Air Act. 

1981: 

Name of raw materials with 

quantity (per day or month or 

annum) 

Name of product(s) and by 
products manufactured with 
quantity (per day or month or 
annum) 

Water related: 

Category of industry: Red/ Orange/ Red 

Green/ Others 

1 Souroe of Water 

Enhanced Oil recovery- Chemical storage warehouse yard 
Address for Village Taluka/ Tehsil 
Village: Bank Nadi Tehsil: Baytu District: Barmer 
RJON.EnvironmentManagerMPT@cairnindia.com 
02982-225463 

Status of metering arrangement on 
Sources 

8003996696 
02982-660113 

22 Mar 2016 

Dr. B. R. Jat, Senior Manager - Environment 

Chemical storage Warehouse 

Large 

Status of authorization under HWM Applied for HWA 

Rules 

Chemical Warehouse in RJ-ON-90/1 BIock in Barmer District, 

Rajasthan 

Operational 

Enclosed Annexure - I 

CTO Valid till 31/08/2016, Renewal Applied Dated 08.05.2015 

District 

CTO Valid till 31/08/2016, Renewal Applied Dated 08.05.2015 

No process is involved in the warehouse except storage of the 

chemicals. 

This warehouse is a central storage facility for the Enhanced Oil 

Recovery (EOR) chemicals. EOR chemicals include storage of 

polymers, surfactants and other associated chemicals. There will be 

no open storage of the chemicals and the chemicals will be stored 

inside the containers, totes, barrels, carboys etc., 

The total area of the warehouse after expansion is around 80,100 

m. This warehouse was already established for the built up area of 

19,400 m and this CTE and CTO is requested including additional 

area of up to 60,700 m'. 

PHED Water supplied through tankers 

Tanker Log book maintained 

3) 



Meter, 

reading 
(if meter provided) 

Metering 

arrangement for water 

consumption in various process/ 

USE 
Water consumption process/ 

purpose wise 

6Statusof log book of water drawl 

and consumption 

laste water generation 
(Stream 

wise) per day 

ubether the industry is connected 

with CETP or has provided 
EffIuent 

Treatment Plant or 
treatment not 

required? 

status (Enclose flow Sheet): 

Not? If, yes then the meter reading 

h case 
Efiuent ) Treatment Plant (ETP) ) provided, details of same (In case of multiple ETP's or STP'S, please 

povnide 

details for all): Septic Tank Followed by Soak Pit 

sffuent 
Treatment 

Plant (ETP) unit operation/ processes with details and 

not? if, yes, then reading thereof. 

Log book 
Log book 

8Operational 
status of FETP units at the time of inspection: 

Domestic use 

Whether separate electric meter for Efluent Treatment Plant is provided or 

Discharge of waste water (per day) 

Log book 

D Whether water meter at inlet, outlet and for recycle has been provided or 

Recycde of treated effluent (if any) 

Estimated Maximum 15 KLD of sewage will be generated. At present 
Around 3 KLD generated sewage is collected and treated in the septic 
tank and soak pit. 
NA 

Details of recycling arrangements 

Mhether log book for operation, electric meter/water meters/ chemicals 

consumption is maintained or not? 

characteristics of waste water (as per site observations) pH, temperature. 
Conductivity, Dissolved Oxygen 

CETP inlet norms 

Point of discharge/disposal of waste water and ultimate receiving body. 
adequacy of disposal: 

Details of air pollution: 
Process Stacks: 

Metering arrangements for recycling? If yes, then meter reading 
Whether industry is a member of CETP? Provide details. 

eiod of conveyance of waste water from industry to CETP: 
|Adequacy of the CETP for total effluent reaching CETP 

230 

ETP not available 

Intermittent effluent 

generated from cleaning 
are being discharge in 
Solar Evaporation Pond 
and Domestic waste 

discharged Septic Tank 
followed by soak Pit 



NO 

NO 

7stack 

attached 
to process Stack 

No Process Stack 

status of 
energy 

meter & 

hour meter 

Status of log 
book of 

ooeration and meter 

Flue gases stacks 

stack 
attached to Plant 

No Flue Gas Stack 

Status of energy meter & 

|hour meter 

Status of log book of 

operation and meter 

sN Source 

l1Status of energy meter 

& hour meter 

) Status of log book of 
operation and meter 

A For Liquid 

fCombined 

height in 

For Hazardous Waste (Solid) 

meter & 

its 

Details of D., G. Sets -

adequacy 

Rating 

Fuel 

L250WA-Total TWo No's(1 Working and 1 

Details of incinerator: Not Applicable 

Rated Fuel 

Not Applicable. 

Consumptio 
n (It/hr, 

Kg/hr, 
mmscfd) 

Not Applicable. 

Probable details of 

pollutants 

Not Applicable 

Not Applicable 

Probable Details of 

pollutants APCM 

Status of operation at the time of Inspection: 
|Temperature°c 

Status of energy meter & hour meter 
Satus of log book of operation and meter 

Status of 

airre of fugitive emission and measures taken to control, if any with details & adequacv: 

|Not Applicable 

Acoustic 
enclosure 

Provided 

Stack 

height in 
meter & its 

Details of 
Stack 

adequacy 

Probable 

pollutants 

Comment on 
adequacy of 
APCM 

3.2 Meters 

Details of 
APCM 

Primary Chamber 

Secondary Chamber 

Adequacy of stack 
and acoustic 
enclosure 

nts on 

Adequate stack 

Comme 

y of 
APCM 

Whether adequate 
and safe 
infrastructural 

adequac 

monitoring facility 
provided or not? 

23) 

Yes 

Whether 
adequate and 

Details of Comments on adequacy of APCM 
APCM 

safe 
infrastructure 

re monitoring 
facility 

provided or 
not? 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 



Stand by) 

Source of fou |odor and measures taken to control, if any: This facility is not generating any foul order. 

Fiy 
ash, 

management 

with all details, if applicable: Not Applicable. 

Details aboutHazardous Waste Management:No Hazardous waste Generated yet 

Source of Hazardous Waste 

1/Used oi 

2/Discarded, 
containers/ Barrels/ Liners 

Verification 
and irregularities/gap found in 

manifests 

Management/ 
Disposal of Spent 

Acid/Solvent/ Waste Oil, If applicable 

Status of logbook for hazardous waste: 

tatus of display board of size 4'x6' atthe 

main gate 

Status of display board at the storage area 
lectric service number 

Water service number 

Tother relevant information regarding the 
industry, including complaints 

IDetails of water," waste water sample 

collected during inspection 

Details of air /emission sample collected 

during inspection 

hether r industry is a member of TSDF site or not? Cairn has its own captive TSDF facility at MPT 

Compliance of CTE/ CTO/ Authorization / 
Registration/ Undertaking/Bank Guarantee if 

any, EC- conditions, if applicable 

(es verification 

AConsumption of water in different categories 
for cess assessment 

|Category-I 
|ategory- ll 
|Category- M 

Category -ll 
Category-V 
Recommendation for the applicability of Tles under section 3 (2)&3 (2A) and rebate with reasons) 
Details of the deposition of cess 

Category of Hazardous 

and acoustic 
enclosure 

waste 

Yes 

Category 5.1 

Yes 

Category 33.3 

No irregularities observed. 

No Hazardous waste is generated (i.e. Category 33.3, Category 5.1) till date therefore manifest is not 
enclosed (As reported) 

Updated 

Quantity of Hazardous Waste 
Generated / Storage 

Estimated 2 TPA 
Estimated 10 TPA 

Power Generated from Diesel Generators 
through tankers 

Complied Annexure-1| 

No complaints received against unit at RSPCB Balotra 

Water consumption included in MPT return 

Advance Water cess of amount INR 16 .0 Lakhs has 
been paid to RSPCB with DD no: 513079230200004, 
acknowledgement copy enclosed. Annexure - l! 



Date: 

Place: 

/Specific 
non- compliances if any, observed 

during inspection: 

ReCommendationg. 

V.S. Parihar 

(S.O., RSPCB, BALOTRA) 

looking towards above facts Consent to operate under Air/Water and Authorization applications 
house of Cairn India Ltd. No processing of any kínd except utilities the fee may be be issue a ware 

Name, Designation and Signature of Inspecting Officers 

oending may, 

kat HO, since this s office has not received Consent to operate under Air/Water and Authorization applications ine 

(Jagdish Singh) 
Regional Officer 

tficer 
shall 

also s specify action desired at HO level and disposal to be undertaken as HO level. 

Balotra 

Nate: 
The 

recommendation 
shall invariably be made by the Regional Officer in clear & specific manner. Regional 
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13 

Inspection Report (First time detailed inspection or as and when detailed inspection is required) 

14 

15 

a. Name of the Industry: 
b. Address of the lndustry: 

c. E-mail: 

d. Fax: 

e. Mobile: 

f. Telephone: 
Date of inspection: 

Name and designation of the 
person contacted: 
Type of industry: 
Nature of industry: 
Size of industry: Large/ Medium/ 
Small 

Category of industry: Red/ Orange/ 
Green/ Others 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 

2 

3 

4 

5 

Status of Operation: operational/ 
non- operational/ closed/ any 
other- if non- operational- reason 
and period of non- operation. 
List of partners/ directors/ 
proprietor with addresses: 
Status of consent under the Water 
Act, 1974: 

6 

Status of consent under Air Act, 
1981: 

Name of raw materials with 

quantity (per day or month or 
annum) 
Name of product(s) and by 
products manufactured with 
quantity (per day or month or 
annum) 
Water related: 

Source of Water 

Cairn India Limited, Operations Base at Mangala Field 
Address for Village Taluka/ Tehsil 

Nagana Operations Base 

use 

RJON.EnvironmentManagerMPT@cairnindia.com 
02982-225463 

Water consumption process/ 
purpose wise 

8003996696 

Status of authorization under HWM 
Rules 

02982-660113 

13.10.2017 

Dr. B. R Jat, Senior Manager- Environment 

Oil & Gas - Exploration & Production 

Living quarters for Employees 
Large 

Red 

Meter reading (if meter provided) 

Metering arrangement for water 
consumption in various process/ 

Status of metering arrangement on 
Sources 

Operational 

Enclosed 

Status of log book of water drawl 
and consumption 

Baytu 

-NA 

CTO Valid till 29.02.2016 Applied for Renewal 30-0ct-2015 

Operational Base650 personsaccommodation 

CTO Valid till 29.02.2016 Applied for Renewal 30-0ct-2015 

476 

Water sourced from MPT through pipeline 

Metered at MPT 

Yes 

District 

Barmer 

Occupancy of personal on inspection is 312 plus visitors around 
120 

Water is being used only for Domestic purpose 



20 

21 

22 

I8 lh case luent Treatmcnt Plant (ETP) Drovided. details of same (ln case of multiple ETP's or STP'S, please 
rovide details for all): 330 KLD STP in operation 

23 

24 

25 

26 

27 

Waste water generation (Stream 
wise) per day 

2S 

Whether the industry is connected 
witlh CTP or has provided Effluent 

Ireatment Plant or treatment not 
required? 

LIflucnt Ireatment Plant (ETP) unit operation/ processcs with details 
and status (Enclose How Sheet): 
Operational status of ETP units at the time of inspection: 

Whether separate clectric meter for Efluent Treatment Plant is 
provided or Not? If, yes then the meter reading 

Whether water meter at inlet, outlet and for recycle has becn provided 
or not? f, yes, then reading thereof. 

Whether og book for operation, electric meter/ water meters/ 
chemicals consumption is maintained or not? 

Characteristics of waste water (as per site observations) pH, 

No 

temperature, Conductivity, Dissolved Oxygen 
Discharge of waste water (per day) 

Recycle of treated effluent (if any) 

Living quarters and Office building to generate domestic waste 
water is treated in330 KLD Sewage Treatment Plant (STP) and 
used for greenbelt. 

Details of recycling arrangements 

Domestic waste water is treated through Sewage Treatment Plant 
(STP) 

CETP inlet norms 

Metering arrangements for recycling? If yes, then meter reading 

Whether industry is a member of CETP? Provide details. 

Details of air pollution: 

Point of ischarge/disposal of waste water and ultimate receiving body. |No discharge from facility 

adequacy of disposal: 

Method of conveyance of waste water from industry to CETP: 

Adequacy of the CETP for total effluent reaching CETP 

Process Stacks: 

One no, Diesel fired 

Stack attached to process | Stack 

boiler of capacity 0.65 
TPH 

Three no. kitchen 

height in 

its 

meter & 

adequacy 
30 Meters 

05 Meters 

Probable 

pollutants 
Details 

Enclosed 

of APCM 

Operational 

Yes, Separate energy Meter 
provided &reading during 
inspection 188570 
Yes, Inlet vol measure through 

pump flow rate & outlet Flow 

reading recorded during visit 
was 25805. 

Yes, log book contain energy 
meter reading, flow details, 

pump running hours, chemical 

consumption details etc., 
Lab report attached 

Treated water using for 
Greenbelt maintenance. 

Treated water tank provided 
with adequate pumping 
system and piping network to 
use Treated water for 

greenbelt. 

-NA 

-NA 

-NA 

Comment on 

adequacy of 
APCM 

Whether adequate 
and safe 
infrastructural 
monitoring facility 
provided or not? 
Yes 

Yes 



B 

D 

i) 

Sr 

No 

F 

ii) 

S.N 

i) 

30 

A 

32 

chimneys 

B 

Status of energy meter & 
hour meter 

Status of log book of 

-NA 

1 

operation and meter 
Flue gases stacks 
Stack attached to Plant 

-NA 

Status of energy meter & 
hour meter 

Status of log book of 
operation and meter 

Source 

Status of energy meter & 

No 

hour meter 

Status of log book of 
operation and meter 

For Liquid 

If Combined 

Source of fugitive emission and measures taken to control, if any with details & adequacy: 

Temperature °c 

For Hazardous Waste (Solid) 

Details of incinerator: Not Applicable 

meter 

Details of D. G. Sets -

Fuel Rated Fuel 

Rating 

Status of operation at the time of 

Inspection: 

Two No's 1010 KVA EDG 

Not Applicable. 

Not Applicable. 

Sr Source of Hazardous 

Consumption 
(It/hr, Kg/hr, 
mmscfd) 

Status of energy meter & hour meter 

Status of log book of operation and 

Probable details of 

pollutants 

Waste 

-NA 

Verification and 
irregularities/ gap found 
in manifests 

Not Applicable 

Not Applicable 

Status of 
Acoustic 

enclosure 

Yes 

-NA 

-NA 

31 A Details about Hazardous Waste Management: 

-NA 

Stack 

Primary Chamber 

Secondary Chamber 

Yes 

height in 
meter & its 

adequacy 

Probable 

Details of 
Stack 

Category of 
Hazardous waste 

pollutants 

Details 
of APCM 

No irregularities observed. 

Details of 

APCM 

Yes 

Comme 
nts on adequate and safe 
adequacinfrastructure re 
y of 
APCM 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 
Fly ash management with all details, if applicable: Not Applicable. 

Whether 

Adequacy of stack 
and acoustic 

enclosure 

monitoring facility 
provided or not? 

Comments on adequacy of APCM 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 
Yes 

Quantity of Hazardous Waste Generated/Storage 



33 

36 

37 

24 Whether industry is a member of TSDF site or not? Cairn hs its own captive TSDF facility at MPT 35| A 

38 

39 

< 

40 

41 

B 

43 

Management/ Disposal 
of Spent Acid/ Solvent/ 
Waste Oil, If applicable 

A 

B 

Status of logbook for hazardous waste: 

C 

Status of display board of size 4' x 6' at the 
main gate 
Status of display board at the storage area 
Electric service number 
Water service number 

Other relevant information regarding the 
industry, including complaints 

Cess verification 

Details of water/ waste water sample 
collected during inspection 

-NA 

Details of air /emission sample collected 
during inspection 
Compliance of CTE/ CTO/ Authorization / 
Registration/ Undertaking /Bank Guarantee if 
any, EC- conditions, if applicable 

Consumption of water in different categories 
for cesS assessment 

Category-I 
Category - l| 
Category - lll 

Category- I|l 
Category-IV 
Recommendation for the applicability of 
rates under section 3 (2) &3 (2A) and rebate 
(with reasons) 
Details of the deposition of cess 

Specific non- compliances if any, observed 
during inspection: 

Recommendations: 

-NA 

-NA 

-NA 

Self-Captive Power Generation at MPT 
Water sourced from MPT through pipeline 

No complaints received against unit at RSPCB Balotra 

Complied 

Water consumption included in MPT and reported in 

monthly water cess 

Advance water cess till June'17 is already paid. 

(V.S.Parihar) 
S.O., RSPCB, Balotra 

Courtter Signalure 

Regional Oficer, 
RSPCB, Balotra 



2 

3 

6 

7 

1 

10 

11 

12 

13 

14 

15 

Inspection Report (First time detailed inspection or as and when detailed inspection is required) 

16 

a. Name of the Industry: 
b. Address of the Industry: 

C. E-mail: 

d. Fax: 

e. Mobile: 

f. T�lephone: 

1 

3 

Date of inspection: 
Name and designation of the 
person contacted: 
Type of industry: 
Nature of industry: 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Size of industry: Large/ Medium/ 
Small 

6 

Cate�ory of industry: Red/ Orange/ 
Green/ Others 
Status of Operation: operational/ 
non- operational/ closed/ any 
other- if non- operational- reason 
and period of non- operation. 
List of partners/ directors/ 
proprietor with addresses: 
Status of consent under the Water 
Act, 1974: 
Status of consent under Air Act, 
1981: 

Status of authorization under HWM 
Rules 

Name of raw materials with 
quantity (per day or month or 
annum) 
Name of product(s) and by 
products manufactured with 
quantity (per day or month or 
annum) 
Water related: 

Source of Water 

Status of metering arrangement on 
Sources 

Meter reading (if meter provided) 
Metering arrangement for water 
consumption in various process/ 
use 

Water consumption process/ 
purpose wise 
Status of log book of water drawl 
and consumption 

Cairn India Limited, Operations Base at Mangala Field 
Address for Taluka/ Tehsil 

Waste water generation (Stream 
wise) per day 

Operations Base 

02982 -225463 
RJON.EnvironmentManagerMPT@cairnindia.conm 

8003996696 
02982-660113 

22-Mar-2016 

Dr. B. R Jat, Senior Manager- Environment 

Oil & Gas- Exploration & Production 

Living quarters for Employees 
Large 

Village 
Nagana 

Red 

Operational 

Enclosed Annexure I 

Baytu 

-NA 

CTO Valid till.29.02.2016 Applied for Renewal 30-0ct-2015 

CTO Valid till 29.02.2016 Applied for Renewal 30-0ct-2015 

Operational Base650 personsaccommodation 

Water sourced from MPT through pipeline 
Meteredat MPT 

Log book maintained 

District 

Occupancy of personal on inspection is 312 plus visitors around 120 

Barmer 

Water is being used only for Domestic purpose 

Living guarters and Office building to generate domestic waste water is treated in330 KLD Sewage Treatment Plant (STP) and used for greenbelt. 



17 

A 

20 

18 | In case Effluent Treatment Plant (ETP) provided, detalls of same (In case of multiple ETP's or STP's, please provide details for all):: 330 KLD STP in operation 

B 

21 

C 

22 

D 

23 

24 

25 

26 

27 

28 

Whether the industry is connected 
with CETP or has provided Effluent 
Treatment Plant or treatment not 

A 

required? 

Effluent Treatment Plant (ETP) unit operation/ processes with details and status (Enclose Flow Sheet): 

Operational status of ETP units at the time of inspection: 
Whether separate electric meter for Effluent Treatment Plant is provided or Not? If, yes then the meter reading 

SI 

1 

Whether water meter at inlet, outlet and for recycle has been provided or not? If, yes, then reading thereof. 

No 

Whether log book for operation, electric meter/ water meters/ chemicals consumption is maintained or not? 

2 

Characteristics of waste water (as per site observations) pH, temperature, Conductivity, Dissolved Oxygen 
Discharge of waste water (per day) 
Point of discharge/disposal of waste water and ultimate receiving body. adequacy of disposal: 
Recycl� of treated effluent (if any) 

Details of recycling arrangements 

Metering arrangements for recycling? If yes, then meter reading 
Whether industry is a member of CETP? Provide details. 
CETP inlet norms 

Domestlc waste water Is treated through Sewage Treatment Plant 
(STP) 

Method of conveyance of waste water from industry tò CETP: 
Adequacy of the CETP for total effluent reaching CETP 
Details of air pollution: 

Process Stacks: 
Stack attached to 
process 

One no. Diesel fired 
boiler of capacity 0.65 
TPH 

Three no. kitchen 
chimneys 
Status of energy meter 
& hour meter 

Status of log book of 
operation and meter 

Stack 

height in 
meter & 
its 

adequacy 
30 Meters 

05 Meters 

Probable 
pollutants 

Details 
of APCM 

Enclosed Annexure - I| 

APCM 

Operational 

Yes 

Yes, flow meter provided. 

Yes, flow meter provided 

Lab report attached 

No discharge from facility 

Treated water using for 
Greenbelt maintenance. 

Treated water tank 

provided with adequate 
pumping system and 
piping network to use 
Treated water for 
greenbelt. 

-NA 

-NA 

-NA 

Comment on 
adequ£cy of 

Whether adequate 
and safe 

infrastructural 
monitoring facility 
provided or not? 
Yes 

Yes 



Sr 
No 

i) 

D 

Flue gases stacks 

Stack attached to Plant 

ii) 

A 

NA 

F 

B 

-NA 

Status of energy meter 

S.No Source 

C 

30 

& hour meter 

Status of log book of 
operation and meter 

32 

hour meter 

1 

33 

Status of log book of 
operation and meter 

Status of energy meter &Not Applicable 

For liquid 

31 A 

Temperature °C 

Details of ininerator: Not Applicable 

S 

For Hazardous Waste (Solid) 
IfCombined 

Details of D. G. Sets -

Fuel Rated Fuel 

Status of operation at the time of 

Inspection: 

Rating 

Source of fugitive emission and measures taken to control, if any with details & adequacy: 

Not Applicable. 

Status of energy meter & hour meter 

35 A 

Not Applicable. 

Status of log book of operation and 

meter 

B 

Consumption 
(it/hr, Kg/hr, 
mmscfd) 

Probable details of 
pollutants 

No Waste 

C 

Two N¡'s 1010 KVA EDG 

Not Applicable 

Source of Hazardous 

-NA 

main gate 

Status of 
Acoustic 
encdosure 

Verification and 
irregularities/gap found 
in manifests 
Management/ Disposal 
of Spent Acid/ Solvent/ 
Waste Oil, tf applicable 

Yes 

-NA 

-NA 

-NA 

-NA 

Stack 

Yes 

Details about Hazardous Waste Management: 

height in 
meter & its 

For Hazardous Solid Waste only 

Primary Chamber 

Secondary Chamber 

adequacy 

Status of logbook for hazardous waste: 

Probable 
pollutants 

Details of 

Stack 

Category of 
Hazardous waste 

Fly ash management with all details, if applicable: Not Applicable. 

Status of display board of size 4' x6 at the 

Status of display board at the storage area 

No iregularities observed. 

Details 
of APCM nts on 

APCM 

-NA 

Source of foul odor and measures taken to control, if any: This facility is not generating any foul order. 

-NA 

Comme 

-NA 

adequac 

Yes 

y of 
APCM 

Adequacy of stack 

and acoustic 
enclosure 

Details of Comments on adequacy of APCM 

Whether 

34 Whether industry is a member of TSDF site or not? Cairn has its own captive TSDF facility at MPT 

adequate and safe 
infrastructure re 

Yes 

monitoring facility 
provided or not? 

Quantity of Hazardous Waste Generated/Storage 

Whether adequate and 
safe infrastructural 

monitoring facility 
provided or not? 



36 

37 

38 

39 

40 

41 

Electric service number 

Water service number 

Other relevant information regarding the 
industry, including complaints 
Details of water/ waste water sample 
collected uring inspection 

43 

Details of air emission sample collected 
during inspection 
Compliance of CTE/ CTO/ Authorization / 
Registration/Undertaking / Bank Guarantee if 
any, EC- conditions, if applicable 

42 Cess verification 

B 

Date: 

Place: 

Consumption of water in different categories 
for cess assessment 

Category- | 
Category -|| 
Category -l 
Category - ll 
Category-V 
Recommendation for the applicability of 
rates under section 3 (2) &3 (2A) and rebate 

(with reasons) 
Details of the deposition of cess 

Self-Captive Power Generation at MPT 

Water sourced from MPT through pipeline 

Specific non- compliances if any, observed 

during inspection: 

No complaints received against unit at RSPCB Balotra 

Complied Analysis report Annexure - IIl 

Water consumption included in MPT 

Advance Water cess of amount INR 16 .0 Lakhs has 

been paid to RSPCB with DD no: 513079230200004, 

acknowledgement copy enclosed. Annexure - IV 

V.S. Parihar 

(S.O., RSPCB, BA;OTRA) 
Name, Designation and Signature of Inspecting Officers 

Recommendations: Looking towards above facts Consent to operate may be considered for grant of consent 

favorably if fee deposited is adequate 

(Jagdish Singh) 
Regional Officer 

Balotra 
(Note: The recommendation shall invariably be made by the Regional Officer in clear & specific manner. Regional 
Officer shall also specify action desired at HO level and disposal to be undertaken as HO level. 


